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Supplementary Affidavit of the Secretary, Forest, Environment & Climate Change
Department, Government of Jharkhand in compliance of the direction issued by
Hon’ble NGT vide order dated 16.04.2025.

&3
&= I, Aboobacker Siddique P., S/O Shri Mohammed Haji presently posted as the Secretary,
—_
g i Forest, Environment & Climate Change Department, Government of Jharkhand and I am duly
~. o competent to swear this affidavit and do here by solemnly state and affirm as follows: -

Q
—

1. That, at present I am working and posted as the Secretary, Forest, Environment & Climate
r\, Change Department, Government of Jharkhand and as such, I am well acquainted with a]|
&

s

the facts and circumstances of the case.

2. That, I have gone through the order dated 16.04.2025 passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi and have understood the contents therein.

at, | am duly competent to swear this affidavit. Further, it is stated that I have gone

levan} files and records in the present case.
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of India & Others, concerning the prevention and remediation of pollution in River Ganga
and its tributaries. In the aforesaid matter, the Hon’ble Tribunal has emphasized on the
issues relating to the prevention and control of pollution in River Ganga, which is being
examined in a State-wise and District-wise manner. In this regard, the Hon’ble Tribunal has
been pleased to issue various directions vide orders dated 20.02.2024, 10.04.2024,
06.09.2024, 13.09.2024, and 16.04.2025.

. The Department of Environment, Government of Jharkhand, convened a meeting on

02.06.2025 under the Chairmanship of the Chief Secretary, Govt. of Jharkhand wherein all
stakeholder departments/authorities and Deputy Commissioner of Dhanbad, Bokaro,
Ramgarh & Sahibganj of Ganga towns were invited to submit reports in light of the

directions issued by the Hon’ble Tribunal.

. In compliance with the directions of the Hon’ble Tribunal, the Urban Development and

Housing Department, Government of Jharkhand, has submitted a point-wise Compliance
Report along with the status of implementation of the directions issued by the Hon’ble
Tribunal vide orders dated 13.09.2024 and 16.04.2025 pertaining to the submission of
district-wise information, including details of cities and towns situated along the river

Ganga and its tributaries have been attached here as Annexure -I

The said report is annexed as

Annexure ‘I’.

. The Urban Department and Housing Dept. has also formulated the Faecal Sludge and

Septage Management (FSSM) Policy, under which Faecal Sludge Treatment Plants
(FSTPs) are proposed to be established at the level of Urban Local Bodies (ULBs),

wherever feasible, or on a cluster-based approach.

. The water quality of River Ganga has exhibited significant improvement, indicating a

relatively lower level of organic pollution. The Physicochemical and microbiological
parameters are observed as follows-
dP!rYsmochemlcal Parameters:

RH values ranged from 6.7 to 6.8, indicating slightly acidic conditions.

Qo) &\l?xoﬁhémwal Oxygen Demand (BOD) was recorded in the range of 1.1 to 1.4
-"I tx N

. ) Reg ™ mg@ :-ngmfymg low levels of biodegradable organic matter.
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iii.  Dissolved Oxygen (DO) levels varies between 7.0 to 7.3 mg/l, reflecting a well-
oxygenated aquatic environment.
iv.  Total Suspended Solids (TSS) were observed in the range of 28.0 to 32.0 mg/I.

b. Microbiological Parameters:

1. Total Coliform levels at the four sampling locations were 280, 350, 540, and 220
MPN/100 ml, respectively.
i. Faecal Coliform concentrations were found to be 120, 130, 240, and 79

MPN/100 ml within the prescribed standards.

iii.  Escherichia coli (E. coli) levels mirrored the Faecal Coliform counts, recorded
at 120, 130, 170, and 79 MPN/100 ml.

iv. Faecal Streptococcus levels were observed as Below Detection Limit (BDL) at
two locations (Method Detection Limits (MDL): 1.8 and 1.6 MPN/100 ml), while
the other four locations recorded concentrations of 8.3, 6.1, 10 and 5.6 MPN/100
ml, respectively within the prescribed standards.

9. The Physical & Chemical parameters of water quality of all the locations have been attached

¥ here as Annexure-I1.

The said report is annexed as

Annexure ‘11,

10. In Ramgarh district, a total of twenty-five major drains and nallahs have been identified as
contributing to the pollution load of the Damodar River. These drains, including Arigada
Prabha Nallah, Arigada Serbhukhi Nallah, Rauta Rahta Nallah, Gova Dhara Govardhan
Nallah, and others located within various cantonment and municipal wards, are currently
untapped and discharge domestic sewage directly into the river system. The estimated
sewage discharge from these drains varies from 0.03 MLD to 4.09 MLD, with a cumulative
load proposed to be diverted to two major Sewage Treatment Plants (STPs) of 17 MLD and
23 MLD capacities, respectively. Both STPs are under the Namami Gange Mission (NMCG)

with completion targeted by March 2026.

d funds for these STPs have been allotted, and compliance with the norms
.

ifb tbe\NGT and MoEF&CC has been ensured. Once functional, these treatment

1p»$§enb"

: ‘-‘ A 1 fig .; 0 sys‘feéﬂ?s ,ﬁl 'significantly reduce the direct discharge of untreated sewage into the Damodar
'\ 7.
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River. The initiative aims to achieve comprehensive tapping of all identified drains and
ensure sustainable management of wastewater within the Ramgarh urban and cantonment

arcas.

The said report is annexed as

Annexure ‘III°.

12.1In Bokaro district, under the Chas Municipal Corporation area, the open and covered drains
have been identified for interception and diversion to sewage treatment plants (STPs) as part
of compliance with NGT directions in O.A. No. 200/2014 (M.C. Mehta vs Union of India).
The major drains include those in Bharra Colony, Chira Chas, Azad Nagar, Gaush Nagar,
Kailash Nagar, Bhojpur Colony, Ispat Colony, Ram Nagar, Kunwar Singh Colony, Surya
Chowk, Bandhgora, Telidih Basti, Singarijoriya, Azad Nagar, Kailash Nagar, and Surya
Chowk. All drains have been included in the Detailed Project Report (DPR) and will be
tapped for treatment before discharge. The total sewage flow from these drains ranges
between 0.46 to 10 MLD. Land for the proposed STPs has been identified, but funds are yet
to be received. The completion timeline for making the STPs operational and ensuring full

household connectivity has been set for December 2026.

The said report is annexed as

Annexure ‘IV’.

13.1In Dhanbad district, under the Dhanbad Municipal Corporation area, the open and covered
drains have been identified for interception and diversion to sewage treatment plants (STPs)
as part of compliance with NGT directions in O.A. No. 200/2014 (M.C. Mehta vs Union of
India). The major drains include those in Kari, Vasudev, Matkuria, Joriya and Baliapur
Govidpur Nala. All drains/ nalas have been included in the Detailed Project Report (DPR)
and will be tapped for treatment before discharge. The total sewage flow from these drains
ranges between 0.54 to 42.102 MLD.

ey
N AN \ The said report is annexed as
l,/—\ _.‘% v !
[ 2 A e VO Annexure ‘V”.
k) E

14 ImSahebganj District, under the Sahebganj Nagar Parishad and Rajmahal Nagar Panchayat

area, the identified open and covered drains i.e Jharna Nala, Gopalpul Nala, Mahajan Toli
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Drain, Niklkothi Drain, Kasim Bazar Drain and Ferry Ghat Drain have been intercepted and
diverted to12 MLD and 3.5 MLD sewage treatment plants (STPs) which are operational.

The comprehensive details, pertaining
to the names, locations & nature of
drains/nalas, water quality analysis with
respect to heavy metals and compliance
status of STPs as per NGT/MoEF norms

are annexed as Annexure ‘VI'.

15. That, this affidavit is filed bonafide and in the interest of Justice.

16. That the statements made in above paragraphs are true in my knowledge and annexure are

true copy of its original. ;
% Se% N*W Tk
& ddA

: Deponent
0 P
. Verification
—
— Verified at Ranchi on this day of October, 2025 that the averments & facts stated

herein above are true and correct to my knowledge and belief and nothing material has been

concealed there from. M)wmudug\ M \/L(l

Deponent
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COMPLIANCE REPORT
ON
ORIGINAL APPLICATION
NO. 200/2014
AS PER THE ORDER PASSED BY
HON’BLE NGT
IN THE MATTER OF M.C. MEHTA VS UNION OF
INDIA & ORS,,

State of Jharkhand
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COMPLIANCE REPORT ON BEHALF OF JHARKHAND IN COMPLIANCE TO HON’BLE
NGT ORDER DATED 16.04.2025 IN THE MATTER OF M.C. MEHTA VS UNION OF INDIA
& ORS., O.A. No-200/2014.

e The State of Jharkhand submits the present Compliance Report in pursuance of the directions
issued by the Hon’ble National Green Tribunal vide orders dated 13.09.2024 and 16.04.2025
in Original Application No. 200/2014, M.C. Mehta vs. Union of India & Others, concerning
the prevention and remediation of pollution in River Ganga. In the aforesaid matter, the
Hon’ble Tribunal is seized of the issue relating to the prevention and control of pollution in
River Ganga, which is being examined in a State-wise and District-wise manner. In this regard,
the Hon’ble Tribunal has been pleased to issue various directions vide orders dated 20.02.2024,
10.04.2024, 06.09.2024, 13.09.2024, and 16.04.2025. Furthermore, in paragraph 11 of the
order dated 13.09.2024, the Hon’ble Tribunal has specifically directed the concerned
authorities to furnish the requisite information in the prescribed format.

e The Department of Environment, Government of Jharkhand, convened a meeting on
02.06.2025 under the chairmanship of the Additional Chief Secretary, wherein all stakeholder
departments/authorities and Deputy Commissioner (via VC) of Dhanbad, Bokaro, Ramgarh &
Sahibganj of Ganga towns were invited to submit reports in the format prescribed by the
Hon’ble Tribunal.

e In compliance with the directions of the Hon’ble Tribunal, the Urban Development
Department, Government of Jharkhand, and the concerned stakeholders have furnished the
requisite details of Sewage Treatment Plants (STPs) in the tabulated format as specified in
Annexure 1.

e The Urban Department has also formulated the Faecal Sludge and Septage Management
(FSSM) Policy, under which Faecal Sludge Treatment Plants (FSTPs) are proposed to be
established at the level of Urban Local Bodies (ULBs), wherever feasible, or on a cluster-based
approach.

e The water quality of River Ganga has exhibited significant improvement and currently falls
under Priority Category V as per the classification of Polluted River Stretches, indicating a
relatively lower level of organic pollution. The Physicochemical and microbiological
parameters are observed as follows-

Physicochemical Parameters:

» pH values ranged from 7.4 to 7.6, indicating slightly alkaline conditions.

» Biochemical Oxygen Demand (BOD) was recorded in the range of 1.2 to 1.3 mg/l,
signifying low levels of biodegradable organic matter.

» Dissolved Oxygen (DO) levels varied between 7.2 and 7.5 mg/l, reflecting a well-
oxygenated aquatic environment.

» Total Suspended Solids (TSS) were observed in the range of 29.0 to 34.0 mg/1.
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Microbiological Parameters:

» Total Coliform levels at the four sampling locations were 79, 110, 94, and 110
MPN/100 ml, respectively.

» Faecal Coliform concentrations were found to be 27, 79, 49, and 79 MPN/100 ml.

» Escherichia coli (E. coli) levels mirrored the Faecal Coliform counts, recorded at 27,
79, 49, and 79 MPN/100 ml.

» Faecal Streptococcus levels were observed as Below Detection Limit (BDL) at two
locations (Method Detection Limits (MDL): 1.8 and 1.6 MPN/100 ml), while the other
two locations recorded concentrations of 7.8 and 2.0 MPN/100 ml, respectively.

The point-wise Compliance Report of the Urban Development and Housing Department,
Government of Jharkhand, along with the status of implementation of the directions issued by the
Hon’ble Tribunal vide orders dated 13.09.2024 and 16.04.2025 - pertaining to the submission of
district-wide information, including details of cities and towns situated along the river Ganga and
its tributaries have been attached here as Annexure -1.

The Physical & Chemical parameters of water quality of all the locations have been attached here
as Annexure-2.

In Ramgarh district, a total of twenty-five major drains and nallahs have been identified as
contributing to the pollution load of the Damodar River. These drains, including Arigada Prabha
Nallah, Arigada Serbhukhi Nallah, Rauta Rahta Nallah, Gova Dhara Govardhan Nallah, and others
located within various cantonment and municipal wards, are currently untapped and discharge
domestic sewage directly into the river system. The estimated sewage discharge from these drains
varies from 0.03 MLD to 4.09 MLD, with a cumulative load proposed to be diverted to two major
Sewage Treatment Plants (STPs) of 17 MLD and 23 MLD capacities, respectively. Both STPs are
under the Namami Gange Mission (NMCG) scheme, with completion targeted by March 2026.

The land and funds for these STPs have been allotted, and compliance with the norms prescribed
by the NGT and MoEF&CC has been ensured. Once functional, these treatment systems will
significantly reduce the direct discharge of untreated sewage into the Damodar River. The initiative
aims to achieve comprehensive tapping of all identified drains and ensure sustainable management
of wastewater within the Ramgarh urban and cantonment areas. The details are attached as an
Annexure 3.

In Bokaro district under the Chas Municipal Corporation area, several open and covered drains
have been identified for interception and diversion to sewage treatment plants (STPs) as part of
compliance with NGT directions in O.A. No. 200/2014 (M.C. Mehta vs Union of India). The major
drains include those in Bharra Colony, Chira Chas, Azad Nagar, Gaush Nagar, Kailash Nagar,
Bhojpur Colony, Ispat Colony, Ram Nagar, Kunwar Singh Colony, Surya Chowk, Bandhgora,
Telidih Basti, Singarijoriya, Azad Nagar, Kailash Nagar, and Surya Chowk. All drains have been
included in the Detailed Project Report (DPR) and will be tapped for treatment before discharge.
The total sewage flow from these drains ranges between 0.46 to 10 MLD. Land for the proposed
STPs has been identified, but funds are yet to be received. The completion timeline for making the



STPs operational and ensuring full household connectivity has been set for December 2026.
Annexure 3.
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A. Sewage Management:

Sewage generatio
is as per the rate of
sahlbgal'li 8.00 12 39% <1.8 water supply being N.A. Complied. YES NO
1 | Sahibganj 80 LPCD.
Both the cities lack
Rajmahal 0.97 3.5 24% <1.8 E{:g‘é‘;;‘i;i‘;; N.A. Complied. YES NO
182 MLD STP is under
2 | Dhanbad | Dhanbad 184.43 | 1.26 183.04 - NA SO, #i NA NA
targeted to be completed
by July 2028.
Bokaro 31.97 32.8 - - NA N.A. Complied. NA NA
Septage  plant  with
capacity of 0.089 MLD is
Chas 12.44 - - - - 12.44 | under construction, and NA NA
3 Bokaro targeted to be completed
by July 2026.
14 MLD STP is under
construction, and
Phusro 3.92 - - - NA 3.92 s 15 b carplaa NA NA
by September 2025.
40 MLD STP is under
construction, and
4 Ramgarh Ramgarh 32.38 - - - NA 32.38 targeted to be completad NA NA
by March 2026.
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B. Drains
S.No.| District [ Cityand [ TR R | i)
| Name | Town | Detailsofdrains | Drainsloining | Inclusion of sewage
| Name | carryingsewage- | outsidecityand | flowingin drainsinto
| ~ sullageorindustrial | townlimitsbut |  totalsewage

waste water joining either joiningin | generation figures and
Ganga/ tributaries and | village or nearby | their interception and
the Quantity town diversion to STPs
¢ Total 2 drains having average

1 | Sahibganj —— ] ] flow of 2 MLD.
= Rajmahal - . ¢ Total 4 drains having flow of
0.8 MLD.
2 | Dhanbad | Dhanbad - . . :’lztil:f ?Eﬁ/l:s?h;tgg average
Bokaro - . * N.A. (Complying by Bokaro

Steel Ltd., Bokaro)

e Total 16 drains having
average flow of 12.44 MLD.

e Total 3 drains having average
flow of 3.92 MLD.

e Based ontopography
Ramgarh Nagar Parishad
municipal area is divided into
two zone namely; Northern
zone and Southern zone.

4 Ramgarh | Ramgarh - - e Northern zone; Total 08
drains having total waste
water generation 9.15 MLD.

e Southern zone; Total 13
drains having total waste
water generation 12.61 MLD.

3 Bokaro Chas - -

Phusro - -

C. Septage management (Septic tanks/ soak pits)

Management of Grey | Utilization | Utilization |
| Water | oftreated | and |
. Grey | Disposal
iE e water | ofSludge |
Sahibganj - = & =
1 Sahibganj
Rajmahal - - . &
2 Dhanbad Dhanbad - i = -
Bokaro - - - =

Septage plant with
3 Bokaro Chas capacity of 0.089 MLD is - ~ -
under construction.

Phusro = - & =

4 Ramgarh Ramgarh - - . -
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CHAPTER 3

DESIGN OF SEWERS

3.1 INTRODUCTION

Sewerage systems may be classified as sanitary sewers designed to recejve domestic sewage and
industrial wastes excluding storm water, storm sewers designed to carry off storm water and ground water
but excluding domestic sewage and industrial wastes and combined sewers designed to receive domestic

sewage, industrial wastes and storm water. These syslemns may also be part storm sewers and par
combined sewers,

The combined system of sewerage though may be economical initially, suffers from several
disadvantages such as sluggish flow during non stormy days, leading to deposition of sewage solids
causing foul odours and increased cost of eventual sewage treatment or pumping cosis, associated with
disposal of sewage. In view of this, the combined syslem is normaily not recommended.

Anticipation of future growth in any community in terms of population or commercial and industrial
expansion should be based on a long-1ange Master Plan. which shall torm the basis for preparation of plan
for providing the amenities including installation of sewers in the area to be served. A plan of this type will
permit the orderly and timely expansion of the facilities on a sound technical and financial basis, without
resorting to costly crash programmes. The provision for future should not however be much in excess of
the actual discharge in the early years of its use to avoid deposition in sewers.

3.2 ESTIMATION OF SANITARY SEWAGE

Separate sanilary sewers are provided, primarily lo carmry the spent water of a cormmunity with some
ground water and a fraction of storm run off and the cormmunity's industrial wastes to the point of reatment
and disposal. The sewer capacity to be provided must be determined from an analysis of the present and
probable quantities expected at the end of design period. The estimation of flow is based upon the -
coniributory population and the per capita flow of sewage, both the factors being guided by the design
period. The connection of roof, back yard, and foundation drains to the sanitary sewers should be avoided
and hence shall not be considered for the estimation of sanitary sewage.

321 Design Period

The lengih of time upto which the capacity of a sewer will be adequate is referred to as the design
period. In fixing a period of design, consideration must be given for the useful life of structures and
equipment employed, taking into account obsolescence as well as wear and tear, the ease or difficulty of
extending or increasing or addilion of the works including a consideration of their location. design
conslraints, the anticipated rate of growth of the population with due regard to increase in industrial and
commercial needs and the economic justification linked to the rate of interest and inflation.

Because the flow is Jargely a function of population served, population density and water
consumption, lateral and sub-main sewers are usually designed for peak flows of the population at
saturation density as set forth in the Master Plan. Trunk sewers, interceptors, and outfalls are difficult and
uneconomical to be enlarged ar duplicated and hence are designed for longer design petiods. In the case
of trunk sewers serving relatively undeveloped areas adjacent to metropolitan areas. it is advisable to
consiruct initial facilities for more than a imited period. Nevertheless right of way for future larger size trunk
sewers can be acquired or reserved. Thus, the population estimate is guided by the anticipated ultimate

87
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growth rates of each community. These may differ in different zones of the same lown. A design period
of 30 years (excluding construction period) is recommended for all types of sewers.

3.2.2 Population Forecast

Methods of estimation of population for airiving at the design population have been discussed in
1.5. Where a Master Plan containing land use pattern and zoning regulations is available for the town,
the anticipated population can be based on the ultimate densities and permitied floor space Index provided
for in the Masler Plan. In the absence of such information on population the following densities are
suggested for adoption.

Size of town (Population) Density of population per heclare.
Upto 5,000 75 - 150

5,000 1o 20.000 150 - 250

20,000 to 50,000 250 - 300

50,000 to 1,00,000 300 - 350

Above 1,00,000 350 - 1000

In cities where Floor Space Index (FSI) or Floor Area Ratio (FAR) limits are fixed by the local
authority this approach may be tised for working out the population density. FSI or FAR is the ratio of tofal
floor area (of all the floors) to the plot area. The densities of population on this concept may be worked
out as in the following example:

Assume that a particular development plan rules provide for the following reservations for different
lagy
land uses,

Roads 20%
Gardens 15%
Schools (including playgrounds) 5%
Markets 2%
Hospital and Dispensary 2%

Total 4;&%

Area available for Residential Development (100 - 44) = 56%

Actual total floor area = Area for residential development x FSI.
Assuming an FSI of 0.5 and floor area of 9 mé/person.

Number of persons or density = 0.56 x 10,000 x 0.5 = 3N

per hectare, 9
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3.2.3  Tributary Area

The natural topography. layout of buildings, political boundaries, economic factors ete.. delerming
the fributary area. For larger diainage areas, though it is desirable that the sewer capacilies lo be
designed for the total tributaty area, some time, political boundaries and legal restrictions prevent the
sewers fo be constructed beyond the limits of the local authority. However in designing sewers for larger
areas. there is usually an economic advantage in providing adequate capacity initially ot a certain period
of time and adding additional sewers, when the pattern of growth becomes established. The need to
finance projects within the available resources may necessitate the design to be restricted to political
houndaries. The tributary alea for any seciion under consideration has 1o be markaed on a key plan and
the area can be measured liom the map.

3.2.4 Percapita Sewage Flow

The entire spent water of a community should normally contribute to the total flow in a sanitary
sewer, Hawever, the observed Dry Weather Flow quantities usually ate slightly less than Ihe percapila
water consumption, since some water is lost in evaporation, seepage into ground. leakage ¢lc, In and
regions, mean sewage flows may be as little as 40 percent of water consumption. In well developed areas,
flows may be as high as 90% due to industrial wastes, changed water use habits etc. Generally 80% ol
the waler supply may be expected to reach the sewers unless lhere is data available to the contrary.
However, the sewers should be designed tor a minimum waste waler flow of 100 lifres percapila per day.
Industries and commercial bulldings olten use water other than the municipal supply and may discharge
their liquid wastes into the santary sewers. Estimates of such flows have to be made separately. The
details of requirements of wate for Institutions and Industiies is discussad in Chapter 2 of Manual on Watar
Supply and Treatment. Industrial wastes have to be treated fo the standards prescribed by the regulatory
authorities betore belng discharged into sewers. For some areas, it is safe 1o assume hal the fulure
density of population for design purpose to be equal (o the saturation density. I is desirable that all sewers
serving a small area be designed on the basis of saturation density, -

Infiltration into sewer may occur through pipes. pipe joints and structures. The probable amount
has to be evaluated carefully

3.2.5 Flow Assumptions

The flow n sewers vanes considerably from hour o hour and also seasonally, butfor the purposes
of hydraulic design it is the estimated peak flow thal 1s adopted.

The peak factor or the ratio of maximum to average flows, depends upon contribulary population
and the following values are recommenced,

Contributory population Peak Factor
Upto 20,000 3.0
20,000 to 50,000 25
50,000 1o 7,50.000 2.25
Abuve 7,50.000 2.00

6—51 CPHEEOQ/ND/S4
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Thie peak factors also depend upon the density of populalion, topography of the site. hours of water
supply and therefore it is desiiable to estimate the same in individual cases, if required. The minimum flow
may vary irom 1/3 1o 1/2 of average liow.

3.2.6 Storm Runoft

Sanitary sewels are not expected to receive storm water. Strict inspection and vigilance and proper
design and construction  of sewers and manholes should eliminate this flow or bring it down 1o a very
insignificant guantity.

3.2.7  Ground Water Infiltration

Estimate of flow in sanitary sewers may include certain flows due to infiltration of ground water
through joints. The quantity will depend on workmanship in laying of sewers and level of the ground water
table. Since sewears are designed for peak discharges, allowance for ground water infiltration for the worst
condition in the area should be inade. Suggested estimates for ground water infiltration for sewers laid
betow ground waler table are as follows:

Minimum Maximum
liters/Ha.d 5,000 50,000
liteers/Km.d 500 5,000
Ipdimanhoie 250 500

With improved standards of workmanship and quality and availability of various construction aids,
these values should fend to the minimum, rather than the maximum. These values should not mean any
relaxation on the water Ughtness lest requirements in 7.1.5 {Hydraulic testing of pipe sewers),

3.8 ESTIMATION OF STORM RUNGFF

Starm runet is that portion of the precipitation which drains over the ground surface, Estimation
of such runoff reaching the storm sewers therefore is dependent on intensity and duration of precipitation,
charactenstics of the ibutary area and the time required for such flow to reach the sewer. The slorm
water fiow Tor this purpose may be determined by using the rational method. hydrograph method,
painfall runofl correlation studies. digital computer models, inlet method or empirical formulae.

The empirical tormutae that are available for estimating the storm waler runoff can be used only
when comparable conditions 1o those for which the equations were derived inilially can be assured.

A rational approach. therefore, demands a study of the existing precipitation data of the area
concerned 1o permit a suiteble forecast.  Slorm sewers are no! designed for the peak flow of rare
cccurrence such as ance in 10 years o more but, it is necessary to provide sufficient capacity to avoid too
frequent flooding of the drainage area. There may be some flooding when the precipitation exceeds the
design value, which has o be permitted. The frequency of such permissible flooding may vary from place
lo place, depending on the imponance of the area, Though such flooding causes inconvenience, it may
have to be accepted once in a while considering the economy effected in storm drainage costs,

The maximum runoefi. which has o be carried in a sewer seclion should be computed for a
condition when the enlire basin draining al hal point becomes contributory to the flow and the time needed
for this s known as the fime of concentration {t) with reference to the concerned section. Thus, for
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estimating the flow 1o be carried in the storm sewer, the in lensity of rainfall which lasts for the period of M
of concentration is the one to be considered contribuling to the flow of storm waler in the sewer. Of €
different methods, the rational method is more commaonly used.

3.3.1  Rational Method
3301 RUNOFFE - RAINFALL INTENSITY RELATIONSHIP

The entire precipitation over the drainage district does not reach the sewer. The characterislics
of the drainage disliicl. such as. imperviousness, lopography including depressions and waler pockets.
shape of the drainage basin.and duralion of the precipilation determine the fiaction of the tolal pregipilation
which will reach the sewer. This fraction known as the coefficient of runotf needs to be determined for cacl:
drainage district. The runolf reaching the sewer is given by the expression,

O=10CiA (31
Where Q is the runoff in m*hr;
'Cis the caefficient of runotf:
itis the intensity of raintall in mm/y and

“A'is the area of drainage district in hectaros,

3.3.1.2 Stont FREQUENCY

The frequency of storm for which the sewers are o he designed depends on the importance of
the area to be drained. Commercial and industial areas have 1o be subjecind 1o loss lrequent flonding. Thre
suggested frequency of flooding in the diferent areas 15 as tollows:

a) Residential areas
1) Peripheral areas fwice a yeal

1) Cenlral and once a year
comparatively high
priced areas

h) Commercial and high priced once 1 2 years
areas

3.3.1.3 INTENSITY OF PRECIPITATION

The intensily of rainfall decreases with duration. Analysis of the ahserved data an inlensity duralion
of rainfall of past records over a period of yvears in the area is necessary to arrive at a fair estimale of
intensity-duration for given lrequencies. The longer he record availanle, the moare dependable is (he

forecast. In Indian condilions. intensily of rainfall adopted in design is usually in the range ol 12mm/hr to
20mmfhr,

Table 3.1 gives the analysis of the frequency of storms of stated intensitios and durations during
26 years for which rainfall dala were available for a given town.
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CENTRAL POLLUTIDN CONTROL B

&
£ H . : FHre™, ANG W
‘Q‘Jég""; vﬂ Lifestyle for wafavw, o d werarg, Rad

eim Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF IND
CPCB @v}\( ’€
5’} Speed Post/Email
F. WJ ‘(’4012(12)1?!2021 WQM-I-HO-CPCB-HO ,  Dated: 31% January, 2025
.r-f”é %
/o0 G Yl
Ménaging Diéttor,

rban Development Infrastructure-
Limited (JUIDCO),

y j 3 r, Kutchery Chowk,
anESh}r 34001 (Jharkhand) \

A Yﬁr%u{%ect }Sta s of Sewage Treatment Plants in Ganga front tcn;? ,

5 Sir // *éz :
' S, 1 . "
\“&kﬁ%@é;ﬁ(‘tral Pollution Control Board (CPCB) carries out monitoring of Sewage

-

ent plants (S‘TPS) located in towns along the river Ganga on tri-annual basis.
5 \ §5 Q&a%d on the monitoring carried out during April to July 2024, the performance of 3

“/ STPs located in Z towns in Sahebgan] district of Jharkhand, were evaluated. All the 3
STPs were operational and met the notified norms.

__,f-“/'rnh; ' Further, all STPs were operating at less than 75 percent of their design

Tt “ capacity. All 03 STPs achieved BOD removal efficiency greater than 90 percent and
disinfection system is installed at all these STPs and all the STPs complied with faecal
coliform (<230 MPN/100ml). A detailed status report of the monitored STPs is
enclosed as Annexure-| for your reference.

I request your intervention to direct the concerned agencies and officers to

promptly address issues of under-capacity utilization at the inlet of the STPs. Action
taken report may be forwarded within 30 days.

Yours faithfully,
/
(Dr. Ajit Kumar Vidyarthi)

Director &
Divisional Head, WQM-I|

Encl.: As above

| Parwegh Shawan East Arjun E\éagar Deﬁhi - 110 032
ST /Tel : 43102030, 22305792, TSAISE Website: www.cpcb.nic.in
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Copy to:

1. Executive Director (Technical)
National Mission for Clean Ganga (NMCG)

18t Floor, Major Dhyan Chand National Stadium
India Gate,

*New Delhi - 110002
P
2/ The Secretary

State Urban Development Agency

Urban Development & Housing Department
4th Floor Project Building, Dhurwa
Ranchi - 834001 (Jharkhand)

: For kind information,
please.

For kind information
please.

3. Member Secretary
Jharkhand State Pollution Control Board

TA Building, H.E.C. Complex, Dhurwa,
Ranchi-834004 (Jharkhand)

: For necessary action,
please.

4. Project Director,
tate Programme Management Group (SPMG) -
Namam: Gange
Urban Development & Housing Department,
Room no. 403, 4th Floor, Project Bhawan,
Dhurwa, Ranchi,
Jharkhand-834004

. For necessary action,
please.

-

—bi‘\\e\ \ 14-
(Dr. Ajit Kumar Vidyarthi)
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Annexurg T

Status of Sewage Treatment Plants in Jharkhand (April-July,2024)

Commissioned STPs -3 (2 town) with designed capacity — 15.5 MLD

Operational STPs -3 (operational capacity —15.5 MLD) with Utilized capacity— 6.5 MLD (~42 % of
operational capacity)

Compliance Status of operational STPs

Compliance Status w.r.t MoEF&CC

Compliance w.r.t. Hon'ble
NGT vide order 30.04.2019 norms dated 13.10.2017

Complying 0 3
Non-complying 3 0
e STPs complying for Faecal Coliform norms (<230 MPN/100ml) - 3
o Disinfection system available in all 3 STPs.
o BOD removal efficiency range: >90 -~ 3 STP
e STPs working at under-capacity - 3 STPs
Compli t nt Plants in Jharkhan
. . Compliance Compliance |
| Designed Cperationall| o /owry Wk
8. No. Name of Ganga District Treaiment Capacity Date of Non- Hon'ble NGT MoEF&CC
, STPs Front Town Technology Monitoring | Operational - norms did
! | (MLD) Status norms dated
| Rajmahal (3.5 |Rajmahal Sahebgan] |SBR 35 01.08.2024 |Operafional  |Non-complying |Complying i
5 WMLD)
Mauza ™ ‘
Marayanpur !
Diyara ‘
Rajmahal i
! Sahibgan| |
|
Talbanna Sahebganj |Sahebganj [SBR 5 01.08.2024 |Operational  |Non-complying  |Complying [
.i ™ |
|
! (Channgn Kab |Sahebgan] |Sahebganj |[SBR 7 01.08.2024 |Operational  {Non-complying [Complying |
| utar Khopi }
TN

e STPs complying fo BOD Norms (<10 mg#) In Jharkhand (April-July,2024) w.r.t. NGT and MoEF&CC norms

) = o { " BOD (210 |
Name of STPs Ganga Front Town Designed Capacity (MLD) )
mg
Rejmahal (3.5 MLD) ~ Rajmaha 35 e
Mauza Narayanpur Diyara i
Rajmahal Sahibgan
S S e L S
* Channan Kabutar Khbpi ' Sahebganj 7 ROl

Page 1 0f 3
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e STPs complying to COD (<50 mg/) in Jharkhand (April-July,2024) w.r.t. NGT Norms

22

S. No. Name of STPs Ganga Front Town Designed Capacity (MLD) | COD (<50 mg#)
1 Rajmahal (3.5 MLD) Rajmahal 35 5
Mauza Narayanpur Diyara
Rajmahal Sahibganj
2 Talbanna Sahebgan; o g
3 “Channan,Kabutar Khopi Sahebgan] Ty | 1

STPs complying to TSS (<20 mg#) in Jharkhand (April-July,2024) w.r.t. NGT and MoEF&CC norms

Designed
S. No. Name of STPs Ganga Front Town Capacity (MLD) | TSS (20 mgf)
Rajmahal (3.5 MLD) Rajmahal 35 10
i Mauza Narayanpur Diyara
! Rajmahal Sahibgani
5 Talbanna Sahebganj 5 1"
3 Channan Kabutar Khopi Sahebganj 7 17

S.

' FC (<230 l
No. Name of STPs Ganga Front Town Designed Capacity | MPNAOO ml) |
Rajmahal (3.5 MLD) Rajmahal 35 <18
Wiauza Narayanpur Diyara
1 Rajmahal Sahibganj
Talbanna ~ Sahebganj 5 <18
2
Channan, Kabutar Khopi Sahebganj 7 <18
a
e  STPs having Disinfection system
Name of STPs/CETPs Ganga Front Designed Capacity ~ Disinfection Technology
S. No. .
Town (MLD)
Rajmahal (3.5 MLD) Rajmahal 35 Chlorination
1 Mauza Narayanpur Diyara
Rajmahal Sahibgan;
-, Talbanna Sahebganj 5 Chiorination N
5 | ChannanKabutarKhopi | Sahebgan| 7 Chlorinaion

STPs working below capacity (75% of designed capacity)

Page Z of 3
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- ~Fooliance
7 Compliance | COMPLCEe
. t Tl
S. Ganga Front Treatment Designed | Utilized | Status W.. orms dtd
Name of STPs " bleNGT | 1
" e Teshnology | DY | “okey | nom dated | 13102017
3042019 | ——
Rajmahal (3.5 Rajmahal SBR 35 0w an- Complying
MLD) complying
Mauza Narayanpur
1. Diyara
Rajmahal
Sahibganj
§ Talbanna Sahebganj | . SBR | 5 |13 Non- Complying
2 complying
rq_Channan.Kabutar Sahebgan] SBR 7 38 Non- Complying
| 3 Khopi complying

23

NGT Standards: Compliance based on norms prescribed by Hon'ble NGT vide order di 30.04.2019 in the matter of OA no. 1069/2018
(pH- 5.5-9.0, BOD <10mg/, TSS< 20mg/,, COD< S0mg/i; Faecal Coliform - desirable <100MPN/100ml & permissible < 230 MPN/100
ml, Nitrogen-Total < 10 mg/l and Phosphorous-Total < 1.0 mg/l (TP compliance for discharge into ponds and lakes).

Compliance compared with MOEF&CC nolification dt. 13.10.2017: Standard for treated sewage from STPs for cities olher than metro

cilies, slale capitals and union territories were nolified as pH-6.5-9.0, BOD as 30mg/L, Total suspended solids (TSS) as less than
100mg/L and Faecal coliform as less than 1000MPN per 100mL.
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(1) | Demarcation of Flood Plain ' Along 83 km stretch of 11\:_1 Gang faano under Sahebganj disirict, there is

Regulation(Including inundation mostly In areas l}"mg to the right of the river Ganga when its level rises |

fu

revention of encroachment] during high flood. The total area which gets flooded has been worked out around |

54.47 square km by the Consultant WAPCOS. The demarcation of flood plain zone !

has also been done by the Consultant based on recorded HFL of the river along the

said stretches There is no report of any illegal encroachment over existing

embankment of the river in the aforesaid stretch. (Cemﬁcat\, aleng with Drawing 1s |

enclosed at Annexure-I).
| ! Along 146 km Stretch o river Damodar Falling under Dhanbad and Boka.to '

; district, there is inundation mostly in areas laying to the right and left of the river |
| Damodar when its level uses during high flood. The total area which gets ﬂooded

has been worked out around 34 square km. The demarcation of flood plain zone has J

' been done .On basis of HEL of the river along the said stretches There is no report |

lof any illegal encroachment over exiting embankment of the river in the aforesaid

i
]

| stretch. (Certificate along with Drawing is enclosed at Annexure-II).

No i lSSL‘LB of regulation/maintenance of E-flow does exists as there is no damfbarraae |

(i1)
constructed in river Ganga Up Stream side of Sahebganj within territorial boundary i
|

1
{
|
E-Flow Maintenance '
|
f of Jharkhand State | |

Mz o &
e GAEZ T\REPORTIN.G.T\O.A No-2016.doex
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106 nos. Rain Water Har Jffzwmr fi”wfr..) Structures is proposed to.

£,

under Ganga and
struciures is enclosed at Annexure — [11.

e taker 1p !
Damodar basins. Present status of Progress of various'

| Restoration of 143 no. of water bodies is proposed to be taken up under Ganca

and Damodar basins. Present status of Progress of various strustures is enclosed
at Annexure —I'V.

| (i) l Su,ps for conservation of tm-_mc%
‘ ) water Da‘mcda iy W
! !-to critical, Semi critical or over-
| exploited areas.
| | .
| (iv) | Restoration of water bodies
L

(v). | Compliance on other various

~1d

direction of the commitiee’s 3
meeting held on 25.04.2022
| MicM  No. 112 Dated
3 "‘*5..’2{} 22} in order to comply

/

1n'ble NGi Court Order

e
e
o .
’L

 tribu L,t._fj; river Damodar.

As per direction of 3 meeting the progrc—:ss of 106 rain water harvesting (RWH) |
and 143 no. of water bodies proposed to be taken under Ganga and Damodar
Basin has been enclosed at annexure ITT & TV respectively.

'1‘:\/4.
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| WARD BOUNDARY MAP OF RAMGARH NAGAR PARISHAD
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32 wards under RNP and 8 wards under Cantonment Board
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A NGT, 78 fieeh 3 framnd @@ 0.A. No-200/2014 M.C. Melita Vs. Union
of India & Ors. "Ml H Refd-16042025 @ WRA amwr & srgarerT
fAi5—02.06.2025 Y AroRTET 3:00 T Y@ wlE, IRETS B avemer A S doB

&) Briard—
SRR - —

gt P
ol AN T ufiE RS |

/\-.\‘

kb
" (i) wum Wy, TR [Ae™ @ smad R

(iiy  wfem, 99, wARY @ Srerarg gRacds R |

(iv) wEw Wi, REvS 5 ugwr g gde |

() SugE, eRI

(vi) SUIgwE, gA9Is |

(vii) Wy AfyE, 99, yalaver ¢@ Srerarg uikede @ |
(vili) SUTgE, WRFTS, YT d emare fren @ wfafify gwr v.C. & " ¥ 9 ferar

——

T |

FdueA I B AR W SIR@U ¥y ugyvl FRimr g€ @ Executive Consultant
ERT PPT @ WROW 9§ a8 & Rvaaxg @ Reiv—16.04.2025 & TG mew & 9@ @
sures @ oy R g e o1 ugRieNer [Bar |
g &) favgawg foreTag 8 -
> The subject matter of the said case is related to prevention, control and abatement of
pollution in River Ganga and its tributaries.

> Hon’ble Supreme Court directed to set up sewage treatment plants (STPs) and common

effluent treatment plants (CETPs) for prevention, control and abatement of pollution in

River Ganga and its tributaries.

Ruge arg F fam®—20.02.2025 @ MR aude & a@m?vﬁ # TURgEE, WG, SIBR),
eraTe vd @ReTS g1 gy gRwee yd o wl e W ey "I NGT g
Rrai—16.04.2025 @ TR SR T observalion. submission and direction fr=iag 8

QObservation
Para-3. On the perusal of the status report filed by the District Magistrate, Ramgarh, we

find that in Nagar Parishad Ramgarh, the sewage gencration is 17880 KLD, but no STP exists
and status of sewage-line has also not been disclosed. So for as the Cantonment Board,
Ramgarh is concerned, there is no sewoge-line and there is ulso no STP. Meaning thereby the

enlire untreated sewage dircctly or indireetly is [lowing to the River Ganga. Almost same is the

status in respect of Districts Bokaro, Sahebgunj and Dhanbud,

Page T of 3 (g/
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Submission
Para-6. In terms of (he judgment of the Hon'ble Supreme Court in the matter of
Paryavaran Suraksha Samiti & Anr. vs. Union of India & Ors.. reported in (2017) 5 SCC 326,
the STPs were required (o be sel up within hree yeats of the judgment and Lhe Secretary,
Environment were made accountable for the same. The relevant direction of Hon'ble Supreme
Court in the matter of Paryavaran Suraksha Samili (supra) is as under:
P R Eaa a5 e e eI o e s S R xxx 12. We are
ol the view, that in the manner suggested above, the malady of sewer treatment, should
also be dealt with simultancously, We therefore hereby direct, that 'sewage treatment
plants’ shall also be set up and made functional, within the time lines and the format,
expressed hereinabove.
13, We are of the view. that mere directions are inconsequential, unless a rigid
implementation mechanism is laid down. We therefore hereby provide, that the
directions pertaining (o continualion ol industrial activity only when there is in place a
functional "primary effluent treatment plants”, and the setting up of functional
“common effluent treatment plants" within the time lines, expressed above, shall be of
the Member Secretaries of the concerned Pollution Control Boards. The Secretary of
the Department of Environment. of the concerned State Government (and the
concerned Union Territory),' shall be answerable in case of default. The concerned
Secretaries to the Government shall be responsible of monitoring the progress, and
issuing necessary directions 10 the concerned Pollution Control Board, as may be
required, for the implementation of the above directions. They shall be also responsible
for collecting and maintaining records of data, in respect of the directions contained in
this order. The said data shall be furnished (o the Central Ground Water Authority,
which shall evaluate the data, and shall furnish the same to the Bench of the
jurisdictional National Green Tribunal,”
Direction
Para-7. Since there is non-compliance with the aforementioned order of the Hon'ble
Supreme Court and neither the work of laying down the sewage line nor the establishment of
the STP has been effectively carricd oul until now, we therefore require the Secretary of
Environment. State of Jharkhand, to file an affidavit explaining the reasons for the
noncompliance with the judgment of the Hon'ble Supreme Court and also the

timeline for

compliance in each of the districts and for each of the druins existing therein. The Secretary of

Environment will also disclose (he system that will be adopted in the meantime untl the

sewage lines are constructed and the STPs are set up and operationalized. Additionally, NMCG

Page 2 of' 5 ﬁ .
. ‘ .- 7Y .




42255 30

e

Is required to file an affidavit disclosing the status of funding for the establishment of the sewer
line and STPs in the state of Jharkhand. ‘

Para-8. Let the affidavit in terms of the aloresaid submission be filed by the NMCG and
the Secretary, Environment, State of Jharkhand within lour weeks.

fvre g @ IR—6 A a1 T submission AFFT \aTd R, 4 fael #
TR @ WP(C) No-375/2012 3 Reim—22022017 @ GiRe omdwr ¥ sgqg 8, fored
i wdTen R @ §R1 GRG SRY @ sEuen od BRoreEE @ Monitoring 89
I B a9 AU B 9| BT SEEe® (answerable) YFIRN TAT B |

figas NGT 4% 3 ¥o0 WReR &1 98 Y@ & forg R ey v smard famT
Srew R i & Td S 9RYen ¥ R Rem @ amar RTT gR e srgad
arezerar 3 Monitoring Committee Tfed &1 73 ¥ |

W.W.Ww_mwﬁaﬁ?ﬁﬂmmawﬁwmngrﬁﬁ
ﬁ%mﬁﬁﬂmﬁﬁmmwﬁmwmﬁmm%ﬂ@ﬁ%ﬂéﬁﬁ
qrig NGT B fie—16.042025 & qIRT Iy & orfurer & forg wfa, o, wafawer vd
Srerarg Rade R BT answerable f5ar ar # 1 W Rl  wod @ AR ¥ witrermy 93
TRR TR B O o AT o1 WEdnT eRyd € |

yue wfiE, TR Re wd amard Remt gRr B submission T AT —
@) T A SREss Wed @ @ A Rivi—anerie § e e 81 e sRe

e foren B wrfear 38 §¢ 7 MLD ©d 5 MLD &Far @1 02 STP & i

fvar AT & Ud Saa g STP @ 2019 W operational ¥ 1

(i) el Rren & womEd arged § 3.5 MLD &war &1 01 STP o1 faior fasa ar
% W1 9§ 2021 W operational B | '

(iiiy < fyem # 17 MLD U@ 23 MLD & @1 02 STP @ fomior fvar = <& %,
Roreres ot 81 @ e o, 2026 B '

(iv) e=arg Rem 192 MLD &1 @7 05 STP @1 Rior wrd it wR & vd oS 2028
# qof B9 &Y waTE §

(v) e foren # sTP Fmfa @) Ruly Mmag o -

¥ T A A 32 MLD & @ 05§11 a1 (vl SAIL v g e gy

> geRT TR & H Ay T W 10 MLD Td 04 MLD &Fan &1 02 STP &
o @ frar o <eT & ud R, 2025 W qof @9 ) HwEET B

S o TR &% ¥ T T @ 0,089 MLD & @1 Septage Plant @1 i
ard gy O & Ud fawm, 2026 A gl €9 W) IAOEET ¥

Puge Juf § %/



182 42256 31° -

> T TRt 69 A R ) 1R 12 MLD e @1 Sewerage Management Project

TR WReR & g [Raeds i

Video Conferencing & Meu' U uRera wurges, wrdarel gRy aarar 71 & A9
% A AR e e aY Pl s B a8, R T AN D
counsel | WY G, g1 =AU @ any araRie Ryl dF avg A T8 & 9 ¥ wd
oE @ Rvgayg A A TEeR) a8 w2, AR wre whe aRReR S 8 2
SUGF, WiedS g 59 @ counsel ﬂ-ﬁﬁﬂ#ﬁaﬁ?‘luﬁv‘mﬂmﬁl

WS SIY, WR G TEeR A 78 5 Rwes aw @ agues @ i
TR NGT g R swa SUow wwmr war R, W oRem dma W @ R
[&5—04.03.2025 B TIRe amew F aifdee 2| -

W, o, YA 1@ Srerarg uRads R gRr admr T £ REie—16.04.2005 @
WNGT%WWW%WﬁﬁWH@%WﬁWaﬁdMﬁ file foran
ST B -

(8) =G Wal=a oen & BYy % dgure™ ¥ JEI: STP Plants 7 sanction, fund
availability, progress, slatus. operational & a1 78} ? &1 9 =59 9@ operational B3

IS faega SFER) &) Savasd & |
(b)  STP Wi§ & operational &l & T4 TP sewerage B management/IHT ' T

doBfeass e @) W |

aﬁﬁﬁﬂg?ﬁmwﬁ?WNGTﬁmﬁmm-ﬁpmgress report 4w
- ®Y & format M T § | aeToey gEeR 39 @) smavaear &

AT NGT, 78 Reelt # firie—16.04.2025 & TiRe amyr & o ¥ wdafy
¥ frammia e fofa forr mar -

(i)  #1 ¥ 9F, Learned Counsel @1 replace &% /=Ty NGT, 7% ool § =g

WHR B G 3 R i afiw @ TR B @ IR Ay Ry,

IREUS ¥ g W |

(srgemeri—a, afaer ¢d Sy aRect R
(i) ORI A H progress monitoring/SOF AR B tg fafRa proforma ¥ difsg
QE W SIgE W R e 7R wewer s wie @ woeer TR |
oeEeT forgEmr o] wEen) compile B wfeg, 79, vafawy g STy gRad Ry
Bl IRAAT B |
(erguTer-rR T vd e Rwn /s
weg wgeer friE miy /el Wl somge)

.
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far o1 w1 I are B e e Reiw—18.08.2025 PR 21
(STUTeM—SUIgEd, OIS, SIERI, §9E1E 99 WRETw)
() TE ¥ IEERT 04 R ¥ STP Fivr 3q wRa wrad smavad 2, wfe AT
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Item No. 24 Court No., 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
(IA No 340/2022, MA No 872/2018,
MA No 875/2014, MA No 480/2018)

(In respect of State of Jharkhand)

M. C. Mehta Applicant

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 16.04,2025
p— e s

CORAM: HON’BLE MR. JUSTICE PRAKASH SERIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A, SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondents: Mr, Saurabh Jain, Adv. for the State of Jharkhand (Through VC)
Mr. Jayesh Gaurav & Mr. Ishwar Chandra Roy, Advs. for Jharkhand
SPCB

Mr., Gigi. C. George & Mr, Ishwer Singh, Advs, for NMCCG
Mr. Raj Kumar, Adv. for CPCRB

ORDER

1. In this original application, the Tribunal is considering the issue of
prevention, control and abatement of pollution in River Ganga. The issue
is being taken up State-wise and District-wise and today, the matter is

listed for consideration of the status in the State of Jharkhand.

2 In compliance of the earlier order of the Tribunal, the compliance
reports by the District Magistrates, Ramgarh, Bokaro, Sahebgunj and

Dhanbad have been filed.

3 On the perusal of the status report filed by the District Magistrate,
Ramgarh we find that in Nagar Parishad Ramgarh, the sewage generation
is 17880 KLD, but no STP exists and status of sewage-line has also not

1
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been disclosed. So far as the Cantonment Board, Ramgarh is concerned,

35

there is no sewage-line and there is also no STP. Meaning thereby the entire

untreated sewage directly or indirectly is flowing to the River Ganga. Almost

same is the status in respect of Districts Bokaro, Sahebgunj and Dhanbad.

4.

Sahebganj as under:

“District wise drains data of Jharkhand (Pre-Monsoon 2024)

CPCB has filed the report disclosing the drain-wise status of District

tapped and photographs placed on record by the CPCB as Annexure-3

(page 41046) disclose that huge quantity of garbage/malba/solid waste is

lying in the drains.

6. In terms of the judgment of the Hon'ble Supreme Court in the matter

of Paryavaran Suraksha Samiti & Anr, vs. Union of India & Ors., reported

in {(2017) 5 SCC 326, the STPs were required to be set up within three

years of the judgment and the Secretary, Environment were made

S.| Nameaof | District Towns/ Pollution  |Confluence Sampling location Tapped/ | Flow | BOD B0OD oD
No.|  Drain City Sources  |to River Untapped |(MLD)| Load | (mgA) | (mg/)
in {Domestic/ - (T/UT) (TPD)
Catchment|  Mixed/ Latitude Longitude
nearby Industrial)
L Gopalpul |Sahebgunj| Sahebgunj | Domestic Ganga 25.242333 | 87.626044 Tapped 3.4 0074 230 124
Nallah {overflow)
2. Jharma | Sahebgunj| Sahebgunj | Domestic Ganga 25.247771 | 87.642229 | Uniapped 34 019 5649 273
Nallah {Bypassing
the
tapping
provision)
3. | Ferry Ghat |Sohebguni| Rajmahal Domestic Ganga 25,0549 87.83615 Tapped - - - -
Drain
4. |Kasim Bazar|Sahebgunj| Rajmahal Domestic Garnga 25.055391 | 87.820439 Tapped - - - E
Dirain
5. |Mahajenioli|Sakebgunj| Rajmahal Dormestic Ganga 25.056812 | 87.825583 Tapped - - -
Drain
6. Nilkothi  |Sahebgunj| Rajmehal Domestic Gunga 25.057391 | 87.827913 Tupped - - -
Drain
Total 6.3 0.26
5. The said report reveals the status of the drains, which are even
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acco
untable for the same. The relevant direction of Hon'ble Supreme Court

in the matter of Paryavaran Suraksha Samiti (supra) is as under:

&

- T X ovoa v S SN I e mermn oS

12. We are of the view, that in the manner suggested above, the
malady of sewer treatment, should also be dealt with
stmultaneously. We therefore hereby direct, that ’sewage
treatment plants' shall also be set up and made functional,
within the time lines and the Sformat, expressed hereinabove.

13. We are of the view, that mere directions are inconseqguential,
unless a rigid implementation mechanism is laid down. We therefore
hereby provide, that the directions pertaining to continuation of
industrial activity only when there is in place a functional "primary
effluent treatment plants” and the setting up of functional "common
effluent treatment plants" within the time lines, expressed above,
shall be of the Member Secretaries of the concerned Pollution Control
Boards. The Secretary of the Department of Environment, of
the concerned State Government {and the concerned Union
Territory), shall be answerable in case of default. The concerned
Secretaries to the Government shall be responsible of monitoring the
progress, and issuing necessary directions to the concerned Pollution
Control Board, as may be required, for the implementation of the
above directions. They shall be also responsible for collecting and
maintaining records of data, in respect of the directions contained in
this order. The said data shall be furnished to the Central Ground
Water Authority, which shall evaluate the data, and shall Jfurnish the
same to the Bench of the jurisdictional National Green Tribunal.”

7. Since there is non-compliance with the aforementioned order of
the Hon'ble Supreme Court and neither the work of laying down the sewage
line nor the establishment of the STP has been effectively carried out until
now, we .therefore require the Secretary of Environmenf, State of
Jharkhand, to file an affidavit explaining the reasons for the non-
compliance with the judgment of the Hon'ble Supreme Court and also the
timeline for compliance in each of the districts and for each of the drains
existing therein. The Secretary of Environment will also disclose
the system that will be adopted in the meantime until the sewage lines are
constructed and the STPs are set up and operationalized. Additionally,
NMCG is required to file an affidavit disclosing the status of funding for the

establishment of the sewer line and STPs in the state of Jharkhand.

L
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8. Let the affidavit in terms of the aforesaid submission be filed by the
NMCG and the Secretary, Environment, State of Jharkhand within four

weeks.

9, List on 18.08.2025.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
April 16, 2025
Original Application No. 200/2014
dv..
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_sm===_ Jharkhand State Pollution Control Board

=7 4
M Regional Office-Cum-Laboratory, Dumka
Ref. No.- ) O3} Dated {5 /_ 0__?_(@ 02¢g
From,
Regional Officer
Dumka.
To.

The Board Analyst,
Central Laboratory,
Jharkhand State Pollution Control Board,

Ranchi.

Sub:- Regarding analysis report for the month of September 12/09/2025. (Before 15
days).

Sir,
Please find enclosed here with the analysis report of the following points of
Ganga river as per details:-
1. Ganga River, At.- Rajmahal, Sahibganj.
2. Ganga River Sahibganj (Sangi Dalan) Sahibganj.

3. Ganga River D/S Near Janta Ghat, Sahibganj.
4. Ganga River U/S Near LCT Ghat, Sahibganj.

This is for your information & necessary action.

Encl:-
Yours faithfully

Fhap
Regnor‘m Officer

Dumka
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Remarks: Parameters were found within acceptable limits.
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JHARKHAND STATE POLLUTION CONTROL BOARD

Lab. Ref. No. 35%

Name of sample Ganga River At.- Rajmahal, Dist.- Sahibganj

Sample collected by 1. Anant Prakash Jha

2

Dated.. I Q- 10"!’292.&

(F. Att.)

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ........ ...

Parameter Analysed:

Date and time sampling
Temperature (A/W) C:
pH :

D.O.mg/l :

BOD mg/l :

COD mg/l:

Total solids mg/l :
T.8.8:

T:D. 5

Conductivity :

Turbidity :

Assisted by:-

{. Sandeep Lakra (M.T.S)

2. Anant Prakash Jha (F. Att.)

3. Subhash Kumar Mahto (F. AtL)

éﬁﬁ% o,

1059

Value

12/09/2025/11:10 AM
28°C/25°C
6.7

7.1 mg/l

1.1 mg/l
14.2 mg/l
161.0 mg/l
28.0 mg/l
133.0 mg/l
138.0 MHO
29.0 NTU

Assistant Scientific Officer
(Ravi Kumar)
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a2~ JHARKHAND STATE POLLUTION CONTROL BOARD

Dated. . ?-, 0920204

ower Chowk, Dudhani, Dumka

...........

. |
JSREH
1. Lab. Ref. No. 3.56
2 Name of sample Ganga River Sahibganj (Sangi Dalan)
3. Sample collected by 1. Anant Prakash Jha (F. Att.)
2.
4. Sample analysed at Regional Office cum Laboratory T
S Name and designation of representative present at the time of sampling

Remarks: Parameters were found within accepta

Parameter Analysed:

Date and time sampling
Temperature (A/W) C:
pH:

D.O.mg/l :

BOD mg/l :

COD mg/l :

Total solids mg/l :

‘'T.8.8, -

T.D.S:
Conductivity :
Turbidity :

Assisted by:-
1. Sandeep Lakra (M.T.S)
2. Anant Prakash Jha (F. Att.)

3. Subhash Kumar Mahto (F. Att.)
glzﬁﬁ W 2
‘u /./

Y
¢ \9'7\76’ [5{0‘7/

10146

ble limits.

Value

12/09/2025/11:40 AM

28°C /25°C

6.7

7.0 mg/l

1.2 mg/l

14.1 mg/l
167.0 mg/l
30.0 mg/l
137.0 mg/}
144.0 MHO
33.0NTU

(DA

Assistant Scientific Officer
(Ravi Kumar)
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JHARKHAND STATE POLLUTION CONTROL BOARD

Lab. Ref. No. ... T Dated... I 21 0 ﬁ.l 12

Name of sample Ganga River D/S Janta Ghat Dist.- Sahibganj

Sample collected by 1. Anant Prakash Jha (F. Att.)
2

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling .. ... ..
Parameter Analyzed: Value
Date and time sampling 12/09/2025/02:20 PM
Temperature (A/W) C: 31°C 28°C
pH : 6.7

D.O.mg/l : 7.1 mg/l
BOD mg/l : 1.4 mg/l
COD mg/l : 13.9 mg/l
Total solids mg/l : 160.0 mg/l
T.S.8.:- 29.0 mg/l

T. DS 131.0 mg/l
Conductivity : 136.0 MHO
Turbidity : 31.0NTU

Remarks: Parameters were found within acceptable limits.

@t
Assisted by:- Assistant Scientific Officer

1. Sandeep Lakra (M.T.S) (Ravi Kumar)
2. Anant Prakash Jha (F. Att.)
3. Subhash Kumar Mahto (F. Att.)
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@®@> JHARKHAND STATE POLLUTION CONTROL BOARD

© ® N A woN

o

Remarks: Parameters were found within acceptable limits.

Lab, Ref. No. .. o 2D....

Dated..12.] 0] 202 ¢

Name of sample Ganga River U/S Near LCT Ghat Dist.:-Sahibganj

Sample collected by 1.
2

Anant Prakash Jha (F. Att.)

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ... ..

Parameter Analysed:

Date and time sampling
Temperature (A/W) C:
pH:

D.O.mg/l :

BOD mg/l :

COD mg/l :

Total solids mg/l :
T.8.8.5

T.D.S:

Conductivity :
Turbidity :

Assisted by:-

1. Sandeep Lakra (M.T.S)

2. Anant Prakash Jha (F. Att.)
3 Subhash Kumar Mahto (F Att.)

bisogt ol
10144 “1G\ 5\“5/’9 aqlﬁ

Value

12/09/2025 / 02:45 PM
31°C/28°C
6.8

7.3 mg/l

1.2 mg/l
13.8 mg/l
169.0 mg/l
32.0 mg/l
137.0 mg/l
145.0 MHO
36.0 NTU

NS

Assistant Scientific Officer
(Ravi Kumar)
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YUGAMK ﬁﬁARATI

ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

Accreditated by | j MNABL Accreditated Tosting Laboratory Vide Certificate No. T -12989

Registered by 4 Jharkbhand State Pollution Control Board {IspCe)
Certificd by - 15090012015 & 5O 45001:2018 TC-12989 _
Teot Repont
ULR (nique Lab Report) No. LTC 11279 8 [e 215100 l0JoJof2T2 7 [8F
Discipline | Biological Group | Water Sample Description Surface Water
Report Release Date 220 September, 2025 Report ID YBAEEL-2509-28
W. Order/ JSPCB App. No. 2082 Work Order Date 13.09.2025
Type of Industry(r any) N/A Job code/ Ref. no. YBAEELIM/W/Sep.- 25115
M/s Regional Office
Report Issue to Dumka RO, JSPCB,
Dist.- Dumka, Jharkhand.
Sample Received Date 15009/2025 | Mode of sample collection | By Customer Sample Code | 250915-SW-01
Sampling Plan NIA Sampling Method NIA
Sampling Location River Ganga, Rajmahal Sampling Source Surface Water
- Sample pkg. Condition Sealed Pack in PP Bottle Sample Quantity 250 mi
Meteorological Cond. of Field | W.C.- N/A RH% - N/A Temp. - N/A
Sample receipt Date 15/08/2025 | Analysis Started on | 16/09/2025 f Analysis completed on | 22/09/2025
l'tthrm RBS"RS LELLE T
Si | Parameter Test Method Units Resuits Limits
: APHA 9221B 24" Edition 2023
1. | Tetalcoliform (Multiple Tube Fermentation Technique) MPN/100 mi i -
y APHA 9221E 24* Edition 2023
2. | Fecal coliform (Th tolerant Coliform Teste) MPN/100 mi 120 2500
APHA 9221-F 24" Edition 2023
3. | Ecal (Escherichia Coli Procedure using Flourogenic Substrate) MPN/100 mi 120 -
APHA 9230-B 24t Edition 2023 :
4. | Fecal Streptocaccus {Multiple Tube Fermentation Technique) MPN/100 mi 8.3 500 :
Limit is specified as Environmental {Prefestion) Rule - 1995
Abbreviation #DL © Minimum detection limit, BDL ; Below detection fimit, ND : Not Detected.
<1.8/<1.1 MPN/100 ml denotes that the presence probability of bacteria is sbsant in the tested sample,
Env. Condition of Lab Letaratery is malalalng, Temperats 27 & 2°C and Relatve Fumdity 85 1 5% o ol tostng aroas as per 18 106 1954 {C}
Specific contractual notes | A values o ANESSET I 55 uet and resulls Usied reder only Io Be tested sample and anpheable peramete i Lab's Peimoner: Faciie
This repud. in full o in Dert, shal not be ueed for advertisiog of as evidence . any court of law. il
1hig tencr cannot be reproduced. axcept when i kil shout e whilten pesmission of the DED,
The samples coliectad shal e deslroved after 7 days fiom 1he date of issus of the cetifcale unioss specried ohiarwise
e basdly of the Bsboratory is Eriled 10 e mvaicod amount
Al disputes 3 sublested to Mis Ranch! Jwisdichon,
Remarks Sampte complies with prescribed limit.
Sample Dawn By - By Customer
Tested By ~ Madhuri Sinha (Lab Analyst)
ﬁ%»ﬁa&r‘
Verified & Issued by
{Mukesh Kumar}
Authorized Signatory
End of Report Authorized Signatory
Microbiological Sec}ion
Yugantar Bharati Analytical &
Environmenta! Engineering Labaratary
- Enquiry Office - | Jamshedpur |_Dhanbad | Hazaribag [ Pakur B il 2

Main Office Cum Laboratory - Piot No. 551, Khata No 62, Sidroul, P.O. Namkum, P.S. Namkum, Ranchi Jharkahnd P
Ph: 09835197960, 9304955304, Email - ybaeel@gmail.com, Web - hitps /iybaeelin  sosnaos
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YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

NABL Accreditated Testing Laboratory Vide Certificate No. TC - 12989

Accreditated by |
Registered by -4 Jharkband State Pollution Control Boarg {(JSPCB)
Certified by | 150 9001:2015 & IS0 45001:2018 - o e TC-12989
GFeot Repoxt
ULR (Unigue Lab Repor) No. [Ye[1]2]¢8]6]8 2]s5]elolofofol2]2[8]0]F]
Discipline 1 Biological Group ! Water Sample Description Surface Water
Report Release Date 220 September, 2025 Report ID YBAEEL-2502-28
W Order/ JSPCB App. No. 2082 Work Order Date 13.09.2025
Type of Industry(f any) N/A Job codef Ref. no. YBAEEL/MW/Sep.- 25115
M/s Regional Office
Report Issue to Dumka RO, JSPCB,
Dist.- Dumka, Jharkhand.
Sample Received Date 15/09/2025 I Mode of sample collection I By Customer Sample Code | 250915-SW-02
Sampling Plan N/A Sampling Method NIiA
Sampling Location River Ganga, Sangi Dalan, Rajmahal Sampling Source Surface Water
Sample pkg. Condition Sealed Pack in PP Bottle Sample Quantity 250 mi
Meteorological Cond, of Field | W.C.— NIA RH % - NIA Temp. ~ NIA
Sample receipt Date 150912025 | Analysis Started on | 16/09/2025 | Analysis completed on | 22/09/2025
.t.‘i&"l’at msu]u FhRFEE
S | Parameter Test Method Units Results Limits
APHA 9221B 24" Edition 2023
1. | Tolal coliform (Muitiple Tube Fermentation Technique) NPN/100 mi %0 -
. APHA 9221E 24t Edition 2023
2. | Fecal coliform (Thermotolerant Coliform Teste) MPN/100 ml 130 2500
s APHA 9221-F 24™ Edition 2023
3. | Ecoli (Escherichia Coll Procedure using Flourogenic Substrate) MPN/100 mi 130 =
APHA 9230-B 24t Edition 2023
4. | Fecal Steptococeus {Multiple Tube Fermentation Technique) P00 i 6.1 508
Limit is specified as Environmental {Protection) Ruls - 1986
ABbreviation MDL : Minimum detection limit, BOL : Below detection fimit, ND | Not Detacted,
<1.84 < 1.1 MPN/100 mi denotes that the presence probabllity of bacteria is absent in the tested sampla,
Env. Condition of Lab Laboratory & maitakning. Temperature 27 & 20 ant Ralative Munidity 65 2 5% i ali testieg avess s per i 10818 ]
Specific contractual notes Al values are expressed n a5 unitand results Ysted refer only 1o Ihe tsted sampia and aopleatis paamade 1 Lab's Pemanan! Facliny.
This report. in full or i part, shall not be used for advertisng or as evidence I any court of law
s peport cannut be reproduced, except whea in jull. without the wiitten penission of ine CED
Tre samples oollected shell ne destoved after 7 cays from the date of lssun of the cerificate unisss spegfad olhenviss
Phe Balalily of the aboratory is Froied (o he invoiced amount.
Al deputes are subjected w the Ranchi Junisdichion
Remarks Sample complies with prescribed limit.
Sampie Drawn By  ~ By Customer
Tested By - Madhuri Sinha (Lab Analyst)
Verlfied & lssued b -202T
{Mukesh Kumar)
Authorized Signatory
#34543Eng of Report****+* Authorized Signatory
Microbiological Section
Yugantar Bharati Analytical &
Environmental Engineering Laboratory
) Enquiry Office - | Jamshedpur | Dhanbad | Hazaribag Pakur @
Main Office Cum Laboratory - Plot No. 551, Khata No 62, Sidroul, PO. Namkum, P.S. Namkum, Ranchi Jharkahnd 2, -

150 90012015
PO 45001 H0NE

Ph : 09835197960, 9304955304, Email - ybaeel@gmail.com, Web - https./fybaeel.in
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ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

i Accreditated by 1 | MAEBL Accreditated Testing Laboratory Vide Lartificate No. T¢ -12989
PRt Begistered by <4 tharkhand State Pollution Control Board {(JSPCB}

b

Cernfiedd by -] 150 9001:2015 & 150 45001:2018 TC-12989
Feot Rep ot
| ULR (Unique Lab Report) No. | Te[1[2]9]8]9]2]5]0]070 002278 [1F
Discipline | Biological Group | Water Sample Description Surface Water
Report Release Date 220 September, 2025 Report ID YBAEEL-2509-28
W. Orderi JSPCB App. No. 2082 Work Order Date 13.09.2025
Type of Industry(f any) N/A Joh codel Ref. no, YBAEEL/M/WiSep.- 25/15
M/s Regional Office
Report Issue to Dumka RO, JSPCB,
Dist.- Dumka, Jharkhand.
Sample Received Date 15/09/2025 f Mode of sample collection | By Customer Sample Code 250915-SW-03
Sampling Plan N/A Sampling Method N/A
Sampling Location River Ganga D/S, Jantaghat, Sahebgun Sampling Source Surface Water
Sample pkg. Condition Sealed Pack In PP Boitle Sample Quantity 250 ml
Meteorological Cond. of Field | W.C.- N/A RH % - NiA Temp. - NJA
Sample receipt Date 15/09/2025 Analysis Started on 16/09/2025 | Analysis completed on | 22/09/2025 B
..i.-t'l‘est Rﬂsult‘ (LT TS

Sl | Parameter Test Method Units Results Limits

: APHA 8221B 24 Edition 2023
1. | Total coliform (Multiple Tube Fermentation Technique) MPN/100 mi 540 -

= APHA 9221E 24% Edition 2023

] 2. | Fecal coliform (Thermotolerant Coliform Teste) MPN/100 mi 240 2500
APHA 9221-F 24* Edition 2023
3. | Ecol (Escherichia Col Proceure using Flourogenic Subsirate) MPN00 mi i -
APHA 9230-B 24" Edition 2023

4. | Fecal Streptocaccus (Multiple Tube Fermentation Technique) MPN/00 mi 1 %00

Limit is specified as Environinental (Frotection) Rule - 1386
Abbreviation MDL : Minimam detaction limit, BOL : Below detectian fimit, ND : Not Detected.
<1.81<7.1 MPN/100 mi denofes that the presence probability of bacteria is absent in the tested sample,
Env. Condition of Lab Labaratory s maitaining, Temperatuse 27 + 2°C and Relaive Humidity 85 & 5% In il tasting areas as nor IS 1961956 {C;
Specific contractual notes | All values are exmressert it as unit and results sted refer only to the tested sample and applicable paramater in Lab's Pormanant Facity,
This report, in full o in part, shall notbe used for advestising or as evidence 1 any court of law
This ngport annot be reproduced, except whan in k. Winout T wiilten permission of the CEQ.
The samples oollected shatl be destoved after 7 sy from the date of ssue of the cenificate uniess specified cerwise
The tabilly of the laboralory is fmtted 1o e nvoicad amount
Al disputes me subjected to he Ranchi Jurisdictic:

Remarks Sample complies with prescribed limit.
Sample Drawn By - By Customer
Tested By « Madhuri Sinha {Lab Analyst)
Verified & issued By~ _91202,5””
{Mukesh Kumar)
Authorized Signatory
*++4+%End of Reportresers Authorized Signatory
Microbiological Section
Yugantar Bharati Anaiytical &
Environmental Engineering Laboratary
Enquiry Office - | Jamshedpur i Dhanbad | Hazaribag i Pakur R ‘

“Main Office Cum Laboratory :- Piot No. 551, Khata No 62, Sidroul, P.O. Namkum, P.S. Namkum, Ranchi.Jharkahnd P
Ph : 09835187960, 9304955304, Email - ybaeel@gmail.com, Web - htips:/fybaeelin  somons

S0 450012018
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YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

5 4 f Accreditated by - | NABL Accreditated Testing Laboratory Vide Certificate No. T -1Z989
5“@%( “-.-uf‘ Registwed by .- Jharkhand State Poliution Control Board (ISPCB)
GOy %

Cortiiedby -] 150 9001:2015 & IS0 45001:2018 R ¥C-12989
Teot Repoxt
ULR (Unique Lab Report) No. Tc 12|98 /9fz2ls5]olajololol2j2i86[2]F
Discipline I Biological Group ] Water Sample Description Surface Water
) Report Release Date 22 September, 2025 Report ID YBAEEL-2509-28 e
W. Order/ JSPCB App. No. 2082 Work Order Date 13.09.2025
Type of Industry(if any) NIA Job code/ Ref. no. YBAEELUMMW/Sep.- 25115
M/s Regional Office
Report Issue to Dumka RO, JSPCB,
Dist.- Dumka, Jharkhand.
Sample Received Date 15/09/2025 | Mode of sample collection | By Customer ! Sample Code 250915-SW-04
Sampling Plan N/A Sampling Method N/A
Sampling Location River Ganga U/S, Near LTC Ghat, Sahebgunj | Sampling Source Surface Water
Sample pkg. Condition Sealed Pack in PP Boitle Sample Quantity 250 mi
Metearological Cond. of Field | W.C.— N/A RH % - NJA Temp. - Ni&
Sample recelpt Date 15108/2025 I Analysis Started on 16/08/2025 E Analysis completed on | 22/09/2025
Ll “"Test RQSI.IIB R
S | Parameter Test Method Units Results Limits
. APHA 9221B 24" Edition 2023
1, | Total coltform (Multiple Tube Fermentation Technique) il 2% -
APHA 9221E 24" Edition 2023
2. | Fecal coliform (Thermotolerant Coliform Teste) MPN/100 m! 79 2500
; APHA 9221-F 24" Edition 2023
3. | Ecoli {Escherichia Coli Procedure using Flourogenic Substrate) MPNI00 mi n B
APHA 9230-B 24» Edition 2023
4. | Fecal Streptococcus (Multiple Tube Fermentation Technique) MPN/100 mi 58 500
Limit Is specified as Environmental (Protection) Rule - 1986
Abbreviation MDL - Minimum detection limit, BDL : Below detection limit, ND ; Not Detected.
<1.81< 1.1 MPNIOC ml denotes that the presence probability of bactars is absent in the tested sample.
Env. Condition of Lab Laboratoly 18 inaintaining, Temperatue 27 & 2°C and Relative Humidily €5 4 8% i oll teshing areas as per 1S 198.1565 (G}

Specific contractual notes | Al values are exp ! In a5 unit and resyits isted refer ony to the tesied somple and appicable paramater 1 Lab's Pemanent Fagilly.
This report, in Rull or in part shatl not be used for advertang of as evidence in any counl of law
This repornt cannot be reproduced. exceptwhen in Al without the wilten pennissicn of the CED
Tre samples collected shall be desfroyed affer 7 days rom the date of issus of the ceriricate unless spedifisd oherwie
The liabilly of the labarslory is inuied to the myvaices amoun,
i Al dispuites are subjacted to the Ranchi lunsgicin
Remarks Sample complies with prescribed fimit.

Sample DrawnBy - By Customer
Tested By ~ Madhuri Sinha (Lab Analyst)

~09-2027"

Verified & lssued
{Mukesh Kumar)
Authorized Signatary
*+2vesvEng of Report® ™ *+¥* Authorized Signatory
Microbiological Section
Yugantar Bharati Analytical &
Environmantal Engineering Laboratory .

Enquiry Office - i Jamshedpur | Dhanbad | Hazanbag 1 Pakur R
Main Office Cum Laboratory - Plot No. 551, Khata No 62, Sidroul, P.O. Namkum, P.S. Namkum, Ranchi Jharkahnd -0
Ph : 08835197060, 9304855304, Email - ybaeel@gmail.com, Web - hitpsi/iybaeel.in  pomas

bised ite pieeti i
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.Ref S0 @7& Date.. L Y/ D/’ij ,'ﬁ

---------------------

From,
Regional Officer,
1.8.P.C. Board, Hazaribagh.

To,
The Board Analyst,
Tharkhand State Pollution Control Board,

Ranchi.

Sub:- Submission of Analysis reports of River, Jheel & Dam water under

NWMP regarding.
Sir,

Please find enclosed herewith analysis reports of River, Jheel & Dam water

under NWMP for the month of September, 2025 from Lab. Ref. No. 742 to 750

respectively for information & necessary action.
Yours faithfully

Encl :-A/a. ,
. ) »

X

Regiohil Officer

Hazaribagh

o

Om\Office Workipage no. - 25
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Physico chemical characteristics of river

Damodar at different points.

For the month of September, 2025

rd, Regional Office, Hazaribag

49

e : | SN o B P
1 i Ref. , . Date & time Temp. { BOD COD TS. | TSS | TD
:%E.Iio. % .No. ii Name of Sampling Points. \ Sampling AirfWall:.r“C! pH |D.O.| gt | Mgh Mag/l. : Mg/l | Mg
L | 742 \Ufs Bhairi River \22.09.2025 300245 |78 |76 138 680 | 4680 |75.0 13930
L-—-m; f At- Rajrappa, Ramgarh at 11.00 AM ‘ PR  N—
P 7 \Dls Damodar River, \22.09.2025 300245 |75 |74 146 720 14900 [880 14020
| | At- Rajrappa, Ramgarh" at 11.30 AM | :
'1 Damodar River near 22.09.2025 300240 |65 |76 |50 800 |596.0 |940 5020
L3 \ 744 \ngarh Road Bridge, \at 03.20 PM \

| 1 Dist- Ramgarh. | | |
L4 | 748 Nalkari Tributary, \22.09.2025 28.0/24.0 \7.5 76 |38 60.0 |480.0 |78.0 402.0
L J’ 5 | At- Patratu, Ramgarh. . at 04.30 AM ; ;

L s | 746 Brakar River at Tilaiya Dam, | 23.09.2025 30.0/26.5 \7.4 78 |22 480 |3500 | 540 2960
L PO-Jhumri Tilaiya, Koderma at 1130 AM , | |
| & i 47 | Tilaiya Dam near Intake Well of \23.09.2025. | 30,0260 |70 |78 121} 340 3300 420 2830
o | DVC., Jhumri Tilaiya, Koderma | at12.50 AM : , . _1

*— T“*q Konar River at Konar Dam, \ 23.09.2025 \ 30.0/26.0 \7.2 78 |22 480 13450 |520 2930

'| i 48 Bishnugarh, Hazaribag, | at02.30 AM | b L :

I Konar Dam near Intake well of \23‘09.2025 | 280240 |70 |78 120 440 | 3340 |460 2830 |
% . \ 749. | pycC, Bishnugarh, Hazaribag, at02.50 AM \ _ l
T T Meetha Jheel, At-Hazaribag - \23.09.,2025 : \ 280240 |75 |76 |26 600 |4260 |700 3360 i
o | 0 |ty |soson | | .

Standard Limits - . "o - 6.5108.5 4.9_min. 3.0 - - - 1500
C ) S AV
(Ve 4\\"\ .
(C.K. Yadav) Regjénal b[‘fcer Board Analyst
A S.0., Hazaribagh 4 {Hazaribagh Ranchi

w

W\
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N Jharkhand State Pollution Control B1081.‘d; |
HIG-1, Housing Cojony, Dhanba = .
m NO.............,,," Dﬂm‘ GasapkaayEnERanTER o
From,
Vivek Kujur,
Regicnal Officer,
Dhanbad,
To, .
1. Sri$. Singh, A.S.0.
2, Sri AK. Sinha, §.T.
3. SriM. Yaday. S.T.
4. Sri$. Das, 8.T. |
Sub: Tentative River water Sampling programme for the month of August'2025.

S.No Mame of Sampling Point T Date Name of Staff ' nc?mrlu—_ |
1 ¢ i, Dhanibad. | 19/0872025 SA A.KSinha, S.T. |
2 river, At- Phusro Road Bridge. iy () SfiS.Des,S.T. {
3 |Damoda ﬂwamenﬂwSuﬁm.Boimro y
5 Al Bﬁ Bom |
6 uence nl‘ch&Dmdarrimnuermg:b Bridge;

7 Emrrivam!im Gonlwm, :
8 river, At Tenughat Dam, Bokaro. : ; —
!hb{'l’imptl IM T 21/082025 Kb SrlA.K.Slnhn,ST
'9 MT = ; (ﬂ)ﬁﬂsnu.sr
1
12_|Garga river near Telmucho Bridge.
|13 [Damodar river, At- Telmucho, Dhanbed. _
14 m Talab, At- Chas, Dist- Bokaro __
23/0872025  {i) SriS.Singh, A:S.0.
{Gt) Sri M. Yadav, S.T.
8 [Rajendra .
1 l‘l‘ala Al Dhanbad
Alltmns are directed to do the sampling according to programme.
(Vivek Kujur)
Regional Officer, Dhanbad.
Memo NO. c.ucvssvanses Dhanbad, Dated... _—
Copy to: Sri Subhash Rawani, Daily Wages Drivers, Regional Office, Dhanbad for information & neoessuy wﬁnn
Sd/-
‘(Vivek Kujur)
. Regional Officer, Dhanbad.
Memo No. . Dhanbad, Dated...,.. e
Copy to: Zonn! ufﬁeer C.P.C.B. Kolkata for information & necessary action. s
(Vivek Kujur)

Regional Ofﬁw Dhanba&

Memo No. ... 8/:}9 ; Dhanbad, Dated.........

Copy to: Member Secretary, Jharkhand State Pollution Conlmi Board, Ranchi for information: &. aoﬁan.

(Vl\rek K
Regional Officer, Dhanhad.
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GXHTY : 06553-261555(0) Email ID ; de-ramgarh@gov.in

wAE.NZE2.... / R

U9, - |
O AT HEAT THATSI(FTo¥ 09 o)
SUGSRI, AT |

T #,
|y,

260/2614 ¥ oo 16.04.2025 i Siiva 91 _RY @ SREHSE @ [Ag
il

ERSEHES 39T w6 SoHogoto—r? / T oUgo(d18)—01 / 2019—2793 Y,
f&ti® 06.08.2025 -

HETR,
@é‘ﬁﬁqwmwiﬁﬂﬁﬂﬁW?%NﬁTmﬁw
16.04.2025 B UIRq Freer F Ty B VY IS9P GEIgH et & Prevention, Control &
Abatement of Pollution ¥ Yafg fvgs a9 w qiE Hl 3Tl Q_'fi?ﬂg IESIED
18.08.2025  IHTelids ¥ URIITT S 75 & Ao eI B STqws HRATE TG Ao
el B

TUAT Y1 ABR B 7Y |

afi] \IHe |

L Scanned with OKEN Scanr



Ramgarh, District-Ramgarh in state of Jharkhand

of this project is 27.03.2026.

Component wise physieal

S1

progress is enclosed in tabulated form:

Component Current Physicam

| No of 100%

L |[17TMIDSTPaiSugiya 85.24%

2 |235MLDS.TPat Gobardarha 67.46%

3| Pumping Station 23.35% o

4 _|I& D Structure L 22.03% |

5 | Non Pressure Landuit Sewer Pipe 33.02%
| Line

6 | Pressure Conduit Sewer Pipe T.ine 0.00%

7| Manholes 7%

y

"% Scanned with OKEN Scanner



NDDT70 —_— o i S . 5
S X X 18]
= v %] vl vin T4 &L 1 inId N R e ime o 2
111 f . " ;
[ 1 i} Water 1 Quantityor | SIT 0 Whieh e | anceof| o ous of fand . Timeline (08| o mp eting b
. Confluence to | Quallty t tapned or cowace . drain Isnd | ipiatted For !afns ol funds making | . household T
. Mame of Drain/Canals District/ | Nature of drains/ Tributary/main| analysis- n:[ip i disclmrg&rf — is proposed to be alioted for 5TP pr‘_”'dcd for STE'| the STP oambitividy o
~1No i%hals 1 Town Canals/Khals Yilver heavy 1Y oo vk cnm;cciI:::l ;fll!!‘ STP functionsal to that STP O
metals L - - A
i G — 17 MLD STP ~ Yes Yes NMCG Mar-26 =
I 1. |Angala Prabha Nallah Ramgarb Drain Damodar nfappe : =
2 7 MLD STP Yes Yes NMCG Mar-26 :
‘ 2 \Migaia Setbhukhi Nallsh | Ramgarh Drsin Badn Ubiapped & ] — 5
' Yes NMCG Mar-26 l c
\ 3 \An.n Nallah Ramgarh D Dasmndur Ustapped 0.52 e d ™ - =
NMCG > ]
| + |pao e Remgarh Drsin Damodar Untappe1 0.13 17 MLD STP s e M W
g [osiiommd ey Rol wid Ramparh Drein Damodar Untapped 0.3 17 MLD §TP Yes Yes NMCG Mar-26
no - 1 Nalleh :
l 6 {A17-1Nallab Ramgarh Drain Damodar Untapped 0.04 17 MLD STP Yes Yes DM Mar-26 ’
7 | Al7-3,Nallah Ramgarh Drain Damodar Untapped 0.03 17 MLD STP Yes Yes NMCG Mar-26 ,
3 E‘:;:ln::“zm arex himyi Sassy Ramgarh Drsin Damodar Untapped 0.11 17 MLD STP Yes Yes NMCG . Mar-26 ,
9 [Al7+ Naliah Ramgarh Drain Damedar Untapped 0.33 17 MLD STP Yes Yes NMCG Mar-26
10 |AL7-5 Nallah Ramgarh Drain Damodar Untapped 0.03 17 MLD 5TP Yes Yes NMCG ] Mar-26
il |Rsuta Rahm Nallah Ramgarh - Drain Damodar Untapped 1.8 17 MLD STP Yes Yes NMCG | Mer26 -
Govadhara Govardhan .
12 Maltah Ramgarh Drain Damodar Untapped 4,09 17 MLD STP Yes Yes NMCG Mar-26 S "
13 |Chaicgada Dhobdhab Nallah | Ramgarh Drain Damodar Untapped 1.42 2IMLD STP Yes Yes - NMCG Mar-26
14 _|Near Chingada Wardno 17 | Ramgarh i
15 Barb.ka.n:::rbhuklﬁ ;‘:Unh Ra.:m:;:::h g::i ID):JI::':SN ﬁ”mpp"-j [;i']? = I\M{LD[ D = v Yes NhfcH Mux 36
ar niappe A 23
¢ |Cantonment Area Chotakana _ A DG Ves Yes NMCG Mar-26
ward 107 Ramgarh Drain Damodar Untapped 0.09 23 MLD STP Yes Yes NMCG Mar-26
17 |A234 Nallah Ramgarh Drain Damodar Untapped 0.07 23 MLD STP Ves Ves
NMCG Mar-26
1 Canlenment Area Camp 17 Riciack Orai
ward 10 7 g rain Damodar |- Untapped 0.07 23 MLD STP '
1o |Contcnment arca near imake — Tes Yes NMCG Mar-26
TR ey Drein D Untappe:i 0.07 23 MLD STP Yes Yes
A5 N:_!u.ih Ramgarh Dirain Duamodar U - NMCG Mﬂl’—26
21 |Cavtenment Arca Chandi L 0.06 23 MLD STP T v
chowl: ward no 3 Ramgark Drzin Disriisdiar Untapped Py _“-}___—-___._____-______ s NMCG | Mar2s
2 Cantcoment Arca near pew - y 2 RAME S8 . Yes Yes NMCG .i[ Mar-2¢
bride: Nallak mgar Drain Damodss Vit P e —
P~ S ppe 0.64 2 ) —
2y (Cantcament Avea Gartban : MLD sTp Yes Yes NMCG Mar-26 ]
ward 10 4 Ramgarh Drain Damodar Jem———
2 |ABmlen S  ——————— Untapped 0.55 23 MLD STp ¥ ]
3 [ad el ————— %:-E’E%_ Drsin Damodar D |55 —T—— | G Yes NMCG Mar-2¢6 .
- = | mgar Drzin Damodar | Y — -—2—3——-M—T'§_§l]i._ E________
—— 1 aToday | UnInEEE;———-——_.E'ES_____J BMDSTE = Yes . NMCG Mar25 —
2% [ Yes NMCG__ | Marag —
sz Y

4
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As per the NG _principal beneh, New Delhl order no. 03 the compliance of this is piven

LI
halaw ;-
e LE

.

>

capacity of

Two S.T.P and sewerage line ore under construction at Nagar Parishad Ramgarh having
17 MLD S.T.P ot Sugiva and 23 MLD S.T.P at Gobardarha. The overall

physica! progress of designed and build 5.7.P of insiaiied capaciiy i7 MLD and 23 MLD
and ail oppurtant structures and allied work at Nagar Parishad Ramgarh, District-Ramgarh
in state of Jharkhand is 44.09%. The completion date of this project is 27.03.2026.

Component wise physical progress is enclosed in tabulated from :-

|

Current Physical Progress

o Wi Companem out of 100
I 17 MLD S.T.P at Sugiya 85.24%
2 23 MLD S.T.P at Gobardarha - 67.46%
3 Pumping Station 23.35%
4 I & D Structure ) 22.03%
3 Non Pressure Landuit Sewer Pipe Line 33.02%
| 6 Pressure Conduit Sewer Pipe Line 0.00%
T Manholes 7% g

_ Scanned with OKEN Scanne



X Al . I

e e n n 3 T W Vil Vil f - l——— Timeline for A
1 [ - n . 1 L | watcr . . Conipllunce of| o f land 'Tlrncilr:e e comp eting b
—— i o Quuntity of i - Status 0 Status of funds making the hot sehold 5 7 =
istri Nafure of drains/ Chpllacucs Q“n, Y |1t tapped or sewnge 15 propoesed to he lloled for allatted TOr | o cgvided for STF | the 5TP i o
i Mame of Draln/Canals Dristrict / T ot Teibmtnry/maly analysis- antapped discharged from | ooeied after allo C‘ grP . e connectivity LL/JW
Sio fiChals Town ConalsiKbals River heavy the drain tappin STF . SotERESRT '
meinls B - e | IMCU Mar-26 - =
I _ | — 1 T Uniapped 108 SwmipSTP | Yes | Yes NMCG 3 % G
L : Ramearh Drrin Damodar | Untapped | = ~
| |Angads Prabha Nallah _| Rampach | A - v Yes NMCG Mar-26 S
: : 37 17 MLD § €5 i
3 |Arigads Serbhukbi Mallah Ramgarh Drrin Damodar Untapped 0.7 ] e
= ,__.._——-_._-,_____————-—_" —_— ——
.
I s E Yes NMCG Mar-26 J F
. MLD STP Yes
7 |17 Nallah Ramgarh Droin Damodar Untapped 052 __]_?____________'_________________-___- = S J =
A I e e R P Yes M Ak - o
4 |D-20 Nallah Ramgath Drzin Damodar Untapped 0.13 ITMLD STR i ! B - D
(PG s LT et | NMCG Mar-26 \ =
_ [Camooment area Heslavwanl | gagygarh Drsin Damodar Untapped 0.3 17 MLD STP Yes Yes =
3 1w i = BEESSCEE T
a0 - 1 Nallzh _ . g - Yes NMCG Mar-26 =
6 |Al7-1.Nallah Ramgarb Drzin Damodar Uatapped 0.04 17 MLD b R A
G Mar-26
7 | A173 Nalab® Ramgarh Drsin Damodar Untappe 0.03 17 MLD STP Yes Yes NMC |
g C"';:mm?i area Nayi Saray Ramgarh Drain Damodar Untapped | 0.1 17 MLD STP Yes Yes NMCG -Mar-26
wWard 30.-. —_—1
9 |Al7= Nellzh Ramgarh Drein Damodar Untapped 0,33 17 MILD STP Yes Yes NMCG Mar-26
10 |a17-¢ Nallzh Ramgarh Drain Damodar Untapped 0.03 17 MLD STP Yes Yes NMCG Mar-26
11 |Revm Rahta Nallzh Ramgarh Drain Damodar Untapped 1.8 17 MLD STP Yes Yes NMCG Mar-26 >
p [Coien Sove Ramgarh Drsin Damodar Untapped 4,09 17 MLD STP Yes Yes NMCG Mar-26
13 |Cheizgada Dhobdhsb Nallzh Ramgparh Drain Damodar Untapped 1.42 23MLD STP Yo Yes NMCG Mar-26 -
14 |Nezr “hingade Ward 0o 17 Ramgarh Drain Damodar Untapped 1.27 23 MLD STP Yes Yes NMCG Mar-26
15 |Barizkzme sebhuichi Nalleh | Ramgarh Drein Damodar Untapped 0.91 23 MLD STP Yes Yes NMCG Mar-26
. Cenicoment Area Chotzkzna .
16 “‘;d s oo Ramgarh Drein Damodar Untapped 0.09 23 MLD STP Yes Yes NMCG Mar-26
17 |A230 Nallzh Ramgarh Drein Damodar Untapped 0.07 23 MLD STP Yes Yes NMCG Mar-26
18 Cesicnment Area Camp 17 Ram ,
L ardiin ] garh Drain Damodar Untapped 0.07 23 MLD STP Yes Yes NMCG War-26
19 Cantenment area neer inteke .
point waxd 0 7 Ramgarh Drain Damodar Untapped 0.07 23 MLD STP Yes Yes NMCG Mar-26
20 |A23-5 Nellzh Pamgarh Droin Damodar Unta
g pped 0.06 23 MLD STP b
5, |Camicoment Arca Chandi 2 ) ] £5 Yes NMCG Mar-26
S 22mgar] Drain Damodar Untapped 0.08 23 MLD STP Yes Tes NMCG Mar-26 .
22 Centcoment Arta near pew . { .
bridge Nallah Ramgarh Drain Damodar Untapped 0.64 23 MLD STP Yes Yes NMCG Mar-26
23 Captenment Area Gerbbandh ] : 2
A Ramgarh Drein Damodar Untapped 0.55 23 MLD STP Yes Yes NMCG 2
24 |AZ234, nallzh Temeerh Dk Dot yr—— = — Mar-26 -
25 |A234, nallzh Pamgarh Drein Damodar Untappr.‘] 0.05 e - Yes Lo Lo
o - BHMDLOT Ves Yes NMCG M6
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II I v \% | i VII VIII IX X XI XII XIII
STP to
Confluence | Water Quantity Wh]c.h t-he Compliance Status of | Timeline
. drain is Status of
P to Quality | If tapped | of sewage of STP funds for
SL. Name of District/ Nature OF . : . proposed land s -
; ’ Tributary | Analysis- or discharged (Norms provided | making
No. | Drain/Canals/Khals | Town | Drains/Canals/Khals . to be ; allotted
/Main heavy | untapped from conneetad given by for STP for the the STP
River metals drain after NGT/MoEF) STP functional
tapping
1 Arigada Prabha 17 MLD
Nallah Ramgarh Drain Damodar Untapped 1.08 STP Yes Yes NMCG Mar-26
2 Arigada Serbhukhi 17 MLD
Nallah Ramgarh Drain Damodar Untapped 0.77 STP Yes Yes NMCG Mar-26
3 17 MLD
= A174 Nallah Ramgarh Drain Damodar Untapped 0.52 STP Yes Yes NMCG Mar-26
4 17 MLD
' D-20 Vallah Ramgarh Drain Damodar Untapped 0.13 STP Yes Yes NMCG Mar-26
5 Cantoument area
Hesla ward no - 1, 17 MLD
Nallah Ramgarh Drain Damodar Untapped 0.3 STP Yes Yes NMCG Mar-26
6 17 MLD
A17-1, Nallah Ramgarh Drain Damodar Untapped 0.04 STP Yes Yes NMCG Mar-26
” 17 MLD '
A17-3, Nallah Ramgarh Drain Damodar Untapped 0.03 STP Yes Yes NMCG Mar-26
8 Cantonment area
Nayi Saray ward 17 MLD
30.-2 Ramgarh Drain Damodar Untapped 0.11 STP Yes Yes NMCG Mar-26
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17 MLD
d A174. Nallah Ramgarh Drain Damodar Untapped 0.33 STP Yes Yes NMCG Mar-26

17 MLD
0 Al7-s ,Nallah Ramgarh Drain Damodar Untapped 0.03 STP Yes Yes NMCG Mar-26

1 23 MLD
Rauta Rahta Nallah | Ramgarh Drain Damodar Untapped 1.8 STP Yes Yes NMCG Mar-26

12 Gova dhara 23 MLD
Govardhan Nallah [ Ramgarh Drain Damodar Untapped 4.09 STP Yes Yes NMCG Mar-26

I3 | Chaigada Dhobdhab 23 MLD
Nallah Ramgarh Drain Damodar Untapped 1.42 STP Yes Yes NMCG Mar-26

14 | Near Chingada Ward 23 MLD
no 17 Ramgarh Drain Damodar Untapped 1.27 STP Yes Yes NMCG Mar-26

- 15 | Barkakana serbhukhi 23 MLD
Nallah Ramgarh Drain Damodar Untapped 0.91 STP Yes Yes NMCG Mar-26

16 Cantonment Area

Chotakana ward no 23 MLD
7 Ramgarh Drain Damodar Untapped 0.09 STP Yes Yes NMCG Mar-26

17 23 MLD
A23-0 Nailah Ramgarh Drain Damodar Untapped 0.07 STP Yes Yes NMCG Mar-26

18 Cantonment Area 23 MLD
Camp 17 ward no. 7 | Ramgarh Drain Damodar Untapped 0.07 STP Yes Yes NMCG Mar-26
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19 Cantonment arca
near intake 23 MLD
point ward no 7 Ramgarh Drain Damodar Untapped 0.07 STP Yes Yes NMCG Mar-26
23 MLD
20 | A23.4,Nallab | Ramgarh Drain Damodar Untapped | 0.06 STP Yes Yes | NMCG | Mar-26
21 Cantonment Area
Chandi chowk ward 23 MLD
no 3 Ramgarh Drain Damodar Untapped 0.08 STP Yes Yes NMCG Mar-26
22 Cantenment Area
near new bridgu 23 MLD
vallah Ramgarh Drain Damodar Untapped 0.64 STP Yes Yes NMCG Mar-26
23 Cantonment Area
Garhbandh ward no 23 MLD
4 Ramgarh Drain Damodar Untapped 0.55 STP Yes Yes NMCG Mar-26
24 23 MLD
A23-4; nallah Ramgarh Drain Damodar Untapped 0.1 STP Yes Yes NMCG Mar-26
’5 23 MLD
Ramgarh Drain Damodar Untapped 0.05 STP Yes Yes NMCG Mar-26

A23-6, nallah
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RO
E, BOKA
OFFICE OF DEPUTY COMMISSIONER-CUM-DISTRICT MAGISTRATE
e (District Development Section) ]
. - |
T B T /Dev, | : il.com |
L Patey;......, Faiig, o ;’202V5 i Email- vikash.shakI'la__bok-’flm@redlﬂ:m‘?ll 5
_%_Mﬁ__h___l_____m___m__ﬂ__jH.ﬂfﬂﬂ:
From
Deputy Commissioner-cum-
Chairman, District Ganga Committee, Bokaro
Ta, -

Secretary,

Department of F orest, Environment & Climate Change
Govermnment of J harkhand

Subject: Submission of updated compliance report as per Hon’ble NGT order no.

0A 2002014 MC Mehta vs Union of India & Others.
Ref. No: DO Letter No. 2795, Ranchi Dated 06.08.2025

Sir,

With reference to the subject to cited above, please find the updated report in the -

d format attached with this letter in compliance to Hon’ble NGT Order No. OA
200/2014 MC Mehta vs Union of India & others regarding the

abatement of pollution related to Ganga and its tributaries.

This updated submission has been prepared in line with the directives issued by the

Hon’ble National Green Tribunal and is placed before you for your kind perusal and further
necessary action,

prescribe

prevention, control and

3 e
Deputy Commissioner
-cum-
Chairman, District Ganga Committee,
. Bokaro
Memo No:- iJl’ é.g......JDev., Dated:-...| .‘3...!..@3..&025
Copy to:-

Joint Secretary, Dept. of Forest, Environment and Climate Change, Govt. of Jharkhand for
information and compliance of Letter No, 2640, Ranchi; Dated 25.07.2025.
Proj‘ect Director, State Mission for Clean Ganga, UD & HD Dept., Govt. of Jharkhand for -

information purpose. _ /_\
Fil

. 2
‘LIJ 1 \& w3 L,‘“*\;
Deputy Commissioner
-Cum-
VE AU Chairman, District Ganga Commitiee,
Bokare
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OKARO
OFFICE OF DEPUTY COMMISSIONER-CUM-DISTRICT MAGISTRATE, B
[r——~—--—«--—-- 2 ___(hlzi_s_triﬂ Development Section) __,H__H-,.ﬂﬂf—*‘”’"”"‘}
Letter No... é{ b 3) /D I .
............. eV, : m
Date...(‘a. wibis Qﬁ-...f?.OZS ( Email- vikash,shakha_bokaro@redlfﬁﬂall.co
foe _— o
e R o e
From,
Deputy Commissioner-cum-
. Chairman, District Ganga Committee, Bokaro
G

Secretary,

Department of Forest, Environment & Climate Change
Government of Jharkhand

Subject: Submission of updated compliance report as per Hon’ble NGT order no.
OA 200/2014 MC Mehta vs Union of India & Others,

Ref. No: DO Letter No, 2795, Ranchi Dated 06.08.2025
Sir,

With reference to the subject to cited above, please find the updated report in the -
prescribed format attached with this letter in compliance to Hon’ble NGT Order No. OA
200/2014 MC Mehta vs Union of India & others regarding the prevention, control and
abatement of pollution related to Ganga and its tributaries,

This updated submission has been prepared in line with the directives issued by the
Hon’ble National Green Tribunal and is placed before you for your kind perusal and further

necessary action. 14’(\’%
‘f
n\ 9%

Deputy Commissioner
-cum-
Chairman, District Ganga Committee,
Bokaro
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.C
ble NGT Order No, OA 200/2014 M

i

Vs Union of India & others

- . ovt of
With reference to the mecting helq under the chairmanship of Chief Secretary, G
Jharkhand dated 02.06.2025 for th

Mehta vs Union of India & others
Bok

14 M.C
¢ review of Hon'ble NGT Order No. OA 200/20

. : ittee,
order dated 16.04.2025. The District Ganga Comm
aro has been complying with 4

1 iﬂ S
Ithe directions as mentioned in the meeting pTOCCCd g
memo no. 1977, dateq: 06.06.202

5 by the Chief Secretary, Govt of Jharkhand.
As per the directiop mentioned i

0 point (iv) and (v) of page no. 05 provides directions t0
conduct monthly reyiey meetin

g by Deputy Commissioner-cum-Chairman District Ganga
Committee, Bokaro. Accordingly, in compliance the meetings of District Ganga Committee _

For the month of June, it was conducted on 17.06.2025 and
for the month of July it was conducted on 18,

are being held on monthly basis,
STP construction, Sewage management was ¢

Also, as per the directions altermnative solutio

of June date 17.06.2025 wherein directions b
for the construction of de-si}

n have been discussed in the monthly meeting

ave been given to Chas Municipal Corporation
ting chambers in the 16 main draing carrying untreated sewage

ver for prevention and control of pol
(Processing of the meetin 2 aftacked for reference)

water directly into Garga ri lution of the water body.

Again, review meeting in the month of July was conducted on 18.07.2025

for the updated
progress of construction of STP and de-

silting chambers. For reuse of treated sewage for
Industrial purpose, SAIL Board accorded approval on 28/05/2025. Tender floated on

04/06/2025. Tender pre-bid meeting held on 19/06/2025. Thirteen bidders participated.

Technical evaluation committee deliberated the pre-bid queries. Tender opening date

extended till 30/08/2025. (Processing of the meeting attached for reference) Locations of the

lagoon based STP under the jurisdiction of Bokaro Steel Township are as follows:

SLNO Name of Oxidation Capacity Btatus of Lagoon bazed STPs 1
Pond/Lagoon based STPs {MLD) |

1. Sector-X1I Oxidation Pond 104 Lagoon based STPs are already functional l

|

2. | Sector-VI Oxidation Pond 5.85 Lagoon based STPs are already functional l

3. | Sector-X! Oxidation Pond 2.57 Lagoon based STPs are already functional \

4. | Dhandabra Ogidation Pond 11.40 Lagoon based STPs are already functional l
""""" 5. | BGH Oxidalion Pond 1a7 -Lagoon based STPs are already functional 1
6. | Camp-1l Oxidation Pond 0.582 Lagoon based STPs are already functional \
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report that the construction of STP will be

ishad, Phusro has stated in their | |
el MLD each. Chas Municipal Corporation

completed by September 2025 of 10, 04 and 10

ile de-siltin
has proposed completion of STP construction by December 2026 meanwhile de-silting

chambers shall be made functional till the STP construction s not completed.
As stated by Chas Municipal Corporation, land for the construction of STP has been
identified however demarcation of the land has not been done as well as approach road 0
the identified land is yet to be defined by CO Chas. |
Further, for the construction of Septage Management Plant soil testing work has been
completed but due to the effects of monsoon work has been affected.
Drains carrying sewage water through Chas Municipal Corporation will be connected to de-
silting chambers as an alternative to STP for prevention of polluted water éntering directly
into Garga river. Also survey for the construction of the screening and de-silting chambers
has been conducted and the estimate has also been prepared. Hence the construction of these
screening and de-silting chambers will commence shortly making it functional.
Chas Municipal Corporation also adopted decentralised approach ;[0 construct three small
STPs to treat the untreated water carried by the identified drains which has been approved
by UD & HD Department, Jharkhand. The details préposed sites for the construction of
small STPs as stated by Chas Municipal Corporation are as follows:

1. Bholur Bandh- 200 KLD

2. Purana Bandh- 200 KLD

3. Solagdih Pond- 1 MLD

The District Ganga Committee, Bokaro is committed towards the prevention, control and
abatement of pollution in Ganga and its tributaries and is committed to follow the directions

as provided by Hon'ble NGT in reference to the Order No. OA 200/2014 M.C Mehta vs
Union of India & others.

L\
Va3 Yt
Deputy Commissioner
~cum-
Chairman, District Ganga Committee,
Bokaro
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District Ganga Committee, Bokaro

|
|
i

|

s e e — " I
- I ] T v Vv v Vi VALl X l‘ﬂﬂ%@)ﬁe for
| Name of | District/ | Nature of | Water | If tapped | Quantity |STP  to ) Complian | Status of | Status of | Timeline completing
| Drain/Canals/Khals Town Drains/Canals/Khals | Quality | or of sewage | which the | ce of STP | |and funds fo_r o
]] Analysis- | untapped | discharged drain  is | (Norms | allotted | provided - makm%> e il
| heavy - from the | proposed | given by | for STP 1 forthe | the ST it
f metals drain (|to be | NGT/Mo | STP functional | conne 4
| ' in MLD) connected | EF) o that 519
! after \ \
tapping . '
Chas Municipal Corporation, Chas
Bharra Colony Open Drain Taken 0.5 Yes Yes |dentified l Not Dec’ 2026 | Dec’ 2026
Ward 01 ( Bharra into DPR | received l
Basti Attached and 25 |
executed |
. it will be l
| & tapped ' l
Bharra Colony o Open Drain -do- 0.46 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
ward 01 (Ranchi & té?“ Attached received
Sah Muhalia ) g 1
Bharra Colony g Open Drain -do- 0.65 Yes \ Yes | Identified Not Dec’' 2026 | Dec’ 2026
Ward 01 ( Mazid Attached received
Road Imambada) s ] 1
Chira Chas Ward | Open Drain -do- 1.82 Yes | VYes l Identified Not Dec’ 2026 | Dec’ 2026
| 02 ( K K Singh J Attached t ) received
 Colony) L . . | | |
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Chira Chas Ward | e -do- 0.95 Yes Yes | Identified | Not Dec 2026 | Dec 20
| 02 ( Basant Vihar, | Aactid received
‘-. i Estate) . P— :
i‘%&&f Covered Drain Abtached -do- 1.85 Yes Yes |dentified cht Dec’ 2026 | Dec 2026
Nagar Ward 02 Open Drain : recelveg 2026 | Dec’ 2026
“mmgaré(igﬂ Attached | -dO- 1.88 Yes Yes Identified N(_)t ; Dec’ 202 ;
fa War . receive /’,‘
‘W Covered Drain Attacheq | -00- 1.10 Yes Yes | Identified | Not | Dec 2026 | Dec’ 2026
ward1l o : received
“Bhojpur Colony pen Dran nttschag | 002 1.53 Yes Yes | Identified | Not | Dec 2026 | Dec’ 2026
Ward 12 = received
ispat Colony Ward OpenDrain | @ hea| -do- 1.65 Yes Yes | ldentified | Not | Dec'2026 | Dec 2026
13 received l
~Ram Nagar Colony | Open Drain Attached | 00" 2.3 Yes Yes | Identified | Not | Dec’ 2026 \ Dec’ 2026
Ward 14 ] received
W Open Drain Attached | -80- 1.91 Yes Yes | Identified | Not | Dec 2026 | Dec’ 2026
M received
Near Surya Chowk Covered Drain R -do- 1.08 Yes Yes Identified Not Dec’ 2026 \ Dec' 2026 fl
Ward 23 ) received L
Near Bandhgora Open Drain - -do- 2.38 Yes Yes Identified Not Dec’ 2026 \ Dec’ 2026 \
Ward 24 received
Telidih Basti Ward Open Drain attached | ~d0" 1.9 Yes Yes | Identified | Not \ Dec’ 2026 \ Dec’ 2026 ‘
29 received |
Singarijoriya Open Drain o -do- 10 Yes Yes Identified Not Dec’ 2026 \ Dec’ 2026
' B received _t
Nagar Parishad Phusro, Phusro
Joriya Bokaro Drain PH value | Untapped |  8.39 10 MLD 1 Yes Yes NMCG | Sep-25 ]|
/Phusro Average i |
S S - S I | |



J
|

BOD-54
mg/L
COoD-

227.25
Mg/L

Drain

PH value
Average
-71.22
BOD-
35.25
mg/L
COD-
176.25
Mg/L

Untapped

678

AMLD

Yes

Yes

NMCG

Drain

PH value
Average
-7.13
BOD-
26.12
mg/L
COD-
138.87

Meg/L

Untapped

2.74

10 MLD

Yes

Yes

NMCG

Sep-25

Bokaro Steel Township, BSL

Bokaro Steel
Township Sewage
Networl

Bokaro
Steel City

Lagoon based STPs
31.972 MLD (Sec-Xll-
10.4 MLD, Sec VI-
5.85 MLD, Sec-Xi2.57
MLD,
Dhandabarall.4

Mo traces
of Heavy
Metal
found

Tapped
using

Lagoon
based
S5TPs

31972
MLD

Already
connected
to
following
STPs -

(Sec-XII-

NABL &
MoEFCC
accredite
d Lab
report
attached

Land
already
allotted

and
Légoon
based

Fund
being

allocated

for

desilting

of

Lagoon
based
STPs are
already
functional.

Lagoon

| based STPS

are already
connected
with the
Bokaro Steel




MLD, BGH- 1.17 MLD,
Camp2- 0.582 MLD)
CPCB STP
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——

I
|
L
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f;u;hship '

10.4 MLD,
Sec ViI-
5.85 MLD,
SecX1-2.57
MLD,
Dhandabar
all.d MLD,
BGH-1.17
MLD,
Camp2-
0.582
MLD)

1
i

as
Annexure
-2

existing
Lagoon
based
STPs4.28
Cr.

STPS are
operation
al.

Sewage
Network.

L e ——

N\
Uz e

Deputy Commissioner
-cum-
Chairman, District Ganga Commitiee,
Bokaro
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e
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SURY,
QBRI |
vy - Hon'ble NGT order no- OA 200/2014 MC Mehta vs Union of India &
others & sraTe widE FAfdT @A & WY A\
TET — I gd 459 faAATa 11 /08 /2025
B,

Swdw fvy & Woy # @ex b & & Ton'ble NGT order no- OA

200—2014 MC Mehia vs Union of India & others G Ut # g AR FIHE g
Prfafea ad 5l o1 @ 8 -

Rejuvenation ol Garga river % forg DPR TR far war ® wd sTP fmie gg 4 Rites

pr forar vrar 8| faffea 9M 91 Demarcation g 9ge g Bl PR s S,
o & g7 fa WM & (Srmfd e ) |

.= TR M @ §RT Septage Management Plant T & %@ B B TN
ol BRI soil o o1 a1 O aR forn M B | e AR @ 9N @ BRY
g aIft B

3. frmy el Tferdt &1 gl TR Fal H 9 T AN, 599 o defe wawer @

Ted sereening and silt chamber &7 faToT %ﬁ TG B ApeH TS AR B forar T
& oy fymfor e R far SR (BRI Ge) |

=19 AN TH §RT Decentralised approach AT R et @ M Y ﬁ-m PN

sTp @ P wxafad frar man & e swate w@iefy TR :
T W W % | SRETT STP @ Rl — f@re vd s

e WieR 9 — 200 KLD

& TR Y — 200 KLD

o WATTSE dred — 1 MLD
HreR gaed |Hf |

f
Y
W\é.\“‘*’

TGN TR a1y
I TR e, gy |

S T
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- UHid—05 / Fofdo /dofdo /03 /201 B—()g
AREE EXPIR
TR e vd amay fawr

TRYRGR,
TLFER B Gl |

HRIOTETGR,

FRETE, ) | _
S | <, ﬁ_'ﬂ?ﬁ-—)i;["—? / >4

159 T o B o g a¥ 2023-24 3 g wow @ wEd wEg e

Million Plus Cities (Ranchi, Dhanbad, Jamshedpur, NAC, Jugsalal & Mango) 2| _Ambient Air
Quality T Ted Grant & &Y ¥ e 167 AR &1 STHIFT Wrawer N1 Bl 171,
10 T9S B9, Non Million Plus Citles @Y Untied Grant & &9 § a1 782 Arormil &l
I Wee W 9o 22783 S T W Non Million Plus Citles 1 Tied
Grant @ ®9 ¥ Gl 200 SN B SGAKT WBET AR 08.97 A T TAN L
¥ Wign aioet § SR/ g Wel SR R HLME BT ST gHIeT @
e § wrafe WGl & e || -

PrenTER ST fvae 158 R omaiT & onfe fcha af 2023-24 & g 90 @
IEY TETg Bt Million Plus Citles {Ranchi, Dhanbad, Jamshedpur, NAC, Jugsalai & Mango) B
Ambient Alr Quality T Tied Grant & W9 § Hal 167 T3] @I Td YIas e X7 el
i71.10 S BT, Non Million Plus Cities @) Untied Grant © w9 # T 732 Trorall &)
athIi::Irl YreRpeT I @l 227.83 m TUY AT Non Million Plus Cities @ Tied Grant & ®9 o
et 200 Aol B AR SEwed Wl 9897 FXg TH ol @ H Wiaa el A
Hee /R el G TR OHLMC B T ITHIST @ emene ¥y /g

fRreae 7S @ W e
FA-—"P

iiillon Plus Cltles
FROPOSALS OF MILLION PLUS CITIES ( FY 2023-24 )

Amount in Lakl

Estimated
Name of sl Name of the Scheme Amount Estimated Remarks
ULB Na. {in Rs.) Amount
{A) Ambient Alr Quality
Creatlon of public awareness on pollution
5 1 | source and control measures ( 1EC through 24,00,000.00 24.00
Jamshedpur Wiission Do Not Mix, Hoarding, Wall Painting) As -
Notified Remove road dust/silt regularly by using Amblent Air
Arem 2 | mechanical sweepers 50,00,000.00 50.00 Quality
Committee (2 Year O&M for 2 Mechanical Sweepers) Guideliens,
3 | Proposal to develop Nagar Van/Vatlka 8,00,000.00 8.00

Nt

o

% Scanned with OKEN Scannel
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SRE

) UNi®—127,
f20~08.10.2021 BRI
WInn  Mger =
URNg i genRay
Y H Mvifgr |
e Tarm—127 |
fR=1P—08.10.2021 ERT
uRYg il Tord
T F Shvilgr (g
A B uled o
99 99 ud fyfew

]
Ho 173 feAre 2041,
2022 TR wigq

1w

—

e —18.10.2021

&R WIGe ImHERgY
TR 9RYg  affg
Renovation of Rani

TalabTref=

70,03

91.43

32.43

T UieT— | 227,29

200.00

- e WIRI— | 200,00

fasmfrg waig—ogs,
femie—21.03.2022
&Nl Wiga T
TR 9Rag afarfa
JCB 2 DX

AT |

@ Wi |

4R fim ajeply
A 20 dwrn B
e fa g
2022—23 g
Ho—08 WErTEE iy
& SvifgR i pnf |

oA xfap-

... iy

23.00
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Garbage Collectlon Auto 120.00 ﬁ;r'f%q s T{;R;;
Tipper {18 Ltr) 30 Nos. ITWW ¥ @
@ oad W Hfim
|t wEm D
15t faw  amarT
) Fe 227.29
Garbage Collection E- 21.43 ?_%T ;;ﬁI ;T‘TTE
Rickshaw (03 Nos.| Ao B
x quf F
e - Bl s 154 g
AT P Tied
Grant @ ‘W}ﬁ i
HLMC 90 #ew 3
Iron dustbin 3500 Ltrs, 80.00 MW%%IWH
(30 Pcs.)
T Bt
& B Y yremee
R
Revised estimated cost 59.51 | vwmg RIEE]
[GiL 1< B P e
T Wo W gfy
EE B
— ] b o]
221.43
e T
Construction Operation & -g i{%m 2;,
Maintenance of 5TP For 186.00 BRY Sw Tromn
Rani Talab, Eaf | e
“‘—‘——-————-—_._'—-*—'—-——“--—-—~——h. Y el %
Water Supply  Works in PARIRY
Different Wards Under Nagar 14,00 | IV Rty o
Parlshad Chakradharpur TR & |
-—-—————-h-____________-__,_h__
200,00
Construction of Rec Draln At T AT @ G|
WArd No-23 From ST Xavler Rk @ Bari
school To Maln Road ynder 17.40 mwt Aoy o gof
Nagar Parlshad R RiEs i
hakiadharpyr A & o
Twin Bln Dusthln Minlmym |~ T e TR g
Capaclty 10pL4r (Body Hppe T &
Metrlal, |leat Water  and 5.50
_ _Cmelga_L@s_s}ﬁ,@,tL_m_. _
e e | 29D (T
TR TR fypg el W
ST 20 NN B e M ad ¥o og
P 7 W DA R k|
URE 9 202595 o WS Ty g
WS No-08  Ynmg | 17120 R TR P
L ) e o Tl A g
W | TV S Sty
L - |- A0FT N T |
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iT—-05 7 Aofe #Rofdn 708 /2018 L0
BNVEE HURN
AR g g anang (e
U,

Ty,

TR @ i

CRRICIEIN
s p- araRE & JeEeR |
. i, o L4123 15
Avr— 153 R ot & ol g af 2023-24 @ fog W & wed Wy far
Milllon Plus Citles (Ranchl, Dhanbad, Jamshedpur, NAC, Jugsalal & Mango) %] Amblent Air
Quality Q& Tied Grant & &Y # e 167 ol Pl I g e IR B 179,
10 TS T, Non Milllon Plus Citles BV Untled Grant & WY 5 e 752 piEsiciied
arafa wawe W gu 22783 #% w9 Non Million Plus Citles 1 Tied
Grant @ W9 3 el 209 arral %) S e RT 88.97 Fg TI2 O g
¥ W dreErel § e/ geT §aE JRard R HLMC AT ol SgAET B
srrete W wemaRE Wi 3 gy ||
HETe, '

Prurar Sodad Ry 168 o amrT @ s feig o 2023—24 @ fog O @
e W 2l Milllen Plus Cltles {Ranchi, Dhanbad, Jamshedpur, NAC, Jugsalai & Mango) B
Ambient Air Quality T4 Tied Grant @ &9 ¥ e 167 Trorafl I s Taeerd MR g
17110 A BUY, Non Million Plus Cities I Untied Grant & W9 H qel 732 ol @
TR STesera NTIRT e 227.83 Ye T FAT Non Million Plus Cities BT Tied Grant® 9 H
aﬁgogthq—rmﬁaﬁGWWWFQH.Q?WWHW@ﬁWWSﬁﬁ
weTeE / ghemr wedl g TR HLMC BT U oA © ameid H URIEie Wi
fiyeTaq UeTE @ Wl 8- _

Sgd—'®

Milllen Plus Citles
PROPOSALS OF MILLION PLUS CITIES { FY 2023-24

Amount in Lakh

i " ; ol Estimated
ﬁL:”L;" ot Name of the Scheme Amount Estimated Remarks
\ ; {in Rs.) Amount
\ {A) Ambient Alr Quallty
Creatlon of publlc awareness on pollution
1, 1 | source and contral measures { IEC through 24,00,000.00 24.00
jamshedpur isslon Do Mot Mix, Hoarding, Wall Painting) ' As per
Hotified Remove road dust/slit regularly by using Amblent Air
Arez 2 | mechanical sSweepers 50,0 Quall
0,000.00 UBlity
Committee {2 Year O&M for 2 Mechanlcal Sweepers) J S0 Guidellens
3 Proposal to develop Nagar Van/Vatlka 8,00,000.00 8.00

b

v
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7 | Gas Monltors(d Gases) o 10,676,00 | 0,10 -
3 Breathing Apparatus and safety body “_ R e £ T SRS,
harness sels 59,154.00 [ 0.60
8 | Arloe Breathing Apparatus | age7a00| oas | T
10 | Full Dody Wader Sult 5G,449.00 O'Jﬁ_— T
11 | Gas Masks sgosso0| oss | )
) 12 | Funeral Vehicle 23,(;(3,—00000 wJ':"_.GO .
A'L” A .
A4 Rejuvenation of Hesla Talab, Ward No. 11
')\.' 13 ] ]
' sanctioned under AMRUT 2.0 ( ULB Share) BRLANDGN | 650
n Total 1,76,58,837.00 | 176.58 |
Road side Twin Bin in square shape with top
shade and swachh bharat mission lego
made from stainless steel (grade 202)
1 hawnglsheet thickness of about 1mm fitted 32,00,000.00 | 32.00
with pipe (pole) having 2 square shape with
1mm thickness mounted two bins having
ag. capacity of about 100 Itrs, Each with facllity
Latehar to grout/attach in road surface.
Nagar COMPACT TRACTORS 3 and 4 Cylinder low
Panchayat RAM engine , less fuel consumption and a
quieter smoother ride, Lift Capaclty- With
both the highest 3 point lift capacity (rear)
8,00 / ;
£ and the highest loader lift capacity 9front) SO0EI0A0 | 1800
In their class 1600 series tractors help you
work faster and more efficiently, (Other all
details attached)
Total 51,00,000.00 | 51.00
i | Waste Container for Garbage 4,20,000.00 | 4.20
31 2 | Mobile Toilet (06 Seater) 15,00,000.00 | 15.00
Manlhlao | 3 | Water Tanker (SS) 3500 Liter 36,00,000.00 | 36.00
n Nagar 4 | Minl JCB 2DX 35,00,000.00 | 35.00
Panchayat
5 | Safety Kit (20 Pes) 42,000.00 | 0.42
6 | MinlJCB 2DX { 1 Nos) 35,00,000.00 | 35.00
Total 1,25,62,000.00 | 125.62
CONSTRUCTION OF 200 KLD SEWERAGE
1 | TREATMENT PLANT AT BHOLUR BANDH 84,60,100.00 | 84.650
32. Chas UNDER CHAS MUNICIPAL CORPORATION,
funlclpal CONSERVATION OF PURNA BANDH FROM
Corporat] DRAINS FLOWING INTO THE POND AND
on 2 | CONSTRUCTION RIGID PAVEMENT AROUND | 1,21,43,000.00 121.43
PURNA BANDH UNDRER CHAS MUNICIPAL
CORPORATION,

\\l‘\‘l"’ a3

e e
g oL
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CONSURVETION OF GARGA RIVER ALONG
3 MAJOR BRIDGE WITH FENCING WORKS TO 1
PROTECT RIVER WATER FORM GARBAGE =4,73,600.00 | 154.74
UNDER CHAS MUNICIPAL CORPORATION.
DEVELOPMENT AND REJUVENATION QF
4 | KAMAL BANDH IN WARD NO 31, UNDER 2,03,57,800,00 | 203,57
CHAS MUNICIPAL CORPORATION
CONSTRUCTION OF 200 KLD SEWERAGE
" 5 | TREATMENT PLANT AT PURNA BANDH 84,78,800.00 | 84.79
O\? /\I.;k_ UNDER CHAS MUNICIPAL CORPORATION.
/Nl Total 6,49,13,300.00 | 649.13
/%) 7 " =
\'\? 33,
Chalbasa 1 Construction of 10 Seater Toilet in Sadar 13,45,800.00 | 13.46
Nagar Thana Campus
Parishad
Total 13,45,800.00 | 13.46
1| Stainless Steel water Tanker {5000 Ltr) 33,75,000.00 | 33.75
34 2 | Mobile Toilet (6 Seater) 7,50,000.00 | 7.50
Bishramp | 3 | Modular Toilet 32,40,000.00 | 32.40
uriNagar | 4 | pressfor Safai Mitra ( 100 Mos) 7,50,000.00 | 7.50
Parstat. | Shoms for Saial it (100 Nos) 50,000.00 | 0.50
6 | Hand Gloves for Safai Mitra { 500 Nos) 50,000.00 | 0.50
7 | Helmet for Safai Mitra ( 100 Nos) 25,000.00 | 0.25
8 SWM machine Repair Maintainance ( 30 25,00,000.00 | 25.00
34. Nos)
Bishramp | 9 | Mini Tractor { 02 Nos) 11,00,000.00 | 11.00
ur MaBar | o | Grass Cutting Machine ( 02 Nos| 54,000.00 | 0.54
Parlshad
11 | Dustbin 1.1 cum ( Stainless steel) { 100 Nos) 55,00,000.00 | 55.00
- 12 | Dustbin 15 Litre {Green+Blue) 12,50,000.00 | 12.50
—— ]
Total 1,86,44,000.00 186,44
Rejuvenation/Development of Lalkl Talab In
1 | Ward No. 08 Under Municipal Corporation, 1,32,14,200.00 132.14
Hazarlbag
_ ]
Rejuvenation/Development of Karbala [r—
H 35.b 2 | Talab Under Municipal Corporation, 87,95,500.00 87.98
azal:! 2 Hazarlbag
-’_—_-_‘_'-—‘—l—-_.___-'——\_-_____
_______—‘—-____
Munlelpal Rejuvenation/Development of Pandu Talah
Corporati 8 Under Municipal Corporation, Hazaribag 87,59,200.00 87.99
on Rejuvenation/Development of Lakhe Talah |
4 | Near Korra Het Tola at Under Municipal 1,44,13,500.00 | 144.14
Corporatlon, Hazarlbag
v _—-______-______——__'———-——_.._.
> | Atto Tipper 1800 Utr. Compartmented 20 | 2,12,00,000.00 | 300 T
Y | 2AR80
A I
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CONSTRUCTION OF SCREENING CHAMBER AND SILT CHAMBER

ABSTRACT OF COST

SL.NO. Description of works Amount (Rs)
1 SCREEN CHAMBER z 42,801.35
2 SILT CHAMBER % 1,02,233.06
3 CARRIAGE % 5,761.13 |
SUBTOTAL WITHOUT GST z 1,50,795.55 |
ADD GST @18% < 27,143.20 |
SUBTOTAL WITH GST % 1,77,938.74 |
Add Labour Cess @1% = 1,779.39 |
Total Project Cost | 1,79,718.13 |
SAY | = 1,79,800.00 |
%
o8
N SQ

77
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District Ganga Commitiee, Bokaro

Reporting format for OA 200/2014 M.C Mehta vs Union of India & Others.

81

! _ } 1l v WV Vi , Vil Vil IX _ X XI Xl
Name of District/ | Nature of | Water If tapped | Quantity | STP to | Complian | Status of Status of | Timeline | Timeline for |
Drain/Canals/Khals | Town Drains/Canals/Khals | Quality | or of sewage | which the | ce of STP | land . funds for completing
Analysis- | untapped | discharged | drain  is | (Norms allotted provided | making the |
heavy from the | proposed | given by |forSTP | forthe the STP household |
metals drain to be | NGT/Mo STP functional | connectivity
(in MLD) | connected ! EF) to that STP
| after i
i tapping 5
Bharra Colony Bokaro/ Open Drain Taken 0.5 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026 |
Ward 01 (Bharra | Chas into DPR received |
Basti) ool and as |
executed |
it will be E
tapped i
Bharra Colony | Bokaro/ Open Drain -do- 0.46 f Yes . Yes Identified Not Dec’ 2026 | Dec’ 2026
ward 01 (Ranchi & | Chas Attached | received
Sah Muhalla ) '
Bharra Colony . Bokaro/ Open Drain (5 0.565 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
Ward 01 ( Mazid Chas Attached | received
Road Imambada)
Chira Chas Ward | Bokaro/ Open Drain -do- 1.82 Yes . Yes Identified |  Not Dec’ 2026 | Dec’ 2026
02 { KK Singh . Chas Attached received
Colony) '
Chira Chas Ward | Bokaro/ Open Drain -do- 0.95 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
02 ( Basant Vihar, | Chas Attached | received
Prapti Estate)
Big Drain Azad Bokaro/ Covered Drain -do- 1.85 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
Attached .
Nagar Ward 09 Chas received




82

Additional Municipal Commissioner

Chas Municipal Corporation

Gaush Nagar Kadri | Bokaro/ | Open Drain ) ' do- 1.88 Yes Yes ldentified Mot Dec’ 2026 | Dec .026
2 t'-'\tl.E!ChEd A
WMohalla Ward 10 Chas received
Kailash Magar Bokara/ Covered Drain N ~do- 1.90 Yes Yes Identified Not Dec’ 2026 | Dec 2026
Attached :
| Ward 11 Chas _ received
Bhojpur Colony Bokaro/ Open Drain L= 1.5% Yes Yes ldentified Not Dec’ 2026 | Dec’ 2026
_ Attached '
Ward 12 Chas received
| lspat Colony Ward | Bokaro/ Open Drain Avpschad -do- 1.65 Yes Yes Identified Not Dec' 2026 | Dec’ 2026
13 ) Chas - received
Ram Nagar Colony | Bokaro/ Open Drain ~-do- 2.3 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
. ) Attached .
Ward 14 Chas _ received |
Kunwar Singh Bokaro/ Open Drain | -do- 1.91 Yes Yes ldentified Not Dec’ 2026 | Dec’ 2026
B . Attached )
| Colony Ward 22 Chas i _ | received
' Wear Surya Chowk | Bakaro/ Covered Drain po— -do- 1.08 Yes Yes Identified Not Dec’ 2026 | Dec' 2026
Ward 23 Chas ! received ,
Wear Bandhgora Bokaro/ | Open Drain ~-do- 2.38 Yes Yes identified Not Dec’ 2026 | Dec’ 2026
! Attached I
Ward 24 Chas _ received i
Telidik Basti Ward | Bokaro/ Open Drain | Attached -do- 1.9 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
| 29 Chas - received
Singarijoriya Bokaro/ Open Drain Attached -do- 10 Yes Yes Identified Not Dec’ 2026 | Dec’ 2026
Chas o received
x\ D% %
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Detatled Progect Report fonr NELTTVENATION CF (GGARCGA RIVER: DPR

Detail of drainape walter flowing into the Garga river:-

Bharra Colony Ward No-1 ~ 1.24 Bharra Basti 05

1
2 Bharra Colony Ward No-1  0.46 Ranchi Muhalla, Sah 0.2
Muhalla
3 Bharra Colony Ward No-1 ~ 0.65 Mazjid Road, Imambara 0.5
4 Chira Chas Ward No-02 1.82 K.K.Singh colony 1.0
5 Chira Chas Ward No-02 0.95 Basant  Bihar, Prapti 1.2
Estate, Chira Chas Thana
Road
6 Big Drain. Azad MNagar, 1.85 Ramnagar colony, Ansari 1.9
Ward No-09 Muhalla, Imambara
_ Road, Bauri Muhalla
7 Gaush  Nagar At-Kadri 1.88 Thakur Muhalla 0.5
Muhalla Ward No- 10
8 Kailash nagar ward no-11  1.10 Xaviour colony, subhash 1.1
co-operative
g Bhojpur colony ward no-12  1.53 Bhojpur colony _ 1.4
10 Ispat colony ward no 13 1.65 lspat  colony, Gujarét 0.7
colony, samshan ghat
o Ram nagar colony, Ward 2.3 Ram nagar colony 0.8
no-14
12 Kunwar singh colony 1.91 . Medicine gali, Gandhi 1.2
. Path
12 Mear surya chowk, ward 1.08 Kadamtalla, chapre 1.0
no-23 khatal
14 Mear bandhgora site ward 2.38 Telidih basti 0.6
no-24
15 Trlidih hasti ward no-29 1.9 Telidih basti 1.8
16 Singarijoriya 10 K.M. “memorial road, 12.5

Bauri muhalla, Ansari
muhalla, imam baa, chira
chas, bhalsunda, bharri
basti, muslim mubhalla,
inpat colony, solagidih,
kunj vihar, X.K.Singh
coleny
Totzl flow of drain water  32.7

ol I,_: | 8
fla |

g R
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Dictedled Profeve Kepovt fur REJUVENATION OFF GARGA J’UVEY(.(.LN’R/

84

Class A Drinking, Water Source without conventional treatment but after disinfection

Clase B Onatdoor bathing -{_{")mnu.i’;urti]

Class €3 Dianking water source alter conventional treatment and disinfection

Claxs U Propagation of Wild 1ife and Fisheries

Class B! Leriation, Industrial Cooling, Controlled Waste disposal,

Current status of quality of water in River Garga: - From the above table which shows

results along different indicators shows that water quality is im proving on all parameters

and hence it can be said that in the coming times it will further improve.

m‘\-\_’:]t_i’.mr_(_ﬁnlh)' dnta ns per designated best use excluding ["-!.]R.\" season for Garga River near Telmucho Bridge sampling station

(Aupusi To Oetobey)

o T T ﬂ\:iig:l:l:i('fi-]';i-ﬂ_;!. -
Parmmeters
s
. o . | 2018 2017 [20is- [ 2017- [ 2018< | 2017- | 2018- | 2017- | 2018 | 017 T
2017-18 j . i 2018-19
R R I T j 1 18 j1s s
ke sampling | S il D.O I[ BOD . T.C F.C 1
" | Ci2=%
No . station ¥ (mgf) | GupM | (MPN/IOOmI | (MPN/100m) =
e Y Y | S i L, OSSR
GARGA ' paximum. | 7.5 | 75 | 70 | 12 | 53 | 46 | - LS T . £ B
RIVER 1y e et | TR T2 S8 L S Nl W L i€
1 NEAR * Minimum | &4_ IIIII | 6 s £8 | % | 4.2 | - ":.,..‘.‘.n__-_,- c o L
TELMUCHO | Average, | 663 | 696 | 663 | 646 | 485 | 441 | - w 4 > b o o
. BRIDGE | " i ! G ek e
e [
e I3

St B LITTT]
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District Ganga Committee, Bokaro
Reporting format for OA 200/2014 M.C Mehta vs Union of India & Others.
| Il il IV Vv Vi VI Vil IX X Xl X1l
Name of District/ | Nature Water If tapped | Quantity of | STP  to | Compliance | Status | Status | Timeline | Timeline fc
Drain/Canals/ | Town of Quality or sewage which the | of STP | of land | of funds | for completin
Khals Drains/Canals/ | Analysis- | untapped | discharged | drain s | (Norms allotted | provided | making the
Khals heavy from the | proposed | given by | for STP | forthe | the STP | householt
metals drain to be | NGT/MoEF) STP functional | connectivi
connected to that STI
after
tapping
Joriya Bokaro/ Drain PH Untapped 8.39 10 MLD Yes Yes | NMCG | Sep-25
Phusro value
Average
-£.03
BOD-54
mg/L
COD-
227.258
Mg/L
Bodhi Bokaro/ Drain PH Untapped 6.78 4 MLD Yes Yes | NMCG | Sep-25
Phusro value
Average
T i,
BOD-
35.28




42311

86

mg/L

COD-
176.25

Mg/L

Ghityatand

Bokaro/
Phusro

Drain

PH Untapped 2.74
value
Average
-7.13
BOD-
26.12
mg/L
COD-
138.87
Mg/L

10 MLD

Yes Yes | NMCG | Sep-25
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Rame of Oxidation "VW“-H@EE'EE T

Pond/Lagoon hnsed 8T

Sector-XI Oxidatinn Pand |

“Sectorva T Oxidntion Pond

42312

status of exlsting tLepaon * hased ST1

)
10,4

87

's {Bakare Steel Townshie)

s e

Hestos of Lageon bueod GTPS

-

_l;;mafi;m*??éaﬁﬁi’; are airendy funetional

S __._---,- el
-

5.85 l.ngaon bared 5TPa are already functional
; “,‘me*—}(i Oxignti ation % and 1 257 _l_ﬁgmm tared STP: are already fum:mﬂa}
i WS Oxidation Pend. |~ 1140 | Lagoon based G7Pn are alrendy rw“:{;;in“;ﬂ
Ii BRI Sidation Pang 117 Lnawn hased STPs are already funetionsl |
ﬁ Cemp-It Oxidation Pond 0.582 La.goon based 57Po are already functons) —}
’ ]

B e

*® Agency deployed for Installation of bnune Continuos Effluent Monitoring System (OCEMS) with five
yzars Operstion & Maintenance In STPs st Bokaro with capacity more than 4 MED .

Upcoming Projects for Reuse of Treated Sewage

For reuse of treated Qewage for industrial purpose, SAIL Board

acconded apprawt on

28/05/2005. Tender floated on 04/06/2025. Tender pre-bid meeting held on 19/0672025.
Thirteen bidders participated. Technical evaluation committee deliberated the pre-bid

gueries. Tender apening date extended till 3!!,‘03/2025
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OF SEWAGE TREATMENT PLANTS,

Status STP Technolog
STP (Operational/ HH';SE a:ise y (UASB /
S No | Citvitown | STP Location Commissio Mon- “ d ASPIOP[| Conservg
o FERE = N ned in Operationalit | . . SBR / Status
{Year) neer - ﬁf‘% LD MBR/
.| Construction) | ¥ " FAB Etc)
19 : BS;I?ACamt Under Army do 5 ASP
rinagar
GThs AT JHARKHARD
Tharkhend has 15 numbers of sewage treatment plants having treatment capacity of 117.24
MLD. Details of 8TPs of Tharkhand are shown in Table 16.
Table 16: 8TPs-Jharkhand
SkNo. | Cityltown | STP Location sTP Status STP | Technolog | Consent |
Commissio | (Operationall | Installe | v (JASBE/ Status
ned in fon- d ASPIQOR |
{(Year) Operational/ld | Capacit SBR/
ndar y MLD MBR/
Construction} FAR Etc.)
IEL Gomia 50 years ago | Operational SAS Ne “"'""{
Township 1.6
2 BSL Mot Known | Operational Lagoon
; Township(a)
Lo Sector 12 104
| l Bokaro {(b) Sector 6 Not Known | Operational 5 84 Eagoon Informatio
E 1 {c) Sector 11 Not Known | Operational 947 Lagoon nnot
5 {d) Dhandabara | Not Known | Operational 114 Lagoon praviieg
b. (e) Camp 1i Not Known | Operational 0.582 Lagoon
7. (f) BGH Not Known | Operational 1.17 Lagoon
£ STP Kharkai 1952 Operational 16 ASP 317127208 'l“—g
% ; STP Bara 1994 Operational 45 ASP 31/12/2014
0 Tmshedpur Ba;idih STP 952 Operational OP Upto 2012 |
Unit-1 4.5
11 Baridih STP 1964 Operational OP Up to
- Unit-11 7.65 31/12/2013
12 Jadugoda STP 1995 Operational ASP Upto
__________ ] UCIL 4.086 31/12/2012
13 Jadugora, ES | NarwaPahar 1995 Operational ASP Upto o
. | STP 2 31/12/2012
i Moubhandar 1985 Operational Classified |Upto |
HCL 0.8 31/12/2007
18, Moubhandar | Moubhandar Operational Upte
. 3.636 Filtration 31/12/2607

| STATE-WISE DET

AILS OF SEWAGE TREATMENT PLANTS | 28
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ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATQRY PVT, LTD
{A venture of ULTRA TECH Environmentai Consultancy)
Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/2028) Toriidan
Lab. recognized by CPCB,MoEF&CC [GOI] under EP{A)-1986 k\/
o 150 900%:2015 & IS0 45001:2018 Certified
Lab Operates at : Survey No. 83/A, Confarmity Hissa No. 2, G V Brothers Bldg., Bata Compound, Khopat, Near Flower Valley, Thane {West) - 400 601, Maharashra, India.
Tel: 022-45119250, 072-45119239 / (2+91-7039076680 Email; lab@ultratech.in

TEST REPORT
ISSUED TO: M/s. BOKARQ STEEL PLANT/SAIL ULR NO. : ULR-TCi4909 25 000005910F
Bukaro Steel City-827001, Jharkhand, INDIA. - REPORT NO. : UT/ELS/REPORT/ 08733 /07 -2025
ISSUE DATE : 05/07/2025
YOUR REF. ¢ 4565045629
REF, DATE v 18/10/2023
SAMPLE PARTICULARS ] WASTE WATER SAMPLE ANALYSIS
Sampiing Plan Ref. No.: ; 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure ¢ UT/LQMS/SOP/WO1A Sample Location : Lagoon Based STP-BGI
Date & Time of Sampling v 22/06/202511:45  Hrs.
Sample Registration Date : 27706/2025 )
Analysis Starting Date 1 2770672025 Sampie Quantity & : ZLin Polyethylenc Container.
Analysis Completion Date . 0440772025 Packaging Details
Sample Lab Code + UT/ELS/Q777/06-2025
Sampie Coliected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT.LTD.
2 Standard Limils
I\.a Test Parameter Test Method Test Result Unit
1 pH@25°C IS 3025 (Part 11): 2022 7.0 - NA
2 Total Suspended Solids 13025 {Part 17) : 2022 11 me/L NA
3 Biochemical Oxygen Demand (27°C, 2Days) 1S 3025 (Part44) : 2023 6.1 ma/L NA
4 Chemical Oxygen Demand 1S 3025 (Part 58) : 2023 25 me/L N4
5 Ammonia as NH;-N IS 3025 (Part 34/Sec 1), Clanse 5.3 : 2023 2.0 mg/L NA
RBDL: Below Delection Limit DL: Detection Limit NA : Nol Applicable
Remarl/ Statement of Conformity: NI

Note: I This test rapors refers enly to the sample westel,

port may not bis reproduced i parg, without the permission of this laboritory.

Lun invalbidates dhis rese repar.

+ Sample was colieceed using lboratory's S0P (UTALQMS /S0P /WOLA) based on CPES's Goide Manual; Water & Wastawater Analysis, APHA 20 Edition and [S3025 {Mart
5. This test report sholl be referred along with Test Repart Ne. UTZELS/REPORT/ OBZ34 / 07 - 2025  Dated 05/07/2025  [or final conclusion.

- END OF TEST REPORT -

Reqd.: Unit No. 225, Jai Commercial Complex, Eastern Express Highway, Opp. C-ad%tﬁtyzl:aciury, Khapat, Thane (W) 400 601, Maharashtra, India.

Thane HO: Tel: +81-22-49743482 Email: sales@ultratech.in §

Pune: +91-20-28525517 - pune@uitratech.in , Kochi: +81-0484-4301947/ +91-8295200526 - kochi@ultratach.in, GST: 27AADCU4E5IHIZ0 { UT -008289
Kolkata: +033-40088145 / +81- 3336 745 566 kolkata@ultratech.in, Gujarat: +31-9558117468 - guiarat@uitratechin | CIN NO: U74800MH2023PTCA15102 |

wwrwuitratach.in



ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PYT, LTD

(A venture of ULTRA TECH Enviranmental Consultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/12028)
Lab. recognized by CPTB,MoEF&CC [GOI] under EP(A)-1986

ISO 8601:2015 & S0 45001:2018 Certified

Lab Operates at : Survey No. 93/A, Confarmity Hissa Ko. 2, 6 V Brothers Bldg. Bata Compound, Khopat, Near Flower Valley, Thane (West] - 400 601, Maharashira, India.

Tel: 022-45119250, 022-45119238 / {9+91-7038076680 Email: lab@uliratech.in

TEST REPORT
ISSUED TO: M/s. BOKARO STEEL PLANT/SAIL ULR NO. --
Bolaro Steel City-827001, [harkhand, INDIA. REPORT NO. UT/ELS/REPORT/ 08734 /07 -2025
[SEUE DATE 05/07,/2025
YOUR REF, 4505049629
REF. DATE 18/10/2023
SAMPLE PARTICULARS : WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.: : 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure : UT/LQMS/SOP/WO1A Sample Location

22/06/2025 11:45  Hrs, Lagoon Based STP-BGH

: 27/06/2025
27/06/2025
04/07/2025 1L in Wide Mouth Glass Bottle for Qil & Grease.
UT/ELS/Q777/06-2025 100 mi in Sterilized Corning Nottle for Dacteriological Parumeters.
ULTRA TECH ENVIRONMENTAL CONSULTAMCY AND LABORATORY PVT, L¥D.

Date & Time of Sampling
Sample Registration Date
Analysis Starting Date
Analysis Completion Date
Sample Lab Code

Sample Collected By

Sample Quantity &°
Paclaging Details

Standard Limits
i; Test Parameter Test Method Test Result Unit
L_| Fecal Coliferm (F. coli) 151622 ; 1981 31 MEN/100m] NA
i O & Grease 153025 (Part 39); Clause 5.0:2021 1.14 mg/L NA

Remark/ Statement of Conformity: ML

Boter 1 Tha test repiel refere only to the sapple Lested, 1
2.This Lest repart may not by reproducad in part, withaut the permission of thus fabaratory,
3. dny carrection nvalldates this test repiort.
+ Parameier/s tested ave notcoversd under NABL scope.
5. Sample was callected using laboratary's S0P {UT/LOMS/SOP VO LA] bnsed on CPCB's Guide Manual: Water & Wastewaler Analysis, APHA 241l Edition and 153025 (Part 1),
f. This testrepore shall be refesred along with Tast Repors Mo, UT/ELS/REPORTS 0B733 / 07 - 2025 Dated 054072025  for final conclusion

-

‘T"'."}!&gthorized By:

P a a_s}_f[f"ee Acharya
WO Authorized Signatory
- END OF TEST REPORT - &

Rege.: Unit No. 275, Jai Cummercial Complex, Eastern Exprass Highway, Opp. Cadbury Factary, Khopat, Thane (W) 400 801, Maharashtra, India.
Thane HD; fel: +91-22-49743L82 Email: seles@ultratech.in
Pune; -41-20-28525517 - pune@®ultratachin , Koch +91 -(484-4301847/ +01-9885200528 - knchi@ultratechin,

l GST: ZIAADCU4B5QH1Z0 | UT -008294
Kolkata: »033-40089145 / +§1- 3338 746 566- kolkata@ultratech.in, Gujarat: +81-G558117489 - gujarat@ultraiach;

| CIN NO: U74800MH2023PTCA15102
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ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LASQRATORY PVT. LTD
(A venture of ULTRA TECH Environmental Consultancy)
Lab. Accredited by NABL-ISO/IEC 17025:2017, TC-14908 (Valid up to 17/11/2028) TC-14909
Lab. recognized by CPCB,MoEF&CC [GOI] under EP(A)-1986
i N B IS0 9001:2015 & IS0 45001:2018 Certified —
L.ab Cperates at: Survey No. §3/4, Conformity Hissa No. 2, G V Brothers Bldg., Bata Compound, Khopat, Near Fiower Valley, Thane [West) - 400 601, Maharashtra, India.
Tel: 022-43118250, 022-45119239 / (2+91-7038076680 Email: lab@uitratech.in

TEST REPORT
1SSUED T3 M/s. BOKARO STEEL PLANT/SAIL ULR NO. :  ULR-TC14909 25 000D005911F
Bokiaro Steel City-827001, Jharkhand, INDIA. REPORT NO. : UT/ELS/REPORT/ 08735 /07 -2025
[SSUE DATE 1 05/0772025
YOUR REF. 1 4565049629
REF. DATE + 1871072023
SAMPLE PARTICULARS : WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.: v 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure : UT/LQMS/SQP/WO1A Sample Location  : Lagoon Based STP-Sactar-06
Date & Time of Sampling ¢ 22/06/202512:15 Hrs.
Sample Registration Date ;2770672025
Analysis Starting Date : 2770672025 Sarpple  Quantity & : ZLin Polyethylene Contalner.
Analysis Completion Dale : 04/07/2025 Pachaging Delails
Sample Lab Code . UT/ELS/0778/06-2025
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LTD.
or Standard Limits
N, Test Parameter Test Method Test Result Unit
1 ol @ 25°C 1S 3025 (Parc 11): 2022 8.0 - NA
Z Total Suspended Solids 183025 {Part 17); 2022 9 /L. NA
3 Biockemical Oxygen Demand (27°C, 3Days) 153025 {Part 44) ; 2023 a1 ma/L NA
4 Chemical Oxygen Demand 15 3025 (Part 58) : 2023 35 mg/L A
5 Ammonia as NHy-N 15 3025 {Part 34/Sec 1), Clause 5.3: 2023 3.0 mg/l NA
BDL: Below Detection Limit DI; Detection Limit NA ; Not Applicable

Remark/ Statement of Conformity: NIk

Note: L This test report refers aaly o the sumple tested,
2 This eesErepst sy pot be repreduced in part, wishoul the permission of this luboraary,
BoAay cairestion i tes tis s reporl

+ Sample was coll zered using fabaratory's SGE (U7 /LOMS/SORPWOTAY hasad an CPCB's [uide Manual: Waser & Waatewiter Analysiy, APTA 24th Edition and 183025 (Part 1)

5. Thie test soport shall be referred along with Test Rupurt Ne. UTZELS/RUPORT,  ©B736 / 07 - 2025 Dated 05707 /2025 Tor final corclusion

- END OF TEST REPORT -

iyt p
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. : f2 » .
Regd.: Unit No. 225, Jai Cornmercial Complex, Eastern Express Highway, Opp. Cad}:unry Factary, Khopat, Thane (W) 40D B01, Maharashtra, India.
[Rane HO: Tel; +01-22.49743482  Email: sales@ultratach.in

Pune: +81-20-28525517 - nune@ultratech.in,, Kochi: +91-0484-4301947/ +91-98952G0526 - kochi@ultratech.n, | GST: 27AADCUSE53HIZO0 UT -008231
(olkata: +033-40089145 / +41- 3335 746 566- kalkala@ultratech.n, Gujarat: +81-G558117469 - gujarat@ultratechin l CIN NO: UT4900MH2023PTCA15102
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ULTRA TECH ENVIRONMERNTAL CONSULTANCY AND LABORATORY PVT LTD
(A venture of ULTRA TECH Ervironmental Consultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/2028)
Lab. recognized by CPCB,MoEF&CC [GOI] under EP(A)-1986

180 8001:2015 & IS0 45001:2018 Certified

L-a_h {Jperates at: Surﬁéy No. 83/A, Confarmity Hissa No. 2, G V Brothers Blda, Bata Compound, Khapat, Near Flower Valiey, Thane (West) - 400 801, Maharashtra, India.
Tel: 022-45118250, 022-45118238 / ©+91-7038076680 Email: lab@ultratech.in

TEST REPORT

ISSUED TO: M/s. BOKARO STEEL PLANT/SAIL ULR NO. £ s
Balaro Steel City-827001, Jharkhand, INDIA, REPORT NO. : UT/ELS/REPORT/ 08736 /07 -2025
ISSUE DATE ¢ 05/07/2025
YOUR REF. . 4565049629
REF. DATE ¢ 1B/10/2023
SAMPLE PARTICULARS : WASTE WATER SAMPLE ANATYSIS
Sampling Plan Ref. No.: ¢ 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure : UT/LQMS/SOP/WO1A Sample Location : s ;
ag 2d STP-Sector-0
Date & Time of Sampling : 22/06/202512:15  Hrs. iegpnt Bmed Xt Pecion Ul
Sample Registration Date : 27/06/2025
Analysis Starting Date : 27/06/2025 Sample Quantity & : ZLin Polyethylene Container,
Analysis Completion Date : U4/07/2025 Packaging Details 1L in Wide Mouth Giass Hotlle for Qil & Grease,
Sample Lab Code : UT/ELS/0778/06-2025
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LD,
Standard Limits
:E Test Parameter Test Method Test Result Unit
1 Fecal Coliform (F. coti) IS 1627 : 1981 25 MPN/100m! NA
2 0il & Grease IS 3025 (Part 39); Clause 5.0:2021 1.00 mg/L NA
Remarlz/ Statement of Conformity: N

Mete: ) This test repact cetors anly to the sample tested.
L Taug test report way nut he repredidad i part without the periniston ol this aboratory.
FAny curesetion invalidates Uiis test repart.
A Parsineier/s tested are not covered under SADL scopa.
5 Sampie was collecled using Laboratory’s SOP [(FI/LOMS/SOP/WO1A) Based an CICR's Gurde Manual: Warer & Wastewaler Analysis, APHA 24th Erdivion and 183025 (Part 11
6. This test repart shall be referred atnng wath Test Report Na. UT/ELS/HEPORT, 0T3S 7 07 - 2025 Doted O3/M7/2005  for Bnal contlision.

ces=—anthorized By:
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- END OF TEST REPORT - WL PR T B
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Reg.: Unit No. 225, Jai Commercial Complex, Eastern Express Highway, Opp. Cadbury Factary, Khopat, Thane (W) 400 801, Maharashtra, India.

Thane HO: Tel: +81-22-£9743482  Email: sales@ultratech.in

Pune: +41-20-2052357 - pune@ultratechin, Kochi: +41-0484-4301947/ +81.98852005%6 - kachi@ultrateshin, ! GST: Z7AADCU4BESHIZO ] UT -008230
Kolkata: <G43-400831G / «1i- 3335 746 556 kolkata@uitratech.n, Gujarat: +01-9558117488 - qui ratech.in | CIN NO: U74900MH2023PTC415102 |
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ULTRA TECH ENVIRONMENTAL CBMSULTAN CY AND LABORETGRY PVT. LTD
(A venture of ULTRA TECH Enwironmentai Consuitancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14908 (Valid up to 17/11/2028) TC-14805
Lab. recognized by CPCB,MoEF&CCT [GOl] under EP{A)-1986

o IS0 9001:2015 & IS0 45001:2018 Certified
Lab Operatas at: Survey No. 83/A, Conformity Hissa Na. 2, G V Brothers Bldg., Bata Compound, Khopat, Near Flawer Valley, Thane (West] - 400 601, Maharashtre, India.
Tek 022-45118250, 022-45119238 / (©+81.7039676680 Email: lab@ultratech.in

TEST REPORT

ISSUEDT0: M/s. BOKARC STLEL PLANT/SAIL ULR NO. : ULR-TC14909 25 000005912F
Bokaro Steel City-827001, Jharkhand, INDIA. REPORT NO. : UT/ELS/REPORT/ 08737 /07 -2025
1SSUE DATE : 05/07/2025
YOUR REF. . 4565040629
REF. DATE . 1B/10/2023
SAMPLE PARTICULARS 3 WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.: s 26-06/2025 Sample Type ¢ Untreated Sewage Waste Walter
Sampling Procedure + UT/LOMS/SCP/WO1A Sample Location : Lagoon Based STP-Sector-11
Date & Time of Sampling 1 22/06/202512:40  Hes
Sample Registration Date 1 27/06/2025
Analysis Starting Date . 27/06/2025 Sample Quanlity & : 2Lin Polyethylene Container,
analysis Completion Date ¢ 04/07/2025 Packaging Details
SampleLab Code . UT/ELS/0779/06-2025
Sample Collected By ; ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LTI,
. Standard Limits
;:;' Tesl Parameter Test Method Test Result Unit
1 pH @ 25 153025 (Part 11): 2022 7.0 - 5.5t04.0
2 T'otal Suspended Solids 15 3025 (Part 17); 2022 (3 mg/L 100
3 Biocheniical Oxygen Demand (27°C, 3Days) 1S 3025 (Part 44} : 2023 7.3 mg/L 30
4 Chemical Oxygen Demand 1S 3025 (Part 58) : 2023 30 meg/L 250
MA : Not Applicable
Remarly/ Statement of Confurmity: il
Note: 1T ins cost report refers enly o the sumple tesiued
i Tty T nrln mprm,u\.r dn pary, without the permission of this aboratary

rtEy's St_u’ IUE/LGMS/SOP WD LAY based on CIUE'S Guide #Maneal YWater & Wastewater Analysis, AFHA Z4th Lditisy and 153025 (Part ()
SIS testceport shall be refereed alonyg with Test Report Mo, UTELS/RERCGRT/ 08736 07 - 2025 Datad UBFO7 /26925 Tor final eonclusion

'jj&m;thor ized B]r
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rHP.TJE i Acharya
uthe '(11 d Signatory

Pu. l"‘ |F[)
- END OF TEST REPORT - '
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Regd.: Unit Na. 225, Jai Commercial Camplex, Eastern Express Highway, Opo. Cad%u?{!%actury. Khopat, Thane (W] 400 601, Maharashtra, India.

Thane KO: Tel: +91-22-48743482 Email: sales@ultratech.in

Pune; -01-20-29525517 - pune@ultratach.in, Kochi: +91-048 44301947/ +91.9895200525 - kochi@ultratech.in, | GST: 27AADCU4B5IHIZ0 UT -008228
.(utkam. 03540 U&Q;L.Lbf 8- 336 746 566 kolkata@uitrstechin, Gujarat: «8i-B55B1I7453 - qUJa rat@ultratschin | CIN NO: U7‘NUUMH2925FT‘”5'02
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ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATGRY PYT. LTD
(A venture of ULTRA TECH Environmenital Cansultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/2028)
Lab. recognized by CPCE,MoEF&CC [GOI] under EP(A)-1586

[SD 9001:2015 & [SO 43001:2018 Certifiad

Lab Operates at : Survay No, 93/4, Confarmity Hissa Ne. 2, G V Brothers Bldg,, Bata Compaund, Khopat, Near Flower Valiey, Thane (West] - 400 801, Maharashta, tn;j;a_
Tel: 02245119250, 022-45118238 / ©+81-7039076680 Emmail: lab@ultratech.in

TEST REPORT
ISSUED TO: M/s. BOKARO STEEL PLANT /SAIL ULR NO. ;=
Bokaro Steel City-827001, Jharkhand, INDIA. REPORT NO. : UT/ELS/REPORT/ 08738 /07 -20I5
ISSUE DATE : 05/07/2025
YOUR REF. ;460650495629
REF. DATE . 18/10/2023
SAMPLE PARTICULARS s WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.; v 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure ; UT/LQMS/SOP/WO1A Sample Location 5 o
o pd STP-Sector-11
Date & Time of Sampling . 22/06/202512:40  Hrs, ERgean. Lasd SIN ety
Sample Registration Date : 27/06/2025
Analysis Starling Date : 2770672025 : :+ 2L in Polyethylene Container.
Analysis Completion Date : 04/07/2025 f,’::k’;]"j“ Q;::;i':’ & " 1L in Wide Mouth Glass Bottle for Oil & Grease.
Sample Lab Code o UT/ELS/0779/06-2025 e 100 ml in Sterilized Corning Bottle for Uacteriolegical Parameters.
Sample Coliected By ; ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LTD.
Standard Linits
:; Test Parameter Test Method Test Result Unil
1 | Fecal Colijorm [F. col) 1516221981 11 MPN/100ml NA___ ]
2 Ammonia as NH3-N APHA 24th Bd. 4500~ NH3-F: 2023 0.62 mg/L NA
3 0il & Grease 15 3025 (Part 39); Clause 5.0:2021 0.68 mz/L. NA
NA - Nol Applicable
Remaik/ Statement of Conformity: i,

Mote: I This testrepoet refars only 1o the samale tested.
2. This test report may not be repraduced in part, without the perimissian of this laboratory.
3. Any correction Invalidates shis test repore
A Pacametar/s st sre not covered under NABL scape.
5. Sample was collected vgny liboratory's SOP {UT/LOMS /SOP /WO LA) based ou CPCI's Giride Manual: Water & Wastewater Asalysis, APUA Z4th Bemon an i 183025 (Part 1),
& This test reportshall be referred zlong with Test Report Neo. UT/ELS/REPORT/ 0B737 7 07 - 2025  Damd U:’rﬂ]‘fﬁgfi.’i Tar final conelusion,
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- END OF TEST REPORT -

Regd.: Unit No, 225, Jai Commercial Complex, Eastern Express Highway, Cpp. Cadbury Factary, Khopat, Thane (W) 400 601, Maharashtra, India.
Thane HO: Tel: +91-22-49743482  Email: sales@ultratech.in

Pung: -41-#0-78525317 - pune@ultratech.in, Kochi; +91-(48 4301947/ +91-9805200526 - kochi@uitratach.in, GST: Z7AADCU4E59HIZO UT ~008228

I<a||< ta m:ﬁ 885141/44]- 3335 746 566 kalkat @uhratech in, GLIJaral +9! Q558117480 - nujarnt@ulira'ech in | CIN NU U7WUDMHZUZ3PTC‘*15192
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ULIRATECH ENWFGNME'\I"AL CGF\SULT.&NC‘!’ AND LAED!‘ATGRV PVT. LTD
(A venture of ULTRA TECH Environmental Consultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017 ,TC-14808 (Valid up to 17/11/2028) TC-14808
Lab. recognized by CPCB,MoEF&CC [GOI] under EP({A)-1986 N
ISQ 8001:2015 & IS0 £5001:2018 Certified
Lab Duera{es at: Survey No. 83/A, Conformity Hissa No. 2, G V Brothers Bldg., Bata Compound, Khopat, Near Flower Valley, Thane (West] - 400 601, Maharashtra, India.
Tel: 022-45119250, 022-45119238 / (©+81-7038076680 Email: lab@ultratech.in

TEST REPORT
ISSUED 10 M/s. BOKARO STEEL PLANT /SAIL ULR NO. ¢ ULR-TC14909 25 D00005913F
Holaro Steel City-B27001, jharkhand, INDIA REPORT NO. : UT/ELS/REPORT/ 08739 /07 -2025
ISSUE DATE : 05/07/2025
YOUR REF. ;o 4565045629
RLF, DATE o 1871077023
SAMPLE PARTICULARS $ WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.: 1 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure : UT/LQMS/SOP/WQO1A Sample Location : Lagoon Based $STP-Dhandabra.
Date & Time of Sampling ¢ 22/06/202513:05  His.
Sample Registration Date 1 27/06/2025
Analysis Starting Date ¢ 2770672025 Sample Quantity & : 2Lin Polycthylene Container.,
Analysis Completion Date : 04/07/2025 Packaging Details 1L In Wide Mouth Glass Hotde for 0il & Grease.
Sample Lab Code . UT/ELS/0780/06-2025
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LTD.
S Standard Limits
N;‘ Test Parameter Test Method Test Result Unit
1 pll @ 257 ¢ 15 3025 {Part 11) ! 2022 8.0 - NA
2 Total Suspended Solids 15 3025 (Part 17) : 2022 < mg/L NA
3 HBiochemical Oxyzen Demand [27°C, 3Days) 153025 (Part 44) : 2023 8.8 mg/L NA
4 Chemical Oxygen Demand IS 3025 (Part 58) : 2023 50 mg/L NA
BDL: Below Detection Limit DL: Deteclion Limit A ; Not Applicable
Remarky Statement of Conformity: NIL
fater L This test repartrelers anly o e sumple sested.

2. This test regson 11.:y not be reproduced in part. without the permissien ol this laborasory.

3 Any correston invafidates this I:\—.’s{:ﬂpu:l_

4. Barnple wies sl | using laboragary's SOP (UT/LGMS/SOPZIIAY based an CPOB'S Grsde Manust: Water & Wastewster Ax alysis, APEA 20k Eedigion and 83028 (e 10,
9. This west repert shall be veterrad aleag with Tose Report No, UT/ELS/HEPORT) 08740 f OF « 2025  Dawd OSOTF2045  for final conelusinn.

- END OF TEST REPORT -

) . y F2 o .
Regd.: Unit No. 225, Jai Cemmercial Complex, Eastern Express Highway, Opp. Cadb uary Factory, Khopat, Thane (W) 400 601, Maharashtra, India.

Thane HO: Tel: +91-22-45743482  Email: sales@®ultratech.in |
Pune: +§1-20-23525517 - pune@uitratechin, Kochi; +G1-0484-4301947/ «G1- 8855200526 - kochi@ultratechin GST: Z7AADCU4B5SHIZO UT -008227
Kﬂr\‘(ata -::3 40 :]Eﬂifaa ,’+91 3395 746 506 LulnaLa@ultm{th in, Guarat -Ji '?5 :‘3 ?ﬁLg qujai 3tOuILratELI1|n CIN NO: U74990MH2023PTC415192
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ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT, LTD
(A venture of ILTRA TECH Enviranmental Consultancy)

Lab. Accredited by NABL-ISO/AEC 170252017, TC-14908 (Valid up to 17/11/2028)
Lab. recognized by CPCB,MoEF&CC [GOI] under EP(A)-1986

e e Sy IS0 8001:2015 & SC 45001:2018 Cartified

" Lab Qperates at Sumey Mo, 93/, Conformity Hissa No. 2. 6V Brothers Bldg., Bata Compound, Khapat, Near Flower Valley, Thane {West) - 500 601, Maharashira, 1ndia.
Tel; 022-45119256, 022- 45119238 / ©+91.7038076680 Email: lab@ultratech.in

TEST REPORT

ISSUED TO: M/s. BOKARDO STEEL PLANT/SAIL ULR NO. B e
Bokaro Steel City-B27001, Jharkhand, INDIA. REPORT NO. ¢ UT/ELS/REPORT/ 0B740 /07 -202%5
ISSUE DATE : 05/07/2025
YOUR REF. + 4565049629
REF. DATE : 1B/10/2023
SAMPLE PARTICULARS 5 WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref No.: v 26-06/2025 Sample Type ¢ Untreated Sewage Waste Water
Sampling Procedure : UT/LQMS/S0F/WO1A Sample Location - i
Date & Time of Sampling . 22/06/2025 13:05  Hrs. Lagoon Based STP-Dhandabra
Sample Registration Date : 27/06/2025
Analysis Starting Date : 27/06/2025 Sample Quantity & : 2L 1o Polyethylene Container.
Analysis Completion Date : 04/07/2025 Packaging Details 1k in Wide Mouth Glasgs Botle for il & Grease.
Sampie Lab Code + UT/ELS/0780/06-2(25 100 ml in Sterilized Corning Bottic for Bacteriological Parameters,
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT.LTD.
Standard Limitg
;:_1 Test Parameter Test Method Test Result Unit
1 Fecal Colifarm (F. coli) 151622 :1981 | 6.1 MPN /10 0ml NA
2 0il & Grease 15 3025 (Part 39); Clause 5.0:2021 1.02 mg/L NA
3 Ammeonia as NH3-N APHA 24th Ed, 4500- NH3- [: 2023 .58 mg/L NA
NA : Mot Applicable
Remark/ Statement of Conformity: L
Mote: LT test report refare only 1o the sample tested,

areamay not be reproduced in part without the permission of this labaralore.

o Any correctivn mvatidlales tis test repoct,

o Farimeter/s tested are nol covered under NABIL scope.

5. Sample was colfected using labavatnry’s SOP (UT/LQMS/SOP/WO1A] hased on GICH'S Guide Manual: Witer & Wastewater Analysis, APBA 240 Editian and 151025 (Parl 1],
This test report shall be referved along with Tess Report do. UT/ELS/REPORT/ 08739 / 07 - 2025  Daoted B5/07/2025  far final conciusion.

S|z WIRRTE iy
i{.f"-"' **”{:{,{ﬁi?ﬁltlmr e Szgnaror)
- END OF TEST REPORT - BB\ el 5/% .

Regd.: Unit No. 225, Jai Commaercial Cample, Eastern Express Highway, Opp. Cadbury Factary, Khopat, Thane (W) 400 607, Maharashtra, India.
Thane HO: Tel: +81-22-49743482  Email: sales@ultratech.in

Pune: «41-70-28525517 - puna@ultratech.in , Kochi: +31-0484-4301947/ +81.8885200528 - Kochi@ultratach in, | 6. 271AADCU4B59H1Z0 UT -008226
Glrcaua I]?id M‘EISQ‘IMI«Lﬂ 3335 746 566- lnalkat{ ultratechin, GUJaiat +81-0858117469 - g UJaratUL tra tum n !C[NN U?4990MH2323F1C4 ma2
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ULTRA TECH ENVIRONMENTAL CGNSUilﬁNCV AND LABORATGRY PYT. LTD
{A vanture of ULTRA TECH Environmental Consultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/2028) TC-14909
Lab. recognized by CPCB,MoEF&CC [GOl] under EP(A)-1986 ~
_ IS0 9001:2015 & SO 45001:2018 Certified
Lab Operates at: Survey No. 83/A, Canformity Hissa No. 2, GV Brathers Bidg, Bata Compound, Khopat, Near Flower Valiey, Thane (West) - 400 601, Maharashtra, India.
Tel: 022-45119250, 022-45119233 / ©+91-7039076689 Email: lab@ultratech.in

TEST REPORT
ISSUED TO: M/s. BOKARO STEEL PLANT /SAIL ULR NO. : ULR-TC14909 25 000005914F
Bokaro Steel City-827001, [harkhand, INDIA. REPORT NO. : UT/ELS/REPORT/ 08741 /07 -2025
ISSUE DATE . 05/07/2025
YOUR REF. : A565049629
REF. DATE : 18/10/2023
SAMPLE PARTICULARS : WASTE WATER SAMPLE ANALYSIS
Sampling Plan Rell No.: : 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure . UT/LQMS/SOP/WO1A Sample Location : Lagoon Based STP-Sector-12,
Date & Time of Sampling ;2270642025 13:45  rs.
Sample Registration Date : 27/06/2025 :
Analysis Starting Date ;27062025 Sample Quantity & : 2L in Polyethylene Container.
Analysis Completion Date : 04/07/2025 Pacliaging Details
Sample Lab Code » UT/ELS/Q781/06-2025
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABCRATORY PVT. LTD.
g Standard Limils
\;.IL- Test Parameter Test Method Test Result Unit
1 pH @ 25° C 153025 (Part 11} : 2022 7.0 - NA
2 Total Suspended Solids 15 3025 (Part 17) ; 2022 7 mg/L NA
3 Biochemical Oxygen Demand (27°C, 3Dzys) 15 3025 {Part 44) : 2023 8.5 mg/L NA
4 Chemical Oxygen Demand 18 3025 (Part 58) : 2023 35 mg/L NA
5 Ammonia as NH¢-N 15 3025 (Part 34/Sec 1), Clause 5.3 : 2023 3.0 ma/L NA
BDL: Below Delection Limit DL: Detection Limit NA: Not Applicable
Remarli/ Statement of Conformity: ML

Mote; 1. This test report cefers only to the snimple rosted
2.Th L report miny pot be repreduced In part, withowe the permission ol this laboratory,
i rection imvalidates this cost repart.

4. Q‘Jm,}h- was cullected using laboratory's SOP (UT/LGME/SOP/WOLA] based on CPCB's Gulde Manusl: Warer & Wastewater Analysis, APHA 2410 Edinon and I$3025 (fart 1)
5. Thes tese regort shall be referred nlong with Test Report Mo, UT/ELS/HEPORT, Ca7d2 [ 07 - 2025  Dated O5/07 /2025  for finsl conclusion.

/Eﬁﬂswglnn?ed By:

fff A *rmﬂf?f”%
J5

\rd’“

- END OF TEST REPORT -

Regd.: Unit No. 225, Jai Commercial Complex, Eastern Express Highway, Opp. Cad?juﬂrj;zFaGmfy. Khapat, Thane [W) 400 801, Maharashtra, India.

Thane HO: Tel: +91-22-48743482  Email: sales@uliratech.in

Pure: =81-2()-28525517 - pune@ultratech.in, Kochi: +91-0484-43018¢7/ -aai gggfj}’ Ua?r kgc’ﬁ@UHl'EllF“}'I 'm GST: 27AADCULBSIHIZD UT-008225
Voll\ata +033-40059145 } «01- 3335 7¢6 566 kalkata@uitratechin, Guj CIN NO: U?#S}DGMHZUFZPTCLHJGE
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NCY AND LABORATORY PVT. LTD
[A venture of ULTRA TECH Enviranmental Consultancy)

Lab. Accredited by NABL-ISO/IEC 17025:2017, TC-14909 (Valid up to 17/11/2028)
Lab. recognized by CPCB,MoEF&CC [GOI] under EP(A)-1986
____________ 10 9001:2015 & S0 45001:2018 Certified
Lab Operates at : Survey No. 93/A, Conformity Hissa Mo. 2, G V Brothers Bldg., Bata Compound, Khopat, Near Flower Valley, Thane (West] - 400 601, Maharashira, India.
Tel: 022-45119250, 022-45119239 / ™ +081-7039076680 Email: {lab@ultratech.in

TEST REPORT

1SSUED TO: M/s. BOKARO STEEL PLANT/SAIL ULR NO. -
Bokaro Steel City-B27001, [harkhand, INDIA. REPORT NO. ¢ UT/ELS/REPORT/ 08742 /07 -2025

ISSUE DATE ¢ 05/07/2025

YOUR REF, : 4565049629

REF. DATE : 18/10/2023
SAMPLE PARTICULARS 2 WASTE WATER SAMPLE ANALYSIS
Sampling Plan Ref. No.: : 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure ;o UT/LOMS/SOR/W01A Sample Location ¢

LAE0on § = =12,
Date & Time of Sampling ~ : 22/06/202513:45  Hrs, bR Raped ETPSedtionily
Sample Registration Date v 27/06/2025
Analysis Starting Date : 27/06/2025 Sample Quantity & : 2Lin Polyethylens Consainer.
Analysis Completion Date : 04/07/2025 Paclaging Details 1L in Wide Mouth Glass Bottle for Ol & lirease.
Sample Lab Code : UT/ELS/0781/06-2025 £00 ml in Sterilized Corning Bottle for Bacteriological Parameters.
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT.LTD.

Standard Limits
J::: Test Parameter Test Method Test Rasult Unit
Fecal Coliform (F. coli] 151622 : 1981 20 MPN/100:m] NA
2 Qi1 & Grease I8 3025 (Part 39); Clause 5.0:2021 1.26 mg/L NA
NA : Not Applicabile

Remark/ Statement of Conformity: WL
Mares I‘-.. Tits test rep fers urly to the samale testal,

2. This T
LAY D

Pt not b rapr

s aneradidres thes lest

i part, withant tie pecmission of this laboratery,

s2poHrt,

Paramuterys tested are not covered minder NABL SCOpE.

5 Sample was coliected using laboratary's §07 [UTALASS0P WO LA) haged m: GPCR's Gride Manual: Water & Wastawater Analysis, APHA 24 Edivion and 183025 | Par) 1),
6. This test report shall be referved aleag with Test Repare o, UT/ELS/REPORT/ 08741 4 07 - 2025  Duted 05/07/2025  for final conclusion.
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- END OF TEST REPDRT -~

Reqd.: Unit Mo. 225, Jai Commercial Complex, Eastern Express Highway, Opp. Cadbury Factory, Khopat, Thane {W) 406 601, Maharashtra, India.
Thang HO: Tel: +91-22-49743£82  Email; sales@ultratech.in

Punie: +01-26-29525617 - nuns@ultratechin, Kochi: +G1-0484-4301867/ +01-G885200526 - kochi@ultratach.in, GST: Z7AADCU4B5IHIZ0 UT -008224
Kolkata: +(53-L0089145 / +01- 3335 746 566 kalkata@ultratesh.in, Bujarat: +41-8558117469 - gujarat@uitratech.in | CIN NO: U74800MH2023PTCA15102
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ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. 1D
(A venture of ULTRA TECH Environmental Cansultancy} >

Lab. Accredited by NABL-ISO/IEC 17025:2017,TC-14809 (Valid up to 17/11/2028)
Lab. recognized by CPCB,MoEF&CC [GOI] under EP(A)-1986

________ IS0 9601:2015 & IS0 45001:2018 Certified
Lab Operates at : Sur\rey No. 93/ Conformity Hissa No. 2, 6 V Brothers Bldg., Bata Compound, Khopat, Near Flower Valley, Thane (West) - 400 601, Maharashtra, Inda.
Tel: 022-45119250, 022-45119239 / ©+91-7038076680 Email: lab@ultratech.in

TC-14808

=

TEST REPORT
ISSUED TO: M/s. BOKARO STEEL PLANT /SAIL ULR NO. :  ULR-TC149909 25 000005915F
Neliaro Steel City-827001, Jharkhand, INDIA. REPORT NO. : UT/ELS/REPORT/ 08743 /07 -2025
ISSUE DATE : 05/07/2025
YOUR REF. t 4565049629
REF. DATE . 18/10/2023
SAMPLE PARTICULARS ! WASTE WATER SAMPLE ANALYSIS
Sampling Plan Rel, No.: ¢ 26-06/2025 Sample Type ¢ Untreated Sewage Waste Water
Sampling Procedure o UT/LQMS/SQPR/WO1A Sample Location : Lagoon Based STP-Camp-02
Date & Time of Sampling ¢ 22/06/202514:15  Hrs.
Sample Registration Date : 27/06/2025
Analysis Starting Date v 27/06/2025 Sample Quantity & : 2Lin Polyethylene Container
Analysis Completion Date : 0470772025 Packaging Details
Sample Lab Code : UT/ELS/0782/06-2025
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT. LTD.
= + Standard Limils
hln Test Parameter Test Method Test Result Unit
1 pi @ 25°C 153025 (Part 11) : 2022 7.5 - NA
2 Total Suspended Selids 1S3025 (Part17): 2022 i1 mg/L NA
3 Biochemical Oxyeen Demand (27"C, 3Days) 15 3025 (Part 44) : 2023 : 9.3 mg/L NA
% Chemical Oxygen Demand 15 3025 (Part 58) : 2023 139 mg/L NA
g Ammonia as NH4-N IS 3025 (Part 34 /8ec 1], Clause 5.3 : 2023 3.8 mg/L NA
NA : Not Applicable
Remark/ Statement of Conformity: NiL
Note: L This test report relers only o the sumple tested,

2, This estreport pay not by vepraduced in part, without the permission of Uis laboratary.
A Any enrrelion validatos s S repurt.
4 Sample was collested using loboranry's SOP ({UT/LQMS/SOP MO TA) based on CPCE's Guide Manual; Water & Waszewater Analysis, APEA 2doh Bditlaraod 153025 (Parc 1),

A, This test reporeshal] be referred along with Test Report Ne. UT/ELS/REPORTy  0BT44 / 07 - 2025  Dated U5/07/2025  for final sonelusion.

,_/'.: GON QQT“‘-\ Auth onzcd‘f:y
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- END OF TEST REPORT -

Regd.: Unit No. 225, Jai Commercial Complex, Eastern Express Highway, Opp. Cadéu?‘)fr éactory, Khopat, Thane (W) 400 601, Maharashtra, India.
Thane HO: Tel: +81-22-68743482  Email: sales@ultratech.in

Pune: +01-20-29525617 - pune@uliratechin, Kochi: +91-0484-4301947/ +¢1-8895200526 - kochi@ultratech.in, GST: 27AADCU4858HIZO UT -008223
Kolkata: +El$.% QDGBE flﬁ / *q1 9335 746 566 - kol kata\gﬂultra e{,h in, Du;ara; 91 9558:1714[19 : uUJarat@uFLrutech in C”\ NG: U?‘FQUUT"|HZUE3PTC“”5WUZ

‘”1.".'""Ultru‘{PCh i
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ULTRA TECH ENVIRDNMENTAL CONSULTANCY AND !:ABCIRMGR‘:’ PYT. LTD
(A venture of ULTRA TECH Envirenmenta! Consuitancy)
Lah. Accredited by NABL-ISO/IEC 17025:2017,TC-14909 (Valid up to 17/11/2028)
Lab. recognized by CPCB,MoEF&CC [GOI] under EP{A)-1988
136 9001:2015 & IS0 45001:2018 Certified
Lat Operates at : Survey No_ 93/A, Conformity Hissa No. 2, G V Brothers Bldg,, Bata Compound, Khapat, Near Flower Valley, Thane (West) - £00 601, Maharashtra, Indi.
Tel: 022-45119250, (22-45118238 / (9+081-7039076680 Email: lb@ultratech.in

TEST REPORT

ISSUED TO: M/s. BOKARO STEEL PLANT/SAIL ULR NO. R
Bokara Steel City-827001, Jjharkhand, INDIA. : REPORT NO. : UT/ELS/REPORT/ 08744 /07 -2025
1SSUE DATE : 05/07/2025
YOUR RET. : 4565049629
REF, DATE + 18/10/2023
SAMPLE PARTICULARS ; WASTE WATER SAMPLE ANALYSIS
Sampling Plan Rel No.: : 26-06/2025 Sample Type : Untreated Sewage Waste Water
Sampling Procedure 1 UT/LOMS/SOP/WO1A Sample Location Ey Yoamr] CTP (17
Date & Time of Sampling : 22/06/2025 1415 Hes. eagan: Suget SEP- LR
Sample Registration Date : 27/06/2025
Analysis Starting Date : 27/06/2025 Sample Quantity & : 25 in Polyethylene Container.
Analysis Completion Date + 04/07/2025 Packaging Details L In Wide Mouth Glass Bottle for Oil & Grease.
Sample Lab Code « UT/ELS/0782/06-2025 108 ml in Sterilized Corning Bottie for Dactertological Parameters.
Sample Collected By : ULTRA TECH ENVIRONMENTAL CONSULTANCY AND LABORATORY PVT.LTD,
Standard Limits
;{: Test Parameter Test Method Test Result Unit
Fecal Coliform (F. cali) 1516221981 3¢ MPN/100mi NA
2 Oil & Greazse 15 3025 (Part 39); Clavse 5.0:2021 L.46 mg/l MNA |
MA : Mot Applicable
Remark/ Statement of Conformity: Nil

ortrefersenly tothe sammple Lestod,
el nay na be repraduced B part, withow te nermission of this isboratory.
validaces this tust epasl,
J o emder NABL scope
! Lonys SOP [UT/LOMSSSOPWG LA} based on SPCHS Gulde Mamoal: Water & ‘afastovaler Analysis, APHA Zath Ediion and 153025 | Part 1)
. Tins test repart sholl e veferred along with Tos Repret Ne. UT/ELS/REPORT?  OB7:E3 J 07 - 2025  Daead 03/07/2G25  for final conclusion.

Note: 1 Thas test reg

il

- i p : ﬂ
" :in&,Lr:.— \ﬂ
- END OF TEST REPORT - PO

Regd.: Unit Ma, 225, Jai Commercial Complex, Eastern Express Highway, Opp. Cadbury Factory, Khopat, Thane (W) 400 601, Maharashtra, India.
Thane HO; Tel: +91-22-49743482 Email: sales@ultratech.in

Pine; +41-23-79525517 - pune@ultratech.in, Kochi; +91-0484-4361947/ +41-8895200526 - kachi@ultratech.in,
Kolkata: »032-40083145 / +Qi- 3335 746 566- kolkata@ultratech.in, Gujarat: +31- 955811746 - gujarat@ultratech.in
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District Ganga Committee, Bokaro

42327

Reporting format for OA 200/2014 M.C Mehta vs Union of India & Others.

0.582 MLD)

I i 1l v Vv Vi Vil Vil IX X Xl Xl
Name of District/ | Nature of | Water If tapped | Quantity STP to | Compliance | Status of | Status of | Timeline Timeline for
Drain/Canals/Khals | Town Drains/Canals/Khals | Quality | or of sewage | which the | of STP | land funds for completing
Analysis- | untapped | discharged | drain  is | (Norms allotted | provided | making the
heavy from the | proposed | given by | for STP for the the STP household
metals drain to be | NGT/MoEF) STP functional | connectivity
connected to that STP
after
tapping
Bokaro Steel Township Bokaro Lagoon based STPs No traces Tapped 31.972 MLD Already NABL & Land Fund being Lagoon Lagoon based
Sewage Networlc Steel City | 31.972 MLD of Heavy using connected to MoEFCC already allocated based STPs STPS are
(Sec-XI1-10.4 MLD, Sec Metal Lagoon following accredited Lab | allotted and | for desilting | are already already
VI- 5.85 MLD, Sec-XI- found. based STPs STPs = report Lagoon of existing functional. | connected with
2.57 MLD, Dhandabara- NABL & (Sec-X11-10.4 attached as based STPS Lagoon the Bokaro
11.4 MLD, BGH- .17 MOoEFCC MLD, Sec Annexure-2 are based STPs- Steel Township
MLD, Camp2- 0.582 seeradrcet VI-5.85 operational. 428 Cr. Sewage
gl;‘éjé gD Lab report MLD, Sec- Network.
= attached as X1-2.57
Inventorization list of A MLD,
STPs attached as nnezx i Dhandabara-
Anpexure 1 1.4 MLD,
BGH-1.17
MLD,
Camp2-
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District Ganga Committee, Bokaro

Reporting format for OA 200/2014 M.C Mehta vs Union of India & Others.

I IT III 8% A\ VI VII VIII IX X XI XII
ti Timeline
Water cg.';::;g; STP to which | Compliance Statis 6f Status of | Timeline for
Name of District/ Nature OF Quallt.y Happed discharged Hinsis i G lE land fun.ds fm.. completing
Drain/Canals/Khal T Drains/Canals/Khal Analysis- or p proposed to be (Norms allotted provided | making the
AR amat el o rams/tanals/iKhals heavy | untapped drl'.m-n connected after given by for STP for the the STP | household
metals :‘3) tapping NGT/MoEF) STP | functional | connectivit
M to that STF
Chas Municipal Corporation, Chas
Taken
into DPR
Open Drain Attached | 20das 0.5 Yes Yes Identified | ' | Dec'2026 | Dec' 2026
executed received
Bharra Colony Ward it will be
01 ( Bharra Basti) tapped
Bharra Colony ward ' . . Not _ '
01 (Ranchi & Sah Open Drain Attached -do- Yes Yes Identified pupsivad Dec' 2026 | Dec' 2026
Mubhalla) 0.46
o
Bharra Colony ward 5 ; . Not . '
01 ( Mazid Road 3 Open Drain Attached -do- Yes Yes Identified Scaiviad Dec' 2026 | Dec' 2026
Imambada) _@‘ 0.65
. (=]
Chira Chas Ward 02 M Open Drain Attached |  -do- Yes Yes ldentified | N | Dec'2026 | Dec 2026
(K K Singh Colony) 1.82 received
Chira Chas Ward 02 X ) Not
( Basant Vihar,Prapti Open Drain Attached -do- Yes Yes [dentified received Dec'2026 | Dec' 2026
Estate) 0.95
Big Drain Azad Covered Drain Attached |  -do- Yes Yes Identified | N | Dec'2026 | Dec' 2026
Nagar Ward 09 1.85 received
Gaush Nagar Kadri Open Drain Attached |  -do- Y Y dentified Not 1 Dec 202 '
Nt it p r a o i gl es l es Identifie i ec' 2026 | Dec' 2026

M
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Klaﬂash Nagar Ward Covered Drain Attached |  -do- " Yes Yes Identified reCch‘fe 4 | Dec'2026 | De. 2026
1 /
Bhojpur Colony Open Drain Attached -do- Yes Yes Identified N?t Dec' 2026 | Dec' 2026
Ward 12 1.53 received
Ispat Colony Ward Open Drain Attached -do- s Yes Yes Identified rei?:e d Dec' 2026 | Dec' 2026
13 L
Ram Nagar Colony Open Drain Attached -do- Yes Yes Identified N?t Dec' 2026 | Dec' 2026
Ward 14 23 received
Kunwar Singh Open Drain Attached |  -do- Yes Yes ldentified | N° | Dec'2026 | Dec 2026
Colony Ward 22 1.91 received
Near Surya Chowk Covered Drain Attached |  -do- Yes Yes Identified | N | Dec'2026 | Dec' 2026
Ward 23 1.08 received
Near Bandhgora Open Drain Attached |  -do- Yes Yes ldentified | N | Dec'2026 | Dec' 2026
Ward 24 2.38 received
zTge“dih Basti Ward Open Drain Attached |  -do- - Yes Yes Identified rei;"fe 4 | Dec'2026 | Dec' 2026
Open Drain Attached -do- Yes Yes Identified N?t Dec' 2026 | Dec' 2026
Singarijoriya 10 received 1 ]
Nagar Parishad Phusro,Phusro
PH value
Average
-7.03
° Drain BOD-54 | Untapped 8.39 10 MLD Yes yes NMCG Sep-25
2 mg/L
o COD-
s 22725
Joriya E Mg/L
2 PH value
Average
Drain ggé_ Untapped 6.78 4 MLD Yes yes NMCG Sep-25
35.25
Bodhi mg/L
M
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176.25 '
Mg/L
PH value
Average
-7.13
; BOD-
Drain 26.12 Untapped 2.74 10 MLD Yes yes NMCG Sep-25
mg/L
COD-
138.87
Ghityatand Mg/L
Bokaro Steel Township, BSL
Fund Lagoon
Eagoon Dased BITy imeady Land being basef STPS
B || 91992 MLD (Sec- Sl I NABL& | already | allocated Iread
S X1I-10.4 MLD, Tapped following STPs Loy | Geios | Lagoon | 2redicady
= SecVI-5.85 MLD No traces B - X110 4 MoEECC allotted desilting based cor}nected
2 3 g 3 se
2 of Heavy 31.972 . accredite d and of with the
- See-X-2,5 MLD Metal Lagoon MLD S S Lab report Lagoon existin S1ES e Bokaro
= Dhandabara 11.4 found based 5.85 MLD, Sec- e 131 b & d Lao £ | already Steel
2 MLD BGM- 1.17 oun STPs X12.57 MLD, enec a3 s “s90" | functional. =
o MLD Camp2- 0.582 Dhandabaral1.4 | Annexure -2 STE.’S based Township
MLD) CPCB STP MLD BGM.- operational | STPs4.28 Sewage
Bokaro Steel 1.17 MLD Cr. Network.
Township Sewage Camp2- 0.582
Network MLD)
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District Ganga Committee, Bokaro -
Reporting format for OA 200/2014 M.C Mehta vs Union of India & Others.

1 II I Vv Vv VI VII VIII IX X XI XII
Water Quantity of . . Status of g Timeline for
7 STP to which the | Compliance of Timeline :
Name of District/ Nature OF AQm; ht_y b d_se:age d drain is proposed STP (Norms I S;at'llls uf d ful{t(lised for making ; oglp letlhngl d
Drain/Canals/Khals Town Drains/Canals/Khals il oE b, to be connected iven b AReane FE the STP e nae
; g y
heavy untapped from drain after tappin NGT/MoEF) for STP for the fincGosal connectivity
metals (MLD) pping STP to that STP
Already
No traces connected to
Lagoon based STPs _ followine STPs
_ 3L972 MLD (Sec-X1r- | °fHeavy X1 gw 4 Fund being Lagaonbused
2 10.4 MLD, SecVI-5.85 oo - . allocated STPS are
& i found . NABL & Land alread s Iread
MLD, Sec VI y already
= MLD, Sec-XI1-2.5 MLD NABL & Tapped > desilting of Lagoon .
8 Dhandabara 11.4 MLD using 5.85 MLD, Sec- | MOEFCC | allottedand | = . om ™ | o  qTps | connected with
5 ; ; g as
@ BGM- 1.17 MLD Camn2- MoEFCC fxoric 31.972 MLD X257 D accredited Lab Lagoon L alread the Bokaro
e : P> | accredite d g STMLD, | report attached | based STPS | L280om | arcalready Steel
2 0.582 MLD) CPCB STP Lab based STPs Dhandabarall.4 5 : based functional. :
& Inventorization list of i A ; W opesationsl STPs4.28 Township
m .
STPs attached as attached as MLD BGM- Cr Sewage
Bokaro Stccl Armesiies] Anm:zxure - 1.17 MLD ’ Network.
Township Sewage Camp2- 0.582
Network MLD)
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ANNEXURE -V
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Updated Report (till 08.08.2025) pertaining to Dhanbad Municipal Corporation w.r.t. Han'ble NGT
New Delhi’s O.A No 200/2014 (1A NO 348/2022. MA Nos R72/2018, 878/2014 & 4840/ 2018 (MO Nlehir

Vs Union of India & Ors.)) dtd. 16.04.25

I. Town

Dhanbad Municipal Arca of Dhanbad District. Jharkhand

i1 Name of Drain
f Df't!if?-r .:"éafu . [ g | Var 'ﬁ{)ii' - ahg,_}jﬂ;i__‘_megl_;z:{fgm?;:;’Hif.‘..’('!"):’:f{{_’#.’—
§ L o x vl ') _LMLD) | Flow jor 2026
RanRiver  _——"Toi8 VIS4 |14
| Vasudey River 3 10003 10298 117 " L
| Matkuria System e A 0.063 5480 @ 60
. Matkuria Sysiem b 0.378 132627 i
| Joriva Nalla A FPrici 0.487 _r4ziaez 48

Joriya Nala e 0.122 10521 i
| BaliapurGovindpurNala 10006 0549 8

115, Nature of drains — Canals

Predominantly natural stormwater channels (nallas); some partially fined: carrying mixed domestic and
organic sewage and stormwater runofl.

IV. Water quality analysis

Water quality is monitored by the Central Pollution Control Board. Parameters like DO, BOD, and Coliforn
levels have been recorded since 2010, indicating varying degrees of poliution, Data for 2010-2020

tabuiated below,

(sourced from JUIDCO Lid.’s July 2023 tender document titled "Development of Sewage [reatment plants am
associated infrasteucture at Dhanbad Town state of Jharkhand on hybrid anauity model-Dhanbad Sewerage Systen

Phase 1)

}’em-—f[ :::;;{ Temp (°C) | DO (mg/h) | “::;?) !';1;;:; i;::‘é{::; }’" Total Coliform (MPN/L00m
1] 9 | 13-4 | 36-105 | 9-33 30~ 1.100,000 | 800-4500000
2001 9 T6-44 | 34-98 | 9-78 | 200-1.750,000 0-8000000
Wi2| 6 19-36 5-112 L 6-8 | 200- 300000 1 400-5000000
3013] 6 | 18-34 | 46-19 | 6-153 | 3-400.000 1 400-2,500,000

2014 | 6 16-35 1| 14-114 | 6-79 200« 401,000 704 - 1,500,000
IR L T N 0 O 0L
12016 | 6 20-3 | 42-85 | -0 | . . .
i8] 12 | 17-3F | 7278 13-62 | - I . R

e 14 1742 3.8-8.7 16-49 | 750 - 930 '- 750-930

030 3 | 16-36 | 70-71 | 3-4 T i300-1606 | 1200-1600
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V. If nallas are tapped or untapped

I hgse nallas are largely untapped at present. The Intereeption & Diversion {1&D) works proposed under th
project are meant to tap these drains and divert the sewage to the planned STPs before discharge.

VI, Quantity of sewage discharged from the drain

I ———— S S S e

Drain/ Nala Ave, ety | Avie flow T Avg. Sewage Design |
2. flow (w7 | AvSow MLD) | Ftaw for 2026 |

Katri River 018 546 14

Vasudev River 7 I Y W TR ; I

Matkuria System T T 0063 5480
Matkuria System 0378 T 32627
JJoriyaNalla 0.487 42.102 !
~ loriya Nala 0122 | 10820
Baiiapur(}oviudpm- Maléi o .E},{}Uf\ ' o [},.";;-3.‘3 e ! o i 3 T

VIL. STP to which the drain is proposed to be connected after tapping

Interception & Diversions 5TF Developmoent Hock of ‘ Cupracily
Lacation . Dhanbad i fin ML

STP -1 " Sijuwa Rampur_ » —ggg@},:éi-""'""'l”--'-'—-f T
STP -2 | __ Pandarkanali ;  Putki I S NS

STP-3 | Petis, .| bwe
STP-4 ,

. arasbania T AR MR W=

STP-5 | Kanmatnd _ Balapuwr N I8 P

VIIL. Compliance of STP to Norms given by NGT / MoEF
STPs are designed to meet NGT MoEF&CC discharge norms and shall meet following quality eriteria:

it

Parameter

BOD

| Standard Value
6.0 8.5

7 AL 2 R B

TSS T mg/1 e, il - M. e —— i
SRR ... - . =50 il

COD_ mgll, . S8

Total Nitrogen i mg/L

 Total Phosphorus mg/l. P LT S ——————
Faccal Coliform MPN/TO0 ;b < 106

e . ; e i—— e - [
The sindge to be disposed shall meet the following req pirements:

| Pavameter R Requirement e ——

1 e atered © Thiase than 209

Solids Concentraion in Dewatered Studge i More than 20 e
| Solids Concentration # LEWH -2 = % ——— ¢ s

Volatile Solids (VS) Reduction {Anacrobit | At teast 38% reduction

e ; |
D% cs“l{'\)na et — A AL PRI - B s A — 1 i e e ...._,_..,.,__.,_WW..... e i !
b ! d - i . N 57 , % sy T aratestl 8 5 |
Alternate VS Requirement (it no digestion) ' VS content < 65% in dew atered studge ?

J‘ I e — i U

s e e L0 i

S—
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I1X. Status of land allotted for STP

118

T ] location | Landstaws | Remarks | Status of work
Zone-1
STP-1 | Rumpur i Allotted | N i Work commenced i
i Raahmam I | ’
| 1&D-1 | Rampur L Allotred | Work commenced
| ;
| Boghmana R S ] B
Zone-2
"STP-2 | Panderkenali, ”Em Pending In process with SDO | Not Commenced “ T
_ | Putki f office. Dhanbad i _
I&D-2 " Panderken rkemi: P-_nding Not Commenced i
. Putki I
et .. S— ol
| STP-3 | Petia Putki Allotted |w wwww i Work commenced
| | |
i | _ - e | S )
1&D- | Dhansar. Dhanbad Pending | In process with AC " Not Commenced ‘
3A | | _ | office, Dhanbad |I
1&D- | Dungri, Jharia | Allotted | | Work commenced ;
o 0 SO | | SATEL 0 N |
Zone-4
STP-4 | Parashania, " Allotted. g MLand acqumimn  under p_.uiig?’é
- Baliapur However, | for remaining land. |
_! part of land | |
| allotied has | ;
| been detected j
forest land.
| 1&D- | Chandrabad, Alfotied . | Work commenced
4A | Jharia |
TI&D- | Tasra, Jharia | Alloued | SRR W&i commenced _
B | |
Zone-5 A o o ‘ f
- STP-5 | | Karmatand. jmf’mdm; o iﬂ o . Not Commenced |
Baliapur Land acquisition | .i
S P ]
1&D-5 | Karmatand. " Pending | unzer process. - Not Commenced |
[ . Baliapur l | ; o i
i S s e e i e it — PO Rt i - i

—
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X. Status of funds provided for the STP

As per NIT No,-JUIDCO/NIT/Dhanbad 1&D/330 did. 27.06.2023 the project estimated capital works is
¥392.72 Crores and estimated operation and maintenance cost is 377,18 Crores. This project is hybrid
annuity based PPP mode under Namami Gange Programine,

XL Timeline for making the STP functional

As per NIT No.-JUIDCONIT/Dhanbad [&D/350 did. 27.06.2023 , estimated period of construction shall b
30 months for construction and 3 months for the trial operations of new facilities.

X1I1. Timeline for completing the household connectivity to that STP

The Dhanbad Sewerage Project Phase — 11 is under DPR stage. This project shall ensure house service
connections in Dhanbad Municipal area,
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Project Information Memorandum
Dhanbad Sewerage Project Phase-1

1. Project Background

Dhanbad Sewerage Project Phase -1 for development of 05 Nos. of STPs of 1otal
capacity of 192 MLD having project cost of Rs. 518.06 Cr. has commenced vide agreement signed
by parties JUIDCO Ltd, NMCG and DWWMPL on 26.12.2024. The project aims to reduce
pollution and conserve the Damodar River through an integrated basin-level approach. Under the
National Mission for Clean Ganga (NMCG}), in collaboration with JUIDCO Lid., a comprehensive
plan has been initiated for interception. diversion, and treatment of sewage in Dhanbad city.

2. Overview of Dhanbad City

2.1 Introduction

Dhanbad is a eity in Jbharkhand, governed by the Dhanbad Municipal
Carporation, situated on the banks of the Damodar River, approximately 156 km from
Ranchi. The local economy is heavily reliant on coal mining and related industries,

2.2 Sewerage Infrastructure

A functional sewerage system for Dhbanbad is under construction.
Additinally, institutions like [1T, TATA ete. have their own sewer treatment facilities.

2.3 Existing Drainage

Five major untapped drains discharge dire~tly into the Damodar, These drains are
now proposed for interception and diversion under the Namami Gange Programme.

2.4 Population Forecast

Population projections using four standard methods indicate the following:

Details I' Arithmetic | Geometrical | Incremental Graphical ; '&‘Sci‘;f:“ht:h;\iu
Rocsil o [ leetew | B | Dncreis | Projese | o oesedel)
so1 | Census | 11,62472 | 1162472 | 11,6247 1162472 | 11,62472
| Current |\ 4 55265 | 15.26,109 | 13.28,430 14,00.674 | 14.00.674
oD MEL Ol i T vl TN et it Baeh I TS i
| - |
L. | BaseYear | 1429463 | 1684879 |13.81,030 | 1473342 | 1492178 |
2{}:{,_ == " — WA t = ._..,.,m.::,. T mmSm——" .._,.!,.,_............__,_, T — e .
| | Intermediate | o oc 45319442051 | 1541460 | 1745847 | 18.56.453
B R N el e i Dl ek et I R sl
| Ulimate | 1o 01 444 13539492 | 1643770 | 20,18352 | 2291.264 |
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2.5 Nala Discharge Projections

dic Discharge was measured in 05/2022 - 06/2022 & projection discharge for year
56 has been worked on prorate basis of population projection for Dhanbad municipal arca.

! - S gt
rS! No | Drain/ Nala / 1&D/ STP | ‘“’%-. ﬂﬁ“ Avg. flow | Avg. Sewage Design Flow

1 Lecation | (ms) (MLD) | 2026 | 2041 | 2056
bt L8 Katri chr__ il 0.18 T '“15 FT AN VU B T S B
2 | Vasudev River 1 0003 '_'_g 508 7T 3] ;;':M-
3a Malkuna System = Py 0{,”; § i : 4@0 S M i | ________ o dndl
3b _ Matkuria System 0. %75 [ 336327 | 60 5 92
T s 0%? __.V,.\”W,&Tl_(_))-. e mpireperga ety
S 7Y Y O T I Wi
t S Bahapm‘ Govindpur Nala 8006 0349 , 14 L— = J .

3. .tﬁtercepﬁén & Diversion Works

These works will include: interception weirs, diversion channels. grit collection
units, and sewer connections to 1&D sumps. Overflow during mousoons will continue to
discharge into nalas via overflow structures. ?

4. Main Pumping Stations

Designed for a 30-year life, these stations will initially support a 15-year horizon,
with provisions for modular expansion based on population growth.

5. Sewage Treatment Plants (STPs)

05 Nos. of STPs of total capacity of 192 MLD including necessary ancillary
1e system being constructed under

infrastructures, UV disinfection, SCADA and online monitorng
Dhanbad Sewerage Project Phase-1 :

STP's Interception & Diversion / ‘Development Block | Capacity |
: STPLocation |  ofDhambad | _ _(nMLD)

| _STP-I Sijuwa Rampur | Baghmara | . 18
—etp2 | Pandarkanali | Putki SIS W
| _STP:3 Peiia | I A —
BT 4 B ¢ e d{)t_ifﬂ‘\bdﬂ]-l— - B..dimut H ] ‘___hfé

rrrrr STP-5__| T Karmatand | F! diapur | M8
e, Total Capacity- 192 MLD |
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6. Effluent Disposal

Treated wastewater will be discharged into natural drains and nalas, ulumately
reaching the Damodar River, or reused for irrigation where feasible.

Treated effluent may be utilised for various purposes such as irrigation. industrial
cooling and f{lushing amongst others. Dhanbad has scveral industries spread cross industrial
pockets in its vicinity, Treated wastewater can hence be sold to nearby power plants like Tata
Power. Maithon:; DVC Chandrapura thermal powet station ele.

7. Sludge Management

Dried sludge will be used as manure or fertilizer, or safely stored and managed at the
DMC s Solid Waste Dumping Site.

8. Treated Effluent Quality Standards

Treated effluent from the STPs shall meet the following quality criteria :
L I -

 Parameter | Umit  |StandardValue
ERE TN TGN, SN e : ___60-85 |
BOD j mg/L =10

a0 | L
S
Total Nitrogen T mgh NI Y
R T g e R S 0 )
Faccal Coliform | MPN/IOOmL_ [~~~ <100

All parameters shall be evaluated from 24-hour composite samples.
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Lmd Demiré”iuion —l Status / Remarks

Wenk fur

st R R I,
No' S’ﬁf !’&B‘ - Locations |  Land Acquisition NOC
| QTP»!}I Rloidii Received on dated 30-00-25for 59 | Land Demarcation work |
{1 ML : Agre. progrcss :
Land € hanged, applied for |
NOC vide letter no 1499 |
- i ; " , ated 67,04, 3023
y | STRO | L n | NOC Avaited fom €O Putki & e
- {21 MLy DL Oftce :
Arca Ameen vissed the stie |
‘ on 21042025 for  land
| | v it’uumm
L STP-03 ; Ruceived an dated 20-03-25 . for 20 | L.md Dethurcation  work i |
3 Petia
{75 MLD) Aete, _ | progress o
4 S5Tr-04 Teniin Reccived on dated 20-03.25 | for Tand Demarcation work in
. (&ﬂ M__{jl); = 19,19 Acre. Progress
Roceived via  Letter from DO
STP-08 Dlanbad for 0.99 Acre vide Letier/ | Land Demarcation work in i
5 Karmatand e e > A i
18 ML) 329 did 10012025 1 08 Agie vl | progies i
{ lvw:! No 21 IRt O6-05-2025 - i = . ;
! Matkuriva | NOC Awaited from O & DLO 5 Land Changed 1o near 1P|
6 | I&D-3A : :
Checkpos Offtes :;.;,hmli Piansar ABST
¥ { Receved on dated 20-03-23 | fur J Demareation vomplered with |
. + Bascti I
7 i&n-an Dungri Basti 0.5 Acre. | Govt. Survever o 7400 5
5 PP § 5 Y Samirat Nagar Received on dated 20-03-23 , for Denureation completed wiih ;
¥ % . A - 3 L
(. 0.3 At o Gowt, Sanveyaron 28-04-25
. 5 : | Receved on i sted 00304 H
9 &D-4B ?\jﬁﬂﬁdihaash GSAee, .. T ) .

Phanbad

| Sewerage Progedt phase-d
has commenged.
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%

%

o FRIREI 1% T
e o

o ‘
L A

« This project is under DPR (Detailed Project Report) stage. s scope of work includes construction
of 08 Nos. of ISPs (niermediaie Sewerage Pumping Stations) and a sewer network for house
service connection. These ISPs shall mechanically pump the sewerage from low lying arcus to
upper levels vide conduit channels/ sewer pipelines,

e This praject is a critical step towards enhancing wban sanitation infrastructure in Dhanbad, aiming
toprovide comprehensive  sewerage services and  coniribute 1o the rejuvenation  of
the Damodar River.

Ob jectlves.

Improve the living environment in Dhanbad.

Reduce pollution in the Damodar River.

Establish climate-restlicnt sewer networks and on-siie sanitation factlitics.

Provide improved sanitation services to 100% of residents.

Address capacity and tustitutional constiaings for efiicient and sustainable sewerage scrvice defiveny

g W

Pr0|ect Scope:

SINO ;- Zaone ISPS Ne ] Location Sewer Line | Block/ Anchal
| el st e, | _(inKM) | gl ,
i : 1 Bl L. 62.03 - Baghmara -i
# _ Z-1IsP5-2 | Keshalpur IR (R 1
W e (Z-21SPS-1 | Basudevpur | §420 |  Putki |
4 |3 | zassest | voradn | 2254 | thess
5 *_Zji_ISPS-I |' Pathardih £ N :-idzu 5
& 4 Z4JSPS2 | Basukol | 24024 )
7 Truwss | weew | M
- ¥, | z8isPsl | Namyanpur | 3006 Sedw
Total | 639.17
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Dhanbad District {including city and town) information on river Ganga and Tributaries.

A. Sewapge Management:-
As per report shared by Dhanbad Nagar Nigam and Nagar Prishad Chirkunda |

NAGAR NIGAM DHANBAD

|
i
i
T — R
?
!

e R

. CHIRKUNDA NAGAR

_._PARISHAD ‘
7.8 NHLD

Project Report] for Dhenbad Sewerage Project :

i
i
i

As per the survey rep:;;:_c_l.;_m-Dl‘R ?b@ﬁé%ed
{# Sewage Generation {in MLD)

|
i
| Phase-1 & 2 prepared by M/ NS Engineering Put
i | Ltd. for JIDCO Ltd, Ranchi, the estimated sewage |
i generation in Dhanbad municipel erea for year
E 2026 15 153 MLD.
|

Discharge was Ineasured in 05/2022-06/2022 &
| projection discharge for year 2026 has been
i s = y '

! worked on prorate basis of population projection |
%

ior Dhanbad muniopal ares. Enclosure 0L

l

-

i : Schedule 11: Project Information Memorandum -
i Uhanbad.

4 3

" Within ma_muﬁicipal ménwga;ngf%anbad MA
Existing Sewage various private and public institutions have

Treatment Capacities instalied thelr sewersge treatment fagllities of
{in MLD)

il

varying capatcities inside their campuses, which are
mentioned below: -

|

i

I ; HT-I8M  :400 KLD SBR tachnology

i ' TATA STEEL : 450 KLD ETP .
| ACL © 230 KLD '
: Rajendira Sarovar: 250 KiD S8R Technology |

5TP projects under comstruction in fhanhad
Municipal area are.

Raja Talab, Jharta : 450 KLD |
toco Tank Talab 300 KLD i
: Barmasia Talab  : 230KLD ,

Urban Development and Housing Department,

-' i Gov. of tharkhand has notified Iharkhand Waste |

| Water Paolicy in 2017 and Jharkhand Faecal Sludge |

! | t and Septage Managemant policy in 2017, in-line

the objectives of these policies, tha Ohenbad i |

: Municipal Corporation has 3ls0 communicated | |

[ ! 5 najer nerituticns/  employers junder s

| iurisdiction} like East Central Railways, BCCL ete. 1o |

'L commission STPs in their command areas.

i | Enclosure 01 : the copy of ietter seat by DML fo 3
| major institutions as stated above.

:

i
B i i s

e s st e s




v |
I

‘
H

i)

[

vil) '

:

&.mcntv available across Dhanbad Munici pal area is
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Time bound plan for bridging

the gap and tying up with
financial arrangements and

not delaying Tendering and |

identifying

issues

_ executing
agencies or having any other

executed by JUIDCO Ltd., Ranchi,

Dhanbad Sewerage Project Phase -1:

1. Administrative Approval and Expenditure
Sanction for "Imterception & Diversion and
STP works in Dhanbad Town, Jharkhand®
unger Namami Gange Missiondl from ;
National Mission for Clean Gangs, DWR.RD
&GR, Min. of Jal Shakti, Gov. of india, vide
No. Pr-25011/1/2022.TECHL NMCG, New |
Daibyi, Did. 30.01.2023 {Enciosure 02: pg. 1
of 14 of aforesald administrative approval}

has following major components:

Development of 05 Nos. of 5TPs of total
capacity of 182 MLD inciuding necessary
ancillary infrastructures, UV disinfection,
SCADA and online monitoring system, as
mentionad below:

L T T T Ipevelopmen | Capacity |
5 Location |
% t Block {in MLD} !
| 5TP-1] Siiowa Rampur | Baghmara | 18 ||
f 5Tp.2 | Pandarkanali Putk O !
]?r; 2] e T aw | W |
stpa | parssbanis 1 Baliapur 1_ & '
| T8 l(afm-;tand | pakanur | 18 g i
I - Total 182 o

t = i

Quantity of sewage being “LIAIMLD NA
| treated (utilization capacity)
o 1 The work under Dhanbad Sewsrage Pm;e'*th‘h;;;é T :
Performante of STPs | bhas commenced vide agreement signed by parties | ‘
particularly for FC JUIDCO Ltd., NMCG and DWWMPL {Dhanbad Waste | N
e, Water Management Pvt. Ltd ) on 26.12.2024. i ]
Reasons for i Dhanbad Sewerage PFDJECI Phase -1 for 1
Underutilisation of STPs development of 05 Nos, of 5TPs of total capacity of JI I
{Connectivity of I 182 MLD has commenced vide agreament signed by | NA
Heouseholds/ laying of parties JHDCO Lid, NAMCE and DWWMPL on |
sewer lines) | 26.12.2024, 1
A Total Sewage generation : 153MLD |
urrent Gap in sewage ¥ |
Sedaditiant Sewage beinglreated | 1L33MILD NA
_ Current Gap in Sewage Treatment 151 L7 ML
i A Dhanbad Sewerage Project Phase 1 & 2 shall be N:A -
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« 7 nos. of nala tapping

e Interceptor sewers - 14,243 m

+  Rising mains-13,300 m

s+ Development of 3 pumping stations-[38.83
MLD, 6.81 MLD and 51851 MLD)}-97.57
MLD

« Effluent channel disnosal of  treated
effluent through pipeline 1150 m

# 15 years operation & maintenance
including the manpower, chemicals other
maintenance and powaer ant fuel charges.

« Envirpnment plan during construchion ant
operation phase.

2. A "toncession agreement for davelopment of
sewage ~ treatment plant  and  associated
infrastructure at Dhanbad, State of Jharkhand on
hylbirld annuity PPP basis” has been executed and
signed on 26.12.2024. {Enclosure 03: 058 pages
numbered '1 of 130" 1o ‘05 of 130 and '130 of 130°
of the above-mentioned agreement}

S S

3. E-Tender Notice NIT Ne.- JUIDCO/RIT/Dhanbad
1BD/550, did, 27.06.2023 by IUADCO Lid., Ranchi
for Minterception & Diversion and ST# Waorks i
Ohanbad  Town. tharkband  state,  including
operation and maintenance period of 15 vears
through hybrid annuity based PPP mode under
Namami Gange Programme" stipufates 30 months
for construction and 03 months for the trial
operations of new faciiilﬁm. {Fnciosure D4 ropy of
afaresaid NIT).

Dhanbad Sewerage Project Phase-2:

This project is under DPR {Detailed Project Report]
stage. Its scope of wark inciudes construttion of 08
Nos. of 15Ps (intermediate Sewerage Pumping
Stations). These 1585 shall mechanically pump the
sewerage form low lying areas to upper levels vide

conduit channels/ sewer pipelines
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e e - . R
I » Dhanbad Sewerage Project Phase-1 has ll
I H
r . | oo o {,f’:ﬁ ". & > . i i
i Whera treated sewage is , :n.m ¥ vide agresment signed by
being discharged {to Ganga or parties on 26.12.2024
b -f
i tributaries) | = NIT No.- JUIDCO/NIT/Dhanbad 1&0/550, NA
f | dtd. 27.06.2023 by JUIDCO Ltd., Ranchi
' } stipulstes 30 months for construction
- and 03 months for the trial operations of
; new facilities .
| “Where untreated sewage | River Damodor is the only tributary of Ganga | R 1
tiy | is discharged [Drains | {Hooghly)in Dhanbad. | HA !
____: Joining Ganga/Tributarle} = | _ . e - '
B, DRAIN
_____ As per report shared by Dhanbad Nagar Nigam (Annexure-l) and Nagar Prishad Chirkunda {Annexure-l)
_' , NAGAR NIGAM DHANBAD ! CHIRKUNDA NAGAR
\ ! L A M Lo A N TSI Y __PARISHAD
L i NA
| Details of drains carrying [ brammatahsns | A flow | Avg fiow | Avg, sewoge ||
| sewage- sullage or industrial | STPlocotion | im¥s) | (Mity [Design Flow for. |
i : i : 200 .
1 L LN O WSS N | o -
w:!:te “Iater lolning Gang-af | Katrl River o 15.46 1 14 I’
tributaries and the Quantity Vasodey River D003 D298 | 7 1
Matkurla L. | il e
0063 5 450 P
Systém H i
i A PR UMM B R Hil i
.= Matkuria _ i
i GWE 627 -
Systam ] £
; | [ Thanais  Ger 42102 1]
1; [ loryaNalla  baiz2 R TR |1
i Baliapur .,., o =it | l
[ Govindpur 0.006 0.545 14 [
| Mala | : 1 ]

¢ Discharge wos measured in 05/2022-
' 06/2022 & projection discharge for yeor
! : 2026 has béen worked on prorote bosis of
population  projection for  Dhonbod
. municipa! area.

.; s Enclosure 05: Pg. 291 of 897 of Tender |
: | Document of 'Pevelopment of Sewoge |
Treatment  Plants ond  Associoted |
Infrastructure at Dhanbad Town, Stote of |
thorkbhand on Hybrid Annuity Model
Dhanbad Sewerage System (Phase-f}- 2.8-
Nalo Dischorge and Projected Discharge

| Damodar is a trihutary of Hooghly river and |
Barakar rtiver flowing through Uhanbad is & |
tributary of Damodar. |

it e

| SR DA eI TR —— —————
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Drains Joining outside city and | Khudia River (s tributary of Barakar rver) joims |
(it} town limits but either joining in | Outside the city Bimit in areas namely Govindpur,
i village or nearby town Nirsa, Egarkund and Chirkunda ete NA :

S e e e " |

05 Nos. of STPs of totai capacity of 182 MLD

e Ty —

Inclusion of sewage Howing in

draing  inte total  sewage including necessary ancilary infraostructures, UY | i
! | generation figures and their | disinfection, SCADA and online monitoring system | i_
| interception and diversion to b'eing cogstmctéd under Dhanbad Sewsrage Project | i
| I 51Ps Phase- 1 —— P RN A W - —— '
i , Interception | Developme | Capacity {
! &  Diversion  nt Block of {finmiD) | i r
iy | | /STPlocotion  Dhanbad | g -
1 | §TP-1 Bauwa Rampu Haghmara 18 : § | i i

g i | i |
| | Kip2 Pandarkanai  putk i |

- | E¥e-3 Petie  Putld E

\ ; IR —— H — ]

-r ! 3 2 tnra;h aria Baliapu: . i

_ { ! HHEE i e e, o=l EEREET A .
f | BTP-5  Karmatand Battapur 18 { | |

C. Septage menagement {Septic tanks/spak pits)
As per report shared by Dhanbad Nagar Nigam {(Annexure-i) and Nagar Parishad Chirkunda (Arnexure-if)

e st - TR e T e i

‘ | NAGAR NIGAM DHANBAD | CHIRKUNDA NAGAR
il o el e REE I e e B e et g <P _PARISHAD
| 12 KLD Capacity FSTP is |

i) iStatus of Septage management | Total STP capacity ovailable atross Dhanbad | being Operational,

i | with reference to FSTP/STP | Municipal area is ~1.33 MLD,

| Total instaited FSTP capedity in Bhanbed Municpal
area is 260KLD.

[ DMC has alse undertaken a project of 54KLD
1
|
|

capacity for FSTP i
i
s ~ Management of Grey Water | The. ok under Dhanbad Sewerage Project Phase - |
| i) 1 for develgpment of 05 Nos, of 5TPs of totat | |
! | capacity of 192 MLD including necessary anciftary | . A
i jnfrastructures, UV disinfection, SCADA and onling
i i monitoring systam has commenced vide agreement
i signed on 26 12,2024 = e R N
i) “Utiiization of treated Grey water | N/A |
| |
s S : i Eﬁb}&?&aéi?'ﬁ;{ﬁ'n;i";zéﬁigé T rollected by 06 | Sludge is being processed |
. jes having | and romposed genarated

| nos. of septage suction machine/vehic

| total caparity of 35,000 fir. each. ¢ which is used in Gatten
‘ | and Plants invarious areas

Ot .

(i} ! Utilization and Disposal of Sludge
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! | s The work under Dhanbad Sewerage iﬂn_aject
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i v} | Gapinsewage management and Phase -1 for development of 05 Nos. of
F time plan §TPs of total capacity of 182 MLD has
i commenced vide apgreement signed by
: parties JUIDCO Lid, NMOG and DWWMPL |
' on 26.12.2024, NA |
1 o NIT No- IUIDCO/NIT/Dhanbad 1&D/550,
! ! drel. 27.06.2023 by JUIDCO Lid., Ranchi | i
i stipulates 30 months for construction and | -
03 months for the trial operations of new |
T TI S T. p ©  —
D, Industrial Pollution Control
As per report shared by Regional Officer, Pollution Control Board Dhanbad {Annexure-i}
No. of industries generating trade effluents, their place of disposal and compliance
List of direction issued to the Hotels, Dharamshala, Ashram, Restaurant, Banquet Hal
{(Dhanbad) |
N T Nara & Address of Hotsl, Dharamshala, Ashram, | Status of CTE/€T® | Remarks
Restaurant, Banguet Hall | |
] M/s. Sonotel Hotel & Resorts Pyt itd, At - 5th | CTO abtained far the ; Directed tpn submit
finar, Gzon | period upto 31.12.2021 i application vide lotter no. 635,
| Gallaria Mall, Saraidheia, Dist. - Dhanbad | | dr 31022024 =
2 /s Rayant Holels Putitd, | CTO obtained for the i Directed to Apply for CTE/CTO |
| Ate NH-0Z, Jeaslgora, Kowabandh, PG- KG Ashram, period upto 31.12.2021 vide letter ne.
Bhanbad 636, di. 31.03.2024
A P AT CTO obtained for the | Directed to submit application
g:f& ;i?;@[ Skylark, At- Sastri Nagar, Bank More, period uple 31.12.2014 : vide lptter no.
b g 487, ¢t. 02.03.2024
e ST A S ak Fa €10 obtained for the Directed to submit application |
| period upte 30.06.2011 | vide letter no, 477, di
M/s Hotel Basundhara , At Hari Mandir Read, i 67 B2.2024 &
Dhanbad. i { letier no. B39, 4t !
! ' 31.03.2024 ‘
DESES i e e . RS, 1= o it o B —————— i
. N Emission Consent Order | Directed to submit applicaton |
| ohitained for the period upto | wide letter np 483 dl
| M/s. Hotel Harsita, At- Bartand, Dhanbad. 31.12.2006 | 62.05.2024 &
. letter no. 642, di. i
i i 31.03.2024
' [ ' - ' L 2 €10 obtained f;;r_i'ﬁé { E}wecte:i'i_z;s_r;f;mi? _:;m--.:.';*ar.;i
| i period upto 33,06, 1994 vige fetier no. 485, dt i
! | M/s Hotel Wood Land, At- Pranfivan Circular Road, | OF03.2024 8 -
| | Chiragora, Dhanbad. i tetter no. 640, dt,
; 31L.03.2004 s
S 2 CUREER SR T Only CTE Obtained “Directad to submit C10

|
l._

i

. M/s Wedlock Greens, A Unit of Megacorp Property
| Developers Pyt Ld, Al Kashitand, PO- Bhitia,

| Govindpur, Dhanbad

¢ ] AP TR et

application vide fetter no.
1088, Dt 29.05 2024 !
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= S P AT T e . e e PP S S ———
g | Mfs Shekhar Rest House, At- Shramik Chowk, i ' Directed to Apply for CTE/CTO |
Rangatand, Dhanbad Nat obtained | vige letter no. |
o N | 636, dt. 31.03.2024
: | Directed to apply for CTL/CTO ",
o | M/s Tripti Bar & Restaurant, N.H. - 32, Mahuda Moaiatorns. S8 o
| More, Dist- Dhanbad. | Not oblained | (02 03.2024 & !
! | fetter no. 641, dt. '
! ' 31.03.2024 ;
T e P N
10 : [\)!;5_ Hotel Residency, At- Bank More, PO- Dhanbad, | . f Diracted to app!y for C’IE,"CTQ
| Dist- Dhanbad Not oblaned ; vige fetier no,
: 489, dt. 62032024
4y | M/s. Hotel Dreamland, At Bank More, PO- Directed 1o appiy for CTE/CTO
Dhanbad, Dist Dhanbad ! Mot obtained | vigde letter no
wE _ ol b : | 468, di. 02.03.2024
e Eaes Ry e
13 M/s. Hotel ZeelAt- Vishti Para, Hirapur, PO- | _ l Directed to apply for
Dhanbad, Dist- Dhanbag. | Not obtained CIE/CTO vide letter no, 467,
B [ | dt. 02,03.2024
! I i
13 M/s. Hotel Samrat, At- Housing Colony, PO- | - I Directed te spply for CTE/CTO
Dhanbad, Dist- Dhanbad. i Not pblained I vide letter no.
SRCPNE, CRO= = | . 466, dt. 02.03.2024
e NSRS | S
14 &&is Hotel Hill Top, At- Rangatand, PO- Dhanbad, | _ Birected to apnly for
Dict- Dhanbad. i Not abtained | CTEATO vide fetier no. 475,
E e Y dt. 02.03.2024
15 M/s. Dhanbad Guest House, At- Rangatand, PC- r . Dirscted ‘oﬁapph’ for CTE/CT
Dhanbad, Dist- Dhanbad. Not obtained ViR Jeteec i,
s o DS N S . 474, dt. 02.03.2024
: e e T T
16 K/ Hatel Apsara, At- Mew Rtarket, PO Dhanbad, f | Baeded s appiy for CTE/CTO 4
Dist- Dhanbad l pot obtamed i vide fetter ne. !
ey y ) | 473, dt. 62.03.2024 '
A 1 ) ol i —— e
5 M/js. Hotel Benzer, At- Naye Bazar, PO- Qhanbad . i Sy B SIS
1 Bht: Bhsahad. Not obtained | vide letter no.
r 472, dt, 02.03.2024
st e e e A1 L sV e v PR o0 i v o LT SR
i pirocted to apply for CTE/ACTO
| 84/s. Hotel Bombay, At- Purana Baur, PO- -' : s d |
| Dhanbad, Dist- Bhanbad. Not obtained [ vide letiar no !
_ i | 471, dt. 02.03.2024 \
e e G - “ v | Directed to apply for |
16 - . el Pooiasy, M- Porens Geasr, R | Not obiained | CTE/CTO vide letter no. 480, |
Dhanbad, Dist- Dhanbad. ! - di. 52.03.2024
SR T . L L = _? gy =g i {ﬁ%’eiﬂﬂdlfn a;;;;lv 'fO!' {"'"_i':'lf{'fﬂ ]
20 M/s. Hatel Royaltaln P%aza, At- Katras Road, | Not cbtained vide istier no. [
Matkiiria, PO- Dhanbad, Dist- Dhanbad. 479, dt. DZ.03.2024
i e L N A T | Directed 1o appiy for CTE/CTO
2 M/fs Hotel Mluf.!m%.iff’l, Near Gurudwara, Kairas ik slitaiad i vide letter no. |
: Road, PO- Dhanbad, Dist Dhanbad. - H 478, dt. 02.03.2024
S T o e —pew s Epmerra— |
_ Directed te apphy fur i
55 M/s, A-One Guest House, At- Rangatand, FO- Not obtained | CTE/CTO vide lotter no. 876,
__ Dhanbad, Dist- Dhanbad. | i dp. 02.03 2004
i . i i I — Dir é’\.tt"l o B!};:\-;}:
23 ] A/6. Hotel Rana, At Rangatand, FO- Dhanbad, Dist- | Kt obtained | CTE/CTO wide fetter 6. 490,
Dhanbad. ! dt. 0203. 2024
- PN it N B o . g o P
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——— e

;E Directed o a;:spé\;»_ for 'ef.“m? E;’E ?5" 1

132

vide letter ng.
489, ¢t. 02.03.2024

l
:
:

vide tetrer ng.,
AR, dt. 62.03 2024

S S —— i i ‘| S e 4
M/s. Welcome Guest Mouse, At- Rangatand, PO- | .
s Dhanbad, Dist- Dhanbad. ! ot auahad
_ M/s. Subham Guest House, At- Rangatand, PO- | )
“ Dhasbad, Dist- Dhanbad. S Bntainge
; M K i 2 :
% M/s. Hotel Kaveri, Near Bus Stand, Bartand, Nsk i
Bhanbad.
27 | M/s. Hotel Harsita, At- Bsrtand, Dhanbad, " Not obtained
|
| M/s. Dhanbad Club, At- L.C Road, Hirapur,
28 Dhanbad. Mot abtained
29 Mot pbtained

| M{s. Union Club, At L.C, Road, Hirapur, Dhanbed,

vide Intter na
484, dt. 02.03.2024

vide letter no. 453, dt,
02032024 &
istter no. 642, d1.
31.03.2024

dt 02.63.2034

| Directed to apply for CILACIO

Direc:éiig;ﬁgiﬁ for T f?CqT;{ﬁ 1

!

Directed ta a;;%}y for i."—'F,fC?g}“j?

4

CTE/CTO vide fetter ne 482,

B B'ire—f:-‘i;a .;Q_ablpnl:,r g:ar -

gt §2.63.2024

et ) L TR R

M/s. Hotel Ramsan | At Ashok Nagar, Bank Mare,
i

Not obtained

Not obramed

Nat abtained

Nor obtaiped

Not obtained

CYE/CTO vide fetter no. 481,

| Directed to apply for CIE/CIC

4

vide fetter no.
451, ¢t 02.03.2024

| Direcred to apply for CTE/CTO

f
R

vide letier no.
497, 61..02.03.2024

i

e

|

| Directed to apply for CTE/CTO |

vide letter ne
493, dt. 02.03.2024

vide letier ho.
494, dt. $2.03.2024

Directed to 3p§ﬂf for

dt, 02.03.2024

Not obtained

Not ablained

i

H

| Diqru;::m:i“w a::pi-v -fax E:FL} TO

|
i

vide letter no.
496, dt, D2,63.2024

yide ietter no.
497, dt, 02.03.2024

| Diracted to apply for CTR/CTOY |

N

CTE/CTO vide letter no. 485,

| Directed to apply for CTE/CTO

nNot obtained

Not obtained

nn-.”..i._

Directed to apply for

¢t 02.063.2024

Directed to :.‘i:;;zl; fere

dt. 02 03,2624

0 Dhanbad,
M/s. Hotel Rambow, Ozone Plaza, Hank Mm’e.?
31 | 1
Chanbad.
i
s L oo R i e ’
32 M/s. Haotel Coalfield, At- Hirapur, Dhanbad. f
By
. M/s. Hotel Chinar, At- Matkuria Road, Bank More, |
a3
Ohanboad,
34 M/s. Hote! Akash Residency, At Bank More,
Dhanbad.
R T s S
35 M/s. Hotel VLLP. Pyt Ltd., At- Bank More, Dhanbsd. |
36 M/s. Hotel Kunal, Al- Harimandir Road, Hirepur,
Dist- Dhanbad
37 M/s. Hotel Panchmukhi, At- Harimandic Road, |
’ Hirapur, Dist- Dhanbad.
38 M/s. Hotel Mourya, At- Harimandir Road, Hirapur, |
fist- Dhanbad
30 Bi/s. Hatel Aranya'’s, Opp Big Bazar, Saraidhels, Dist

Dhanbad. i

Not gbtamed

vide letter ro
S01, dt, 02,03.2024

I i reiodms itk £ .

ETE/CTO vide letter ng. 408,

SR

CTE/CTO vide tetter no. 502,

i
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! - Water quality status of Ganga and | As per the report provided by ISPCB, Regional Office, Dhanbag Tharkhand on
Hs wibaarics fn tie Diswict and | the basis of sample colfected from Demodar tiver {tributary of Ganga) locallon;

cly fown in s of bis fitness
tor Bathig watcr quality tha is,

[
;
) Wt

L. Issues relaiing 1o Environmeniai ¥low

; Notification of Flood Plain Zones M?&%?:‘ipﬁﬁ:‘éb{é to the district of Dhanbad.

FC and FS | Fecal Coliform: 120 MPRN/10C ml
|
!

: Feeal Streptocoeci: 11 MPN/10G0 m!

Near Domgarh Water works Sindri the content of FC & FS is as foliows:

505, gt. 02.03.2024

| As per ’thr.‘ report furnished by the various concerned stakeholders of the
| district there is ne such relevant data avadiable on records related to the issues

. SREE FT—— G g e
i Issues nf‘i!lng o Environimental i refating to envirconment fiow of river Ganga and {5 b thutaries in the district of :

I Flerd Dhanbad.

{ [}
i

The above compliance report is being placed for consideration of this Hon"ble Tribunal.

V2

Divisional Forest Ofgccr. Convenor,
NG, Dhanbad

,\._%-Q'D

‘y/ 4
Deputy € h'l‘htisxiww!

~cumi-C harman, DG,

Dhanbad

M/s. Sujata Palace, At- Hirapisr, Dist- Dhanbad. MTM T Ditected 1o apply for CTEATO |
40 ' Not obtained vide letter ng.
- e !L Y 500, dt. 02.03.2024
M/s. Hotel Muskan,At- Hirapur, Dist- Dhanbad. ‘ o ? Directed to apply for CTE/CTO |
a | fot obtained vide letter no. i
o R | i 489, dr. 02.03.2024
M/s. Hotel Mahaveer, At- Rangatand, PO- Dhanbad, | " Directed w0 appiy for CIL/CTO |
42 Dist- Dhanbad, [ Not obiained 1 vide letter no,
- | ! 504, dt, 02.03.2024 |
M/s. Hotel Garib, At- Rangatand, PO- Dhanbad, Dist | - | Directed to apply for
43 | Dhanhad. ! Not abtained | CTE/CTOQ vide letter no. 503,
. ) . . | | dt. 02.03 2024 |
| M/s. Starnet Marketing Pvt. Lid. B. Block, City | - ) | Directed to apaly for CTE/CTO
44  Centre, LC Road, PO- Dhanbad, Dist- Dhanbad - | Not ahtsined E vide letter no,
H H
i
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Updated Report (till 08.08.2025) pertaining to Dhao bad Municipal Corporation w.r.t.
Hon’ble NGT, New Delhi’s O.A Ne 20072014 (IA NO 340/2022. MA Nos 872/2018,

875/2014 & 480/ 2018 (MC Mehta Vs Union of India & Ors.) ) did. 16.04.25

I. Town
Dhanbad Municipal Area of Dhanbad District, Jharkhand

I1. Name of Drain
Drain/ Nala Avg. flow Avg. flow Avg Sewage
(m/s) (MLD) Design Flow for
2026

Katri River 0.18 15.46 i4

Vasudey River 0.003 0.298 17

Matkuria System 0.063 5,480 60

Matkuria System 0.378 32.627

Joriya Nalla 0.487 42.102 48

Joriva Nala 0.122 10.521

Baliapur Govindpur Nala 0.006 (.549 14

[11. Nature of drains — Canals

Predominantly natural stormwater channels (nallas); some partially lined; carrying mixed
domestic and organic sewage and stormwater runoff.

IV, Water quality analysis

Water quality is monitored by the Central Pollution Control Board. Parameters like DO, BOD,
and Coliform levels have been recorded since 2010, indicating varying degrees of pollution.
Data for 2010-2020 is tabulated below.

(sourced from JUIDCO Ltd.'s July 2023 tender document titled *Development of Sewage Treatment
plants and associated infrastructure at Dhanbad Town state of Jharkhand on hybrid annuity model-

Dhanbad Sewerage System Phase 17)

Year | No. of | Temp | DO BOD Faecal  Coliform | Total Coliform
Values | (°C) (ngA) | (mg/) (MPN/100ml) (MPN/100mi)
201019 14-44 |36 ~-|9-58 |200-1,100,000 800 - 4,500,000
10.5
200119 16-44 | 34 -|9-7.8 |200-1,750,000 0 - 8,000,000
9.8 ‘
12012 (6 19-36 15-11216-8 200 - 300,000 400 - 5,000,000
2013 |6 18-34 |46 ~-|6-155 |3-400,000 400 - 2,500,000
11.9 .
2014 | 6 16-35 (34 -|16-7.9 |200-400000 - 700 - 1,500,000
11.4
201516 19-36 |52 -|6-85 |400-250,000 800 - 650,000
12.6

o

b
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2016 | 6 20-34 1472 -15-0
8.5

2018 | 12 737 |12 =] 13-862 |
78

2019 | 14 17-42 |38 -|16-49 |750-930 1 750 - 930
8.7

2020 | 3 16-36 |70 -|3-4 1200 - 1600 1200 - 1600
5 5

V. If nallas are tapped or untapped

These nallas are largely untapped at present. The Interception & Diversion (I&D) works
proposed under the project are meant to tap these drains and divert the sewage 10 the planned
STPs before discharge.

VL Quantity of sewage discharged from the drain

Drain/ Nala Avg, flow Avg. flow | Avg. Sewage Design
(m’/s) (MLD) Flow for 2026

Katri River 0.18 15.46 14

Vasudev River : 0.003 0.298 17

Matkuria System 0.063 5.480 80

Matkuria System 0.378 32.627

Joriva Nalla 0.487 42.102 48

Joriva Nala 0.122 10.521

Baliapur Govindpur Nala 0.006 0.549 14

VIL STP to which the drain is proposed to be connected after tapping

Interception & Development Block | Capacity
Diversion/ STP of Dhanbad fin MLD}
Location
STP -1 Sijuwa Rampur Baghmara I8
STP-2 Pandarkanali Putki 21
STR-3 Petia Putki 75
STP -4 Parasbania Baliapur 60
STP -5 Karmatand _ Baliapur 18 ]

VIIL Compliance of STP to Norms given by NGT / MoEF
STPs are designed to meet NGT /MoEF&CC discharge norms and shall meet following

gquality criteria: . o
Parameter Unit Standard Value
pH — 6.0—8.5
BOD mg/L <10
1SS mg/L <10
COD mg/L <50
Total Nitrogen mg/L <10
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Total Phosphorus mg/L <1
Faecal Coliform MPN/100 mL <100

The sludge to be disposed shall meet the following requirements:

Parameter Requirement
Solids Concentration in Dewatered Sludge More than 20%
Volatile Solids (VS) Reduction (Anaerobic | At least 38% reduction

 Digestion)
Alternate VS Requirement (if no digestion) | VS content <65% in dewatered sludge

IX. Status of land allotted for STP

[ Location | Land status | Remarks |  Status of work
Zone-1
STP-1 | Rampur Allotted | Work commenced
Baghmara
I&D~1 | Rampur Allotied Work commenced
; Baghmara
Zone-2
STP-2 | Panderkenali, Pending In process with SDO | Not Commenced
Putki office, Dhanbad
i&D>-2 | Panderkenali, Pending Not Commenced
Putki
Zone-3
STP-3 | Petia Putki | Allotted Work commenced
1&D- | Dhansar, Dhanbad Pending Inn process with AC Not Commenced
3A office, Dhanbad
I&D- | Dungri, Jharia Allotted Work commenced
3B
Zone4
STP-4 | Parasbania, Allotted. Land acquisition
Baliapur However, under process for
part of land remaining land.
allotted has
been detected
forest land.
1&D- | Chandrabad, Allotted Work commenced
4A | Jharia

Jo



42364

139

1&D- | Tasra, Jharia Allotted Work commenced
4B
Zone-§ -
STP-5 | Karmatand, Pending Not Commenced
Baliapur Land acquisition
unde ‘
1&D-5 | Karmatand, Pending pual Not Commenced
i Baliapur

X. Status of funds provided for the STP

As per NIT No.-JUIDCO/NIT/Dhanbad 1&D/550 dtd. 27.06.2023 the project estimated
capital works is ¥392.72 Crores and estimated operation and maintenance cost is 2377.18
Crores. This project is hybrid annuity based PPP mode under Namami Gange Programme.

XI. Timeline for making the STP functional

As per NIT No.-JUIDCO/NIT/Dhanbad 1&D/550 did. 27.06.2023 , estimated period of
construction shall be 30 months for construction and 3 months for the trial operations of new

facilities.

XIL Timeline for completing the household connectivity to that STP

The Dhanbad Sewerage Project Phase — [l is under DPR stage. This project shall ensure
house service connections in Dhanbad Municipal arca.

»{/

oy -
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6%& ) | 3 . . 4 -,. \-}/
TATA | 79t = Y,

To,
Municipal Commissioner, \\19/'&
Dhanbad Municipal Corporation, .

‘ I :»\r"/

Dhanbad ~ 826001.
AN

i € -
w-“

Ref No.: IMB/115/00247/25 Dated: 18.06.2025

Subject: Status of STP and FSTP instaliation in our premises

o

Ref: Letter No. 1076, Dated 11.06.2025 received from your good office,

Sir,

With reference to your communication regarding the instaliation of Sewage Treatment
Plants {STP) and Faecal Sludge Treatment Plants (FSTP) as per the Jharkhand Faecal Sludge &
Septage Management Policy, 2017 and Jharkhand Wastewater Policy, 2017, we would like

to furnish the following information:

Our division currently operates 11 STP/ETP units, details of which are annexed as Annexure-

i. Notably: .
e Bhelatand Colony: Two STPs of 60 KLD and 200 KLD.
« Jamadoba Colony: Three STPs of 50 KLD, 50 KLD, and 30 KLD.
e Canteens: Four STPs of 10 KLD each.
e ETPs: 10 KLD at Jamadoba Central Workshop, and a 10 KLD ETP cum STP at TMH

Hospital.

Additionally, all residential colonies are equipped with septic tanks and desludging is carried
out periodically through mechanized means, following all safety precautions to minimize
manual handling. We are reviewing the feasibility of establishing FSTPs and remain
committed to strengthening our wastewater and faecal sludge management practices.

The details of STP is enclosed for your kind reference.

Thanking you,

TATA STEEL LIMITED
Jhatia Collieries Jamadoba 828 112 Dhanbad India
lel 91 326 2320263/2320265/2320267 Fax 31 326 2320268
Regd. Office Bombay House 24 Homi Mody Suest Fort Mumbai 400 061
Tel 91 27 66658282 Fax 91 22 865657724
Corporate identity Numbet LZ7100MH 1907PLC0O00260 Websie www latasteel.com
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Project Information Memorandum

\ Dhanbad Sewerage Project Phase-1
1. Project Background

Dhanbad Sewerage Project Phase -1 for development of 05 Nos. of STPs of total capacity of 192
MLD having project cost of Rs. $18.06 Cr. has commenced vide agreement signed by parties
JUIDCO Ltd., NMCG and DWWMPL on 26.12.2024. The project aims to reduce pollution and
conserve the Damodar River through an integrated basin-level approach. Under the National
Mission for Clean Ganga {NMCG), in collaboration with JUIDCO Ltd,, a comprehensive plan has
been initiated for interception, diversion, and treatment of sewage in Dhanbad city.

2. Overview of Dhanbad City
2.1 Introduction
Dhanbad is a city in Jharkhand, governed by the Dhanbad Municipal Corporation, situated on

the banks of the Dumodar River, approximately 156 km from Ranchi, The local economy is
heavily reliant on coal mining and related indusiries.

2.2 Sewerage Infrastructure

A functional sewerage system for Dhanbad is under construction. Additinally,
UIT, TATA etc. have their own sewer treatment facilities.

2.3 Existing Drainage

Five major untapped drains discharge directly into the Damodar, These drains are now
proposed for inlerception and diversion under the Namami Gange Programme.

2.4 Population Forecast

Population projections using four standard methods indicate the following:

institutions like

Year [Details | Arichmetic | Geometrical  Incremental | Graphical Average of Alld |
f Inurease Increase lIncrease Projection Methods
o o I T ] _ (Recommended)
2011 Census 1162472 | 1162472 1,62472 | 11,62,472 11,62,472
2022 Curent (358265 | 15,236,100 | 1338430 1400674  [14,00674 |
Year

2026 [ Base Year 1439463 | 1684870 | 13,8100 | 1475343 14,92,178
2041 [ Tntermediate  16,96,453 | 24.43.05] 1541460 11745847 18,56,453
| Year ‘

72056 | Uhimate E ;E;Tz).a,c;dex‘r'?sjé?j@z 16,43,770 [ 20,18,352 22,91,264

Yeur : i -
-

y\“/ Page 10f 10
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2.5 Nala Discharge Projections

Discharge was measured in 052022 - 06/2022 &

projection discharge for year 2056 has been
worked on prorate

basis of population projection for Dhanbad municipal area,

SINe | Drain/ Nala / 1& D/ STP | A;vg. flow | Avg. flow Avg, Sewage Design Fiow
Location (ms) {MLD)
2026 2041 2056
L |KawiRiver — gy 1546 (14 I8 2
'2 | Vasudev River 0.003 0298 17 21 26
‘32 | Matkuria System 0.063 5480 | 60 75 92
3 | Matkuria System 0.378 32.627
| 4a Joriya Naila 0.487 42,102 48 60 73
4b Joriva Nala 0.122 10.521
5 Buliapur Govindpur Nala | 0.006 0.549 14 18 22

3. Interception & Diversion Works

These works will include: interception weirs,
sewer connections {0 [&D sum
nalas via overtlow structures,

diversion channels, grit collection units, and
ps. Overflow during monsoons will continue to discharge into

4, Main Pumping Stations
Designed for a 30-year life, these stations will initially support a 15-year horizon, with
provisions for modular expansion based on population growth,

5. Sewage Treatment Plants (STPs) -

05 Nos. of STPs of total capacity of 192 MLD including necessary ancillary infrastructures, UV

disinfection, SCADA and onling monitoring systent being constructed under Dhanbad Sewerage
Project Phase-1 :

STP’s | Interception & Diversion/ | Development Block Capacity
| STP Locution B _ | ofDhanbad (in MLD)
STP-1 i Szju;:;i fazﬁptir ‘3 Baghmara 18
TSP | Pandactomall Putki 2
STP3 [ Petia NN R
STP4  Purasbania_ __ Baliapur 60
STP-5  Kwmatund iBaliapur L 18
' Total Capacity- 192 MLD |

5/ _ Page 20f 10

B
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6. Effluent Disposal

146

Treated wastowater will be discharged into natural drains and nalas, ultimately reaching the

pamodar River, or reused for irrigation where feasible.

Treated effluent may be utilised for various purposes such as irrigation, industrial cooiing and
flushing amongst others. Dhanbad has several industries spread cross industrial pockets in its
vicinity. Treated waslewater can henge be sold to nearby power plants like Tata Power, Maithon;

DVC Chandrapura thernial power sttion ete.

7. Sludge Management

Dried sludge will be used as manure or fertilizer, or safely stored and managed at the DMC's Solid

Waste Dumping Site,

8. Treated Effluent Quality Standards

Treated efluent from the STPs shall meet the following quality criteria:

Parameter | Unit Standard Value
pH a Fa 60-85

BOD Tme/l <10

TSS mg/L <10

| COD ! ﬁagﬂ, <50
{Total Nitrogen omgl, T <10
(Total Phosphorus Tmg/L <1

| Faccal Coliform [ MPNAIGO mL <100

All parameters shall be evaluated from 24-hour composite samples.

Page3o0f10
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bad Sewerage Project Phase -1 Project Progress Report by 29-05-202%
’5‘2 STP/I&D | Lucations Land Acquisition NOC Land Demsrcation | Status/ Remarks
| sTe-01 Sizawa | Received on dated 20-03-28 | Land Demarcation
{18 MLD) for 5.9 Acre, work in progress
Land Changed, applied
for NOC vide letter no.
, | sTR-02 | NOC Awaited from CO Putki | 1999 4ated 07.04.2025
@EMLDY  Pandekenali | & DLO Office _
Area Ameen visited
the site on 21.04.2025
o i ) fur land verification
3 STP-U3 Petia Received on dated 2040325, | Land Demarcation
{75 8LD) ; for 20 Avre, work in progress
" -
4 | STP0s | .. | Received ondaied 20-03-25, | Land Demarcation | Work for Dhanbad
{60 MLD) Y4 | for 19.19 Ace, work in progress S;-Wiise PM:@*
e S8 as
! Received vin Letter from DC gommcnceﬁ.
Dhanbad fur 0.99 Acre vide .
5| Gamuoy | Krmutund | Leter/329 did 16012025 + | Lud Demarcation
0.9 Acre vide letter No 211§ | WOI< I progress
| did06-05-2025
P E— | Matkuriys | NOC Awaited from CO & | Land Changed to near
Checkpost | DLO Office L.P. School Dhansar
{ i
! { Dunge | REceived on duted 20-03-25 | Demarcation
_f 7 1 1&D-3B Bur%.u lor 0.5 Avre. | completed with Govt.
. e 7“7” i | Surveyor un 07-05-25
| e Received on dated 20-03-25 ,
( 8| 1&p4a  URD | for 05 Acre | Demarcation
i : ’ . completed with Govi.
| f ) . : Surveyor on 290425
| 9 | (&p4p | utandih | Received on dated 20-03-25 , |
I i J Basti for 0.5 Acie. —J
| SR SNSRI VONRE NG ERTE AP a—— 1 - il
&
Page 40f 10
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o This project is under DPR (Detailed Project Report) siage. Its scope of work includes construction
of 08 Nos ol 15Ps (/utermediate Sewerage Pumping Stations) and a sewer network for house
service conneetion. These ISPs shall mechunically pump the sewerage from low lying areas to upper
levels vide conduit channels/ sewer pipelines.

This project is a critical step towards enhancing urban sanitation infrastructure in Dhanbad, aiming
to provide comprehensive sewerage services and  contribute to  the  rejuvenation of

the Damodar River

Objectives;
Tmprove the living esvirgnment in Dhanbad.
Reduce poliuton i the Damodar River,

Estublish vlomae-resilient sewer networks und on-site sanitation facilities,

ks e

=

s

Project Scope:

Provide improved sanitation services to 100% of residents.
Address capavity und institutional constraints for efficient and sustainable sewerage service delivery

SINO  Zone 1SPS Ny i Loeation Sewer Line Block/ Anchal
I : (in KM)
S ! Z+1,18P§-1 ; Tetulia 62,03 Baghmara
2 £-1,ISPS-2 Keshalpuy
3 2 Z-2ISPS-| Basudevpur §4.20 Putki
43 73ISPS-l Horladih 222.54 Tharia
- £-4ISPS-1 | Pathardih Sadar
6 4 z4JSPS2 | Bastakola 240.24 Iharia
7 . Z-A4IsPs-3 Hetkadra
¥ 5 Z-518PS-l Narayanpur 30.16 Sadar
Total | 639.17 |
ﬂj .
Page Sof10
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022. MA Nos 872/2018, 875/2014 & 480 2018 (MC Meha

Uou of India Ors.) fg ﬂ[_@ 6.04.2025 & ITATF A gere T ﬁ"'ﬂ’f o i gftags

A. Sewage Management: -

()

Sewage Generation
(in MLD)

As per the survey report-cum-DPR {Detailed Project Report) for Dhanbad
Sewerage Project Phase-1 & 2 prepared by M/S NJS Engineering Pvt Ltd.
for JUIDCO Lid., Ranchi, the estimated sewage generation in Dhanbad

municipal area for year 2026 is 153 MLD.

Discharge was measured in 05/2022 - 06/2002 & profection discharge for year 2626 has

been worked on provate basis of popularion projection jor Dhanbad municipal area.
Enclosure 01 Schedule 11 Project Information Memorandum - Dhanbad

—

(i)

Existing Sewage
Treatment
capacities

{in MLD)

Within the municipal boundary of Dhanbad, various private and public
institutions have installed their sewerage treatment facilities of varying
capacities inside their campuses, which are mentioned below:-

HT-ISM : 400 KLD SBR technology
TATA STEEL : 450 KLD ETP

ACC : 230KLD

Rajendra Sarovar  : 250 KLD SBR Technology

STP projects under construction in Dhanbad Municipal are:
Raja Talab, Jharia : 450 KLD
Loco Tank Talab : 300 KLD
Barmasia Talab : 230KLD

Urban Development and Housing Department, Gov. of Jharkhand has
notified Sharkhand Waste Water Policy in 2017 and Jharkhand Faecal
Sludge and Septage Management Palicy in 2017, In-line the objectives of
these policies, the Dhanbad Municipal Corporation has also communicated
major institutions/ employers (under its Jurisdiction) like East Central

Railways, BCCL etc. to commission STPs in their command areas.

Enclosure 01; the copy of letter sent by DMC to imajor institutions as stated above,

(iiijy | Quantity of sewage

being treated
(utilization

capacity)

Capacity available across Dhanbad Municipal area is ~1.33 MLD.

i >

Page 6 of 11
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Performance of

The work under Dhanbad Sewerage Project Phase -1 has commenced vide

for bridging the
gap and tying up
with financial
arrangements and
not delaying
tendering and
identifying
executing agencies
or having any other
issues

STPs particularly | o ooron signed by parties JUIDCO Ltd, NMCG and DWWMPL
for FC
(Dhanbad Waste Water Management Pvt, Ltd.} on 26.12.2024.
) -38;80“:;03' i o Dhanbad Sewerage Project Phase -1 has commenced vide agreement signed
underutilisation of | : .
STPs (Connectivity y parties JUIDCO Ltd., NMCG and DWWMPL on 26. ] 2.2024.
of households/
laying of sewer
lines)
(vi) | Currentgap in _ Total Sewage generation 153 MLD
Sewage treatment Sewage being Treated 1.33 MLD
Current gap in sewage treatment 151.67 MLD
(viiy | Time bound plan Dhanbad Sewerage Project Phase -1 & 2 shall be executed by JUIDCO L.,

Ranchi.
Dhanbad Sewerage Project Phase -1:

L. Administrative Approval and Expenditure Sanction for “Interception &
Diversion and STP works in Dhanbad Town, Jharkhand” under
Namami Gange Mission-Il from National Mission for Clean Ganga,
DWR.RD &GR, Min. of Jal Shakti. Gov. of India, vide No. Pr-
250117172022-TECHI NMCG, New Dethi, Dtd. 30.01.2023
(Enclosure 02: pg. | of 14 of aforesaid administrative approval} has
following major components:

¢ Development of 05 Nos. of STPs of total capacity of 192 MLD
including necessary ancillary infrastructures, UV disinfection,
SCADA and online monitoring system, as mentioned below:

Location Development | Capacity
Block (in MLD)
STP-1 | Sijuwa Baghmara 18
Rampur .
STP-2 | Pandarkanali | Putki A |
STP-3 | Petia Putki 75
| STP~4 | Parasbania Baliapur 60
STP-S | Karmatand | Baliapur 18
Total | 192
»f,/’ Page 7 of 11
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’ L 2
”"T.‘ " i » 7 nos, of nala 'igp‘;;iﬁg |
! s Interceptor sewers - 14,243

« Rising mains ~ 13.300 m

+ Development of 3 pumping station
51.91 MLD} - 9757 MLD .

« Effluent chaunel disposal of treated effluent through pipeline
1150m

¢ 15 years operation & maintenance including the manpower,
chemicals other maintenance and power and fuel charges.

» Environment plan during construction and operation phase.

s-(38.83 MLD, 681 MLD and

2. A “concession agreement for development of sewage treatment plant

and associated infrastructure at Dhanbad, State of Jharkhand on
hybrid annuity PPP basis” has been executed and signed on
26.12.2024. (Enclosure 03: 06 pages numbered = 1 of 130°10 '05 of
P3O and (138 of 130" of the abpve-mentioned agreement.)

3. E-Tender Notice- NIT No.- JUIDCO/NIT/Dhanbad  1&D/550,
dtd. 27.06.2023 by JUIDCO Lul, Ranchi for “Interception &
Divérsion and STP Works in Dhanbad Town. Jharkhand siate,
including operation und maintenance period of 15 years through
hybrid annuity based PPP mode under Namami Gange Programme™
stipulates 30 months for construction and 03 months for the trial

5 operations of new (auilities. (Encloswre 04 ¢ copy of aforesaid NIT),

Dhanbad Sewerage Project Phase-2:

This project is under DPR (Detailed Project Report) stige. Iis scope of
work inciudes constructivn of 08 Nos. of 1SPs (Intermediate Sewerage
Pumping Sations), Thesy [SPs shall mechanically pump the sewerage |
form low lying arcas 1o upper levels vide conduit channels/ sewer

pipelines,
S i
i {viii) Where trea ‘}‘d « Dhanbad Sewerage Project Phase -1 has commenced vide agreement
sewage Is bring signed by parties on 26.12.2024.
discharged (10
tributaries}

JUIDCO Lid,, Ranchi stipulates 30 months for construction and 03
monihs for the trial operations of new facilities.

!

J Gunga or .

_ e NIT No.- JUIDCO/NIT/Dhanbad 1&D/550, dtd. 27.06.2023 by
J

!

[
[(i—x) | Where untrested River Dumodar is the only tributary of Ganga (Hooghly) in Dhanbad.
| sewage i
¢ discharged (Drains
! joining

| | Gangaftributaries) |

% . Page 8 of 10
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i

@ Details of druins
carrying sewuge Drain/ Nala 7 1&D7 STP Avg flow | Avg flow | Avg. Se“ivagz'*g
sullage or industrial | Location {mis) (MLDy Design Flow |
waste water juining Jor 2026
Ganga/ tributuries Katri River 0.18 15.46 14
and the quantity | Vasudev River 0.003 0.298 {7
Matkuria System 0.063 5.480 €0
Matkuria System 0.378 32.627 .
Jriya Nalla o 0487  |42.102 A8
Joriya Nala 0.122 10.521 ]
Baliapur Govindpur Nala | 0.006 0.549 14 |
* Dischurge was measured in 05/2022 - 16/2022 & projection
discharge for year 2026 has been worked on provate basis of
popudation projeciion for Dhanbad municipal area.
o Enclosure 05: Pg. 291 of 897 of Tender Dacument of ‘Development
of Sewage Treatment Plants and Associgted Infrastructure &
: Dhanbid Town, Siite of Jharkkand on Hybrid Annuily Model
r Dhanbad Sewerage System (Phase-l} ~ 2.8- Nala Discharge and
Proujected Dischargy
Damodar is a tributary of Hooghly river and Barakar river flowing
through Dhanbad is a tributary of Damodar.
(i) | Drains Joining Khudia River (a tributary of Barakar river) joins outside the city limit in
outside city und areas namely Govindpur, Nirsa, Egarkund and Chirkunda ete.
town Himits but
either joining in
village or nearby |
| foun |
f._.“m_._.m == MT"(W}EW’*\; el 71 o romer T v ‘
i . Nos. ol STPs of wial capacity of 192 MLD including necessary
(i) | Inclusion of sewage | ancillary infrastructures, UV disinfection, SCADA and online
flowing in drains mioniloring system being consiructed under Dhanbad Sewerage Project
inte total senage Phase-1 :
' generation figures '_#_M Interception & Development | Capacity
and their | Diversion/ STP | Block of (in MLD}
interception und i % Lovation Dhanbad
diversion to STPs "STP-1 | Sijuwa Rampur | Baghmara | 18
| STP.2 | Pandarkanali Putki 21
"STP-3 | Petia Putki 75
[STP 4 | Parasbania Baliapur 60
[S1P5 | Konmatund | Balinpur [ 18
gg' < Page 8 0f 10
&
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(i) | Status of Septage
management with
reference to
FSTP/STP

]J Total STP capacity available across Dhanbad Municipal area is ~1.33 MLD.
i

' Total installed FSTP capacity in Dhanbad Municipal area is 260KLD,

DMC has also undertaken a project of S4KLD capacity for FSTP.

(i) | Management
of Grey Water

The work under Dhanbad Sewerage Project Phase -1 for development of
| 05 Nos. of STPs of total capacity of 192 MLD including necessary
| ancillary infrastructures, UV disinfection, SCADA and online monitoring
| system has commenced vide agreement signed on 26.12.2024.

(iii) | Utilization of treated
Grey water

NA

(iv) Utilization and
Disposal of Sludge

Approximately 7425 m’ /Year septage is collected by 06 nos. of septage
suction machine/vehicles having total capacity of 35,000 Itr. each.

{v) | Gap in sewage
management and
time plan

» The work under Dhanbad Sewerage Project Phase -1 for development
of 05 Nes. of STPs of total capacity of 192 MLD has commenced
vide agreement signed by parties JUIDCO Ltd., NMCG and
DWWMPL on 26.12.2024,

* NIT No.- JUIDCO/NIT/Dhanbad 1&DV/550, did. 27.06.2023 by
JUIDCO Lid., Ranchi stipulates 30 months for construction and
03 months for the trial operations of new facilities,

.'/'
f‘f\ﬁ
i
v .
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email-dfodhanbad@gmail.com
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No. Pr-28011/1/2022- TECH1 NMCG
Netlonal Mission for Clean Ganga '
Department of Water Resources, River Development
& Ganga Rejuvenation, Ministry of Jal Shakti
Government of india

1% Floor

Major Dhyan Chand, Nationa! Stadium
india Gate, New Delhi-110002

Dated: 30" January 2023

The Project Director,

SMCG Cell, Directorate Municipal Administration

Urban Development Department, Government of Jharihand
Room No-4185, 4th floor, Project building, Dhurwa

Ranchi, Jharkhand - 834004

Sub: Administrative Approval and Expenditure Sanction for “Interception &
Diversion and STP works in Dhanbad town, Jharkhand” under Namami Gange
Mission — I, with 100% central sector support atan estimated cost of Rs, 808.33
Crore {Rupees Eight Hundred Eight Crore and Thirty Three Lakh only),

: Sir,

{ am directed to convey the grant of Administrative Approval and Expenditure

Sanction for the project on “Iinterception & Diversion and STP works in Dhanbad town,
Jharkhand® under National Ganga Plan (NGP) ~ Non-EAP budget head of Namami
Gange Mission ~ 1i, with 100% central sector support al an estimated cost of Rs.
308.33 Crore {Rupees Eight Hundred Eight Crore and Thirty Three Lakh only)
{inclusive of GST), with the following major componants:

e a2 @ @

7 nos. of nala tapping

Interceptor sewers — 14,243 m

Rising mains — 13,300 m

Development of 3 pumping stations — (38.83 MLD, 6,81 MLD and 51,81 MLD)
~97.57 MLD

Development of 6 STPs - (18 MLD, 21 MLD, 75 MLD, 80 MLD & 18 MLD) ~ 192
MLD including necessary ancillary infrastructures, UV disinfection, SCADA and
online monitoring system

Effiuent channel Disposai of reated effiuent through pipeline of 1150 m

15 years Operation & Maintenance Including the Manpower, chemicals, other
maintenance and Power and Fuel charges.

Environment pian during consiruction and operation phase

Completion time: 36 Months including bidding (excluding trial run period of 3

months})

Effluent Characteristics: As per the latest NGT's direction on effluent standard

Q.
Page l OfP
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CONCESSION AGREEMENT

This Concession Agreement (Agreement) s executed on this 26" day of December, Two Thousand 8
at New Delhit ‘ vt .
-

and Twenty Four
¥

11-2013 under The Companies Acl,
Road, Kutchery Chowk, Ranchi, Jharkhand, $34001 =
expression shall, unfess it be repugnaRRIg the i J‘
saskoreand permitted assignsh 3 S
4 ¥
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AND
@

AND
3

A.
B.

JUIDCO, NMCG and the Conce
individually as & Party.

WHEREAS:

e S A L S T L M R B S e
Page 4 of 130

NATIONAL MISSION FOR CLEAN GANGA, a statutory body conatituted under the
Bvironment (Protection) Act, 1936, with its registered office at lst Floar, |

Natlonal Stadium, Indis Gate, New Delhi - 110002 (hereinafter referred 10 &
NMCG, which expression shall, unless it be repugnant to the context or meaning thereof,
include its successors and permitted assigns);

Dhanbad Waste Water Management Private Limited, & company organized,
ies Act, with its registered office

incorporated, registered and existing under the COPP .
at 11th Floor Maker Chambers, V1, Nariman Point, 220, Nariman Point, Mumbai, Mumbs,
Maharashtra, India, 400021 acting through ~Mr. Prayeen Kumar P, Auﬂmriznd
Represeniative duly authorized by resolution dated 30 November 2024 (hereinafier
referred 10 as the Concessionaire, which expression shall, unless it be repugnant 10

context of meaning thereof, include its successors and permitted assigns)
ssionaire shall collectively be referred to as the parties and

The Gol, recogaizing that long-term rejuvenation of the river Ganga
will have significant soclal and econamic benefits 0B the lives of the 500 million people

Yiving siong ifs basia, has ideatified cleaning of the river Ganga 85 0n° of its priorities. For
i Gange programme for

this purpose, in May 2015, the Gol approved the flagship Namami
cleaning, rejuvenation, and protection of the river Gangs. In January 2016, the Gol spproved
@ hytid annuity gmodel to implement STP projects under the Namami Gange programme O

4 PPP basis.
tly, the DoWR, RD & GR issued the River Ganga (Rejuvenation, Protection and

) Authorities Order, 2016 (Ganga 2016 Order) to constitute yarious authorities
o assist the Gol in achieving its aim of effective abatement of pollution in the river Gangs.

2016 Order designated NMCG as the nodal agency for the implementation of the

Ganga 2016 Order.
JUIDCO has the mandate 0 develop, maintain and regulste water Supply and sewerage
works in siate of Sharkhand. With a view to frﬁplemwt the Namami Cange Programme and

the Ganga 2016 Order,
and 1o and maintenance of STPs, with & proposed Design Capucity
at Dhanbad, Jharkhand, on a PPP basis, through 2 hybrid annuity

For this purpose, JUIDCO intends to engage & concessionaire who will design, develop,
finance, construct, operale and malntain the Facilities on the Dhanbad Facilities Site, and
afier the expiry of the Term, transfer the Facilities to JUIDCO, in sccordance with this
wﬂ{wtmiwb the Project).

On 3rd July 2023, JUIDCO commenced 2 competitive Bid Process for the Project by issuing
al (the RFP), inviting Interested parties to submit thelr qualification
ial proposals 10 JUIDCO for undertaking the Project. '

recelved proposals from various bidders, -
n 27th October 2023

161
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d

submitted by the bidders (Inoluding the Selected Bldder), JUIDCO has on 0™ Geptember
2024 nccopted the proposal submited by the Selected Bidder for (he development of the

Project, Subsequently, JUIDCO has lssued the letter of award dated 14° October 2024 10 the
Selected Bidder (the LOA).

L ms“mﬂmwwwptedmetoammmeedwmwmkcmmiw“ﬂ
accordance with the terrns of this Agreement.

I The Selected Bidder bas incorporated 8 special purpose vehicle to act a5 the cmh;:if;ﬁl;:
t implement the Project and pesform the obligations and exercise the rig
Concessionaire, including tie obligation to enter into this Agreement.

I, JUIDCO and NMCG have sgreed to enter into thie Agreement with the Conz:sm ‘::
implementation of the Project, subject to and on the terms and conditions
Agreement.

IT 1S AGREED as follows:

162
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another party's
(iv) “evercive practice™ s Impaltlng of parming, of threstening 19 impal
divectly ot indirectly, any party’ or the property of the party to Influence improperly

¢ or harm,

(¥) undesirable practice means: (A) establishing contact with any Person connected
or omployed or engaged by NMCO of the JUIDCO with the objective of canvassing.
lobbying of in any manner influencing of mﬁin;winﬁwm :

fair competition in the Rid Process.
7119 Inspection and Audit
The Concessionaire shall permit and shall cause I8 Subcontractors and sub gmﬂlmm to
permit, the NMCG / JUIDCO the Site and/or the and records 1® 10
the performance o Contract and the jasion of md:ohmmh s

nﬁnco.mwmkvmdmswmmwmmw
drewn to Clause 2318 which provides, intef alia, that acf{inu_oaded {o mater
axercise of the NMCO / JUIDCO’s inspection and avdit rights provi
Clayse 23.18.1 constitute & prohibited practice subject 1o contract terminsrion.

m-u:w,«wmmwmw,.' pusing in iha 0l
umum;mmﬂﬁmm.«mﬂwmwm
'Iﬂbwﬂﬁk*ﬂw'”ﬂf“hﬂ“‘wwww
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LIMITED

(A Government of Iharkhond Undertaking)
JUIDCO Bhawan, Kutehery Rood, Ranchi-834001

ARKHAND URBAN INFRASTRUCTURE DEVELOPMENT COMPANY

[ On behalf of the Managing Director, Jharkhand Urban n

mnmpmmofsomwm-!

.
L]
» Dcvelopmmto{‘?SMLD
. pmmmoumwmm

Development

and $1.91 MLD) - 97.57 MLD
s Effluent channet Disposa

(150 m

mmw-sm
{PS- 3 nos.

Seaff Quarters — 3 BOS.
Operation & Main

if of the _ fmtmc!tﬂl}evc!opmﬂﬂ Company
undersigned invites online e-tender from eligible Bidders for the Foflowing wark. [ntefes

view and download tender document filled, online 88 ven below.
« and upload their tender, duly fille = Dbanbsd oW,

1. Name of Work. “Intercaption & Diversion and STP Wort

Joriy2
Govindpur Balia 0i3

{ of treated effluent through pipelin® of

nhimmin&nmIPSwS‘I‘?- 13300 m

for 15 years.

5 Esnmated Capital Works
7 Estimated Operstion &
Maintenance

{NR”Z.?ZCW(MM)ISGWfMandJ

F

Mﬁ—/m———*wmwm of new bl
mmlsmemsymmconcmmww

: Cost/ Period of
%D&W BMW&MM»@&MM;JO@\?&&W
5 Dute & Thoe of availability From 03% July 2023
of bid documments
S vist Tip 1o 13 July 2023, 18.00 bours
o date for rceiving 15% July 2023, 16:00 bours
querics from Bidders
_,,5_...--‘-""’""_ ©7d moeting details 74% July 2023, at 14:00 houss
) Veaue: JUIDCO Bhawan, Kutohery Road, Ranchi, Jharkband
£3400%
Wmﬁpi D7 August 2023 at 15:00 bours
" ofbids (3id Due DBy
o W,{g@nﬂ 07® August 2023 upto [5:55 hrs.
j Wf“bw
ity, Power of
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and Joint Bid agreement

copy
il.Openi;gome. 07% August 202 at 16.00 hours
Is

1 Director ~Technical,
12.For any clarifications, please | Office of the Prqiel;l Development Corporation Lid.,
JUIDCO Bhawas, Kutchery Road,
Ranchi, Tharkhand §34001, India

in befors the dste
T3, Bids st b subrwied through e-procwement poral e hurkhandsst 0 0
& time specified as per Bid Due Date, JUIDCO does not take 84) L0 o
MMWQIMMWN«M“M&IDWW

: ic. may bo obtained &
14. Detalls of tender, wﬂiawm"‘;‘a tender documents m submission of bids:

project Director (Techuical}
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e-mail id- luidcolimited @amall.com
e,

e o

R s (o)
W ¥,

s,

O ¥ ST R,

R, 9|

{52~ “Interception & diversion and STP works in Dhanbad town, Jharkhand state,

including Operation and Maintenance of 15 years through Hybrid Annuity based PPP
mode under Namami Gange Programme” ¥q Tender YR &% & Wag ¥ |

BRI,

IR fawa ¥ Prenar e & f5 Prafifea ®1d “Interception & diversion

and STP works in Dhanbad town, Jharkhand state, including Operation and
Maintenance of 15 years thro

 Hybrid Annuity based PPP mode under Namami
Gange Programme.” 7 &% &

Tender 5T WY R4y o # AR Hard/Soft
Copy e & w1 W& 8
e & P S e o1 i it wor vl w el mr R
@ el o geiiti Tvm B g B Wi |
30~ REe B Hard & Soft Copy Fer |
o
%
(rarer o)

R P (i)

BT T
TN W, ;:'Q o, d-624001, wrvara |
CIN: UAS200IH20135GC001752, et oo

A JUIDCO Ltd/ Dhanbad/Sewerage/Phase-1/Tender/3406/202% (293 e 23-04.23
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projection L

worked out using these methods is fabulated below in table for year 2026, 2041 and 2056, The
calculations on population’s projections are discussed under technical note.

Increase, Geometrical Increase, Tncremental Increase and Graphical method. The population

"2011 | Census 1162472 | 1162472 1162472 11,62472
5o2e | Curant Year | 13,58,265 | 1526,109 1328430 14,0074 | 1400672
2028 {Base Year) 14,20463 | 16,84,879 13,81,030 | 1473342 14,92,178

3041 | (intermediate | 595453 2442051 1541460 17,45847 | 18,56.453

2056 {Uitimate Year) 19,863,444 | 3539482 16,43,770 20.18.362 22.81,264

2.8. Nals Discharge and Its Projected Discharge
namefmwmmmmmmoswznmazz &PW}WM for the
year 2024, 2039 & 2054 has been worked out on profate basis of population projestion. Record
measurement of nala discharge is mcxod

$rno 1& D/ STP No snd Location e ol “;‘g Avg Sowage Design flow
2026 | 2081* | 2086
Katri River 018 15,460 14 18 22
2 Vasudev River ! £.003 0.298 iz a1 26
33| Matkuria System 0,063 5,480 e -
3b | Matkurla System 0.378 32,627 52
aa | Joriya Nalla 0.487 42102
4h Joria Nala 0.122 10521 " & biad
5 Baliapur Govindpur Nala 0.0086 0.549 14 18 23

3 River Health Report

fn order to assess the water quality of river Damodar, the Central Pollution Control Board has set up
water quality monitoring stations on the main stem of river Damodar, in association with State Pollution
Control Boards of Jharkhand and West Bengal. Their data is available on annual basis, and is tabulated
below.

Schedule 111 Project infurmation Memomndus » Dianbad
Page Jol's
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(5 B knnexuﬁtfﬁ
Eﬁmmﬁﬁmﬂ Rzl oPR aREG!
TN f%am'f (ra anm; mmr snmw IV | &y

Jar R,

s, %ﬂffﬁ...%:ﬂk.t.}."xl

Swn..  AEER NGTH 9% HEAT —200/2014 (M.C Mehta Vs Union of India
: &Ors}ﬁqﬁﬁmﬁ?‘f@ 13.00.2024 T IAUTEET D Adel A |
- HEd UHiP 205 fosie 28.03.2025

R,
Mﬁﬁmmﬁmw&m%:ﬁms%mﬁvmm

4 are wEN —200 /2014 (M.C Mehta Vs Union of India & Ors.} ¥ EHEG]
mf&mmzaogzom wmﬂﬁw@ﬁqﬁmﬁﬁamﬁm
ﬁﬁmwmmmmﬁ%@wﬁﬁaﬁww:
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Compliance Report of directions jssued by Hon'bie NGT in the order dated 13.09.2024 in e
2014 {M.C. Mehta Vs. Union of India & Ors.)

matter of O.A. No. 200
i {State aof Jharkhand)

submitting the Compliance Report of directions issued by Hon'ble
No. 200/2014 M C. Mehta Vs. Union of India &
hution of River Ganga.

directions passed by the
District Wise information
hed format is as

1. That the State of Jharkhand is
Tribunal vide order dated 13.09.2024 passed in C.A.

Ors. in the matter of preventing and remedying the PO
2 That the point wise Compliance Repori along with the progress of the
Hon'ble Tribunal vide order dated 13.09.2024 to furnish the information (
including city and town information on river Ganga and '[’ribuiaries) in the prescri

follows-

A. Sewage Management:

| TR | L T
! 2 et a8 .
". | £ |8 |8 £ ‘g o8 ,E“ £ 27
{ o E 1 @ - o frard o E sl 3
| = & & ] mE & E 8
i £ P g e 28 W D
| 3 g § le=12 |22 |55 23 o2
| H - ;-gn —gé’ = 0 @ 'ﬂg-gg o !
1 2 §3 | 353 28 % |83 |¥|55%2 g5
| € = 2= & s |8 2 2 | 5Eoc g E b
1S3 2 2 £ 2elg8!8 |EET | ° §25E8% 8 g
@ |t = e |88 E: E |882 = |§5882
13 2 = (3213 |52% | § f1:4: |10
| |2 2 $ |& |%8|s |3% (¢ |BsGE 2
$ 2 lzg|E |§3 |5 1338 £3
5 i |£3|5 |gz |E (%232 |E5|
e S E g 2z 5 | a Yy g é g' .
0T o - - o
= LA \ b~ §'§ G |k E"g = Z9
£ = 5 el 1k 2 e
= a plf S |28 & 5!
] ‘ > =8 E o :
¥ ! T ¢ E
oo wnte| 78 | | [ I T w1
B. Drains
y i} Detalls of drains (ily Drains Joining | iy e i)
S.No District Town sullage or industrial town limi g ving in drains into total
L Namo Name waste water joining either join n o 9‘1"_“9“"33
Gangal tributaries and village or nearby b ntorception and |
] the Quantity town ivarsion to STPs 1
g L i i s
i % l Dhanbad | Chirkunda | - 1 , ‘
AT e 4" T - -.__.--l.
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C 3eptage management (Septic tanks/ soak pits)
5

[ 5. | District | City (T)Wm { T {iv) Utilization and Disposal of Sludge }

No | Mame | and ‘Septage Managem | Utilizati i
. Town | managemen ent of on of '..
| Nam t with Grey treated !
1 e reference t¢ Water Grey l
: FETPISTP ) water R !
! 12 KLD _— ' l
| Capacity Sludge is being processed and compose

- E;u 5 5:: FSTP is - . generated which is used in Garden and Plants l
| being in various areas of ULB

Operational _“_H__MWMMW

D. Industrial Pollution Control

SN, [District Name [ Gy and Towi T o, ofindustries generating frad iianis, o place o |
| . | Name  disposal and ¢ pen
- - — s 4
! 1 Dhanbad Chirkunda No Polluted Industry IS { ocated near River Ganga
casubascdihic e il T

E. District Wise (including city and town) information on river Ganga and Tributaries

TS.MNo | District Gityand | Water quality status of | Nofification ] l

" Name Town | Gangaand its tributaries |  of Flood | Other Compliance on issue of |
Name | in the Districtand cityl Plain Zones prevention and control of ‘

1 " town in terms of its _ poltution in river Ganga and

| | fitness for Bathing water its tributarles 1

S . quality thatis, FCand P8 |t —————" B,

i Demarcation |

i ' of Flood l

' 1 |Dhanbad | Chirkunda As per Norms Piain Zones

% | based one

i _ \WFLisdone | _i

F. Issues relating to Environmental Flow

i e

PSP

{ , City and oy

]; S.No. D,i?':::t Town + Issues relating 10 Environmental Flow 5

PR Name el B o 2

L 2 | Dhanbad | Chirkunda o issise 5
L e R P e e e




greave Tl W A 7iq
d State Pollution Control Board
HIG-1, Housing Colony, Dhanbad-826001 —
—
From,
Regional Officer,
Dhanbad
To,
Deputy Commissioner,
Dhanbad.
Sub: Submission of Compliance report as per NGT order OA No. 200/2014
pated - 13.09.2024.
Sir/Ma'am,
With reference to above noted subject, please find enclosed herewith the
available information refated to para 03 sub para 03 on page no- 02-03 the Hon'ble NGT

Order OA No, 200/2014 dated 13.09.2024 wrt.to Dhanbad District.

1. 44 Nos. of hotels in Dhanbad District have peen issued directions from Regional
Office level. Further action shall be taken from H.Q. level. (List enclosed)

2. Analysis reports of River water of Damodar inciudin fecal coliform and fecal
2 Jetter vide letter no-

streptococci is being enclosed. For setting up required facility,
191, Ranchi, Dated 30.01.2025 has been issued to SPMG, Jharkhand from H.Q.level

{Copy enclosed)
Encl: A/a.
Your's faithfully.
i
(Vivek Kujur)

w Officer, Dhanbad.
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Page1of3

SN [Name & Adress of e |
Hotsl, Dharamshala, Ashram, Status of CTE/CTO Remarks L
- Restaurant, Banquet Hall z
M/s. Sonotel Hotel & Resorts Pwt. Lid, At - 5th £T0 obtained for the perios  {Directed to submit g
upto 31.12,2021 spplication vido lettes no.
635,01 31.03.2024 |
f CY0 obtained for the period  [Divected to Apply for
P e oS (IO eern I
1636, gt 31:03.2024 "
. m::‘m At-Sastrl Nagar, Bank More, | CTO obtained for the period |Directed 10 submit |
upto 31.12.2014 application vide ietler no.
n : 487, dt. 02.03.2024
‘m Bazundhars , At- Harl Mandir Road, CTO obtained for the period  |Directed to submat
upto 30.06.2011 application vide ctrer nc I
477, dt. 02.02.2024 & t
| _ letter no, 639, dt
< 31.03.2024
S |M/s. Hotel Harsita, At- Bartand, Dhanbad. Emission Consent Order | Directed to submit |
obtalned for the period upto  japplication vide jetter no l
31.12.2006 483, dt. 0203.2024 &
jetter no. €42, dL.
- 'M\&ww@m@“ =i : 31.03.2024 ;
s - Pranjivan Circular Road, aa_abulmd for the perid  (Directed to submit
’ ol uple 30.06.1599 spplication vide letter ne
! 485, d1. 020320248 |
letter no. 640, 8t . !
P 31.03.2024 - i
i M/s. Wedlock Greens, A Unit of Megacorp Praperty Only CTE Obtained Diracted t submit C10
' }m“ Put. Ltd., At- Kashitand, PO- Bhitia, application vide fetter n0.
Goviedpue, Dhanbad 108, 0t 29.05.2024 |
/ |
8  |M/s. Shekhar Rest House, At- Shramik Chowk, Mot obtalned Directed to.Apply for i
Rangatand, Dhankad CTE/CTO wide letter no.
; 435, 41 31.03.2024 |
8 |M/s. Tripti Bar & Restaurant, N.H. - 32, Mahuda Not obtained Directed to 2prvy for
, Dist- Dhanbad. CTE/CTO vide letter no.
456, dt. 02.03.2024 &
tetter po. bal, dt. \
o mamibes . .
10 i/, Hotel Resigency, At- Bank More, PO Not obtained Directed to apply for
! Dhanbad, Dist- Dhanbad ) CTEJCTO vige letter no. '
|69, 0 02032028 |
11 |M/s. Hotel Dreamland, At- Bank More, PO- Not obtained Directed to 3ppiy for |
Dihanbad, Dist- Dhanbad CTE/CTO vide letier no.
458, 4. 02,.83.2024
12 |M/s, Hotel Zeel At- Vishti Para, Hirapur, PO- Not nbtained fiiracted to apply for i
Dhanbad, Dist- Dhanbad. CTE/CTO vide iutter no.
467,d1.02.032024
13 |MJs. Hotel Samrat, At- Housing Colony, PO- - Wot abtained Girected to apply-for
Ohanbad, Dist- Dhanbad. CIE/CTO vide leuarno. ¢
f 466, dt 0207.2024
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s . &
L 3 ' LY
l St of oecticn fssued to the Hotels, Dharamshal2, ashram, Restaurant Banquet Halj ™%
k
R;:awmnmm. Dharamshala, Ashram, Status of CTE/CTO Remarks Y
5 W_uf_@sl-m_usi____—a—-— . -
e . Hotel Hill Top, At Rangatand, PO- Dhanbad, ' ot obtained Directed 0 3pply for
L st- Dhanbad. i m.om -
5
| s h::nhld Guest House, At- Rangatand, PO- ot obtained Directed to apaly for
L noad, Dist- Dhanbad. CTE/CTO vide letier no.
{16 M/ Hot b 474, &1, 02.03.7024
l Dist: T el Apsara, At- New Market, PO- Ohanbat) Not abtained [Directed to apaky for
L i ' v /CTO vide letter 0.
L 17 |MisH | 473, 0t,02.03.2020
Bi otel Benzer, At- Naya Batar, PO- Dhanbad, Not obtained Directed to 3ppiy for
i . vide letter no.
4 03,2074
18 M/ Hoel : 72, 02'
Dhanbad ;;9 g, A FOri B 1O~ Not obteined pirected 1o apply for
% i 0 vide letter oo,
19 1h/s. Hotel Poonan - 471, dt. 02.03.2024
\ Dt{:nh:‘;lmn nm;:;p“m‘ .o Not obtained Directed to apply for
e : £/CTO vide letter no.
' - : 024
v 70 In Hotel Roya'tan e 480, dt p203 2024
| Matkuda, Po-mohan:a?;z;*t- e Not ebrained Directed 10 apply for
, Dist- Dhanbad. cTE/CT0 vide letter RO
i Mitieni 479, dt, 02.03 2074
: '21 :ﬂs‘ - um, Near Gurudwara, Katras Not obtained Directed to apply far
=, cad, PO- Dhanbad, Oist- Dhanbad. CTE/CTO vide letter 20
=3 478, dt. 02.03.2021
T3 [M/s, A-One Guest House, At Rangatand, PO- Not omawmed Sirected 10 3PP 1
i ) Dhanbad, Dist- Dhanbad, CTE/CTQ vide letter no.
_ 476, dt, 02.03.2024
75 [m/s Hotel Rana, At- Rangatanc. #0- Dhanbad, D% Not obtained Directed to appiy o
Dhanbag. (TE/CTO vide letier 10
R v oo 450, dt 02.03.2028 |
"4 |M/fs. Welcome Guast House, At- Rangatand, PO- Not obtained Directed to apply for '
l ghantag, Dist- Dhanbad. CTE/CTO vide fetter 0.
e e T 489, dt, 02.03.2024
f- 35 {M/s. Subham Guest House, At- Rangatand, vO- ot gbteined nirected 10 apoly fof
L Ghanbad, Dist- phanbad. :;g(:o mxd:a L;;;: no
I sesar W_,——'-——-‘-——-_‘— M
|~ Twafs. rotel Kaver, Near Bus Stand, Bartand. outained Directed to apply for
phanbad.
i
27 iM/E Mote! Harsita, At Bartand, phanbad.
Wi/s Dhanbad Chub, At-1.C

Inhanbad.

T sy SIS
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A _ist of direction issued
e Hotels, Dharamshala, Ashram, Restaurant, BandUet Hall
SN, [Name & Address of Hotsl (Dhanbad]
i ress . Dharsmshala, Asheam, 5 e
. Restaurant, Banguet Hail tatus of CTE/CTO Rerarks ;
MJs. Union Club, At- LC. Road, Hirapy ; :
g r, Dhanbad. ot obtained Girected 10 aoply for |
CTE/CTO vide leiter ne. o
30 Wk WR.W At AM 481, dt 01103:292‘ . B
e ' Nagar, Bank More, ot obtained Direced 10 apphy for
CTE/CTO vide letter no. |
BT it 291, 01, 02.03:2024 ___|
g:n}::f Rainbow, Otone Plaza, Bank More, Not abiained Directed to aoplY !r-:‘
CTE/CTO vide letter N0 |
452, dt. 02.03.2024
33 IMje. Hotel Coalfield, At anbad et l—’-‘
At Hirapur, Oh . Not obtained Directed to apply for
CTE/CTO vide letter nO. i
493, ¢t. 02.03.2024 t
33 Hi Gl 2
DM‘{:‘ ;;dchm. At- Matkuria Road, 8ank More, Not obtained Directed to apply for
x CTE/CTO vice letter n0. |
454, dt. 02,03 3024
34 e A Il
:::n:":ﬁ Akash Residency, Al Bank Mare, Not obtained Directed ta apoly tor k
.. £IE/CTO vide letter no
a95, dh. 02.03.2024 !
35 i _______._...-——-—---“"_’—"'_ s e g
M5, Hotel VLP. PVL Ltd., At- Bank More, Dhanbad Nt obtained Directed to 30BlY far *
i CTL/CTO vide feTter no:
36 (M/s. Hatel __._..-—____’_____,.."—- 496, dt, 02.03.2024
sy nh'i“:‘“ At- Harimandir Road, Hiraplr, Mot obtained Directed to analy for |
s CTE/CTO vide letter a0
- 407,d1.02,03.2024 |
L FM_!S- Hotel Panchmukhi, At- Harimandir Road, Not obtained pirected 1@ applyfor i
Hiragur, Dist- Dhanbad. CTE/CTOVide fejter 70- |
ot ! i 498, dt. o7.04.2024
l 5. Hotel Mourya, At- Harimandic Roasd, Hiraput, ptot obtained Directed @ apply for
Dist- Dhanbad. CTE/CTO vide letier Ao
S 502, dr.02.03 2024
75 IMfs. Hotel Arany2's, OPP ig Bazar, Seraidhela, Dis;j Not obtained Directed o auply for |
phanbad. CTE/CTO vide jetter no.
S 501, d1.02.03.2024
40 |Ms. Sujete palace, Al Hirapur, Dist Dhanbad. Nat otitained Directed t0 agply 107
[CTE/CTO vide jatter no
b e 500, dt. 02.03.2024 1
51 (M/s Hote! Muskan,At- Hirapur, Dist- Dhanbad. Not obtai pirected 10 apply for \
CTEJCTO vide leniet no,
499, dt. 02 03.2024 1
a3 |y rotel Mahaveer, At Rangatand, PO- phanbad. Not obtalned Directed 1o 3pPY for ]
Dist- CTE/CTO vide jetter no. &
joist b
504, 6t.02.03 2074 i.
43 |Mfs notel Garl, At Rangatand, p0- Dhanbad, st Not obtained Directed 1© apply for E
phanbad. CTL/CT0 vide letter N0 i
503, dt’uz.es.zoza
44 |M/fs. starnet marketing PVt Lid., B. plock, City pot phtained tirected 19 apply for g
Centre, L.C. Raad. pO- Dhanbad, Dist: phanbad - C"{EICT G vide letter p.
826001 505, dt. 02 03,2024 i
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ENVIROCHECK

Cortiiod by - ISOATE 17025 2617 {NARLY A
150900 205 A 150 45061 £ 2010 Corng | T4 by ISPCR
i H*mnmmmm B26001

Funte - Mharichane | 9930067044 / § ¥304513737

/
& TEST REPORT
{fr "Name ofthe Unit || Jhackhand Siaie Polkition Canirol Board | Type of Ui TTiSamodar River
ég ‘| ISPCB, Regional Office, Sampling Daie TSN 0L
A Domgarh, Sindei, Dhanbad, Jhorkhand [ “Terod aTAnalyan | ¢ [26.02.5025 ~ DL0T20%5
4 “Daie of lssue '
Sampling Plan & : ENV/SOPAI | Deviation from the 1 No of Ssmple | :| River Water
- Sampling Method and Plan L
Procedurc
jon | : | Near Dﬂ:gﬂ" pRID @ ) No. : 1
ater Works Sindri W
S.no Parameter Unlt Test Protocol Resuit
1. | Fecal Coliform mg/L. 9222D,APHA 23" edition 120 MPN/100 mL.
& | Fecal Strepiococci myl IS 1622 1981 11 MPN/100 mL.

xolkats Offica ; §3/8, Restragurs Avenua, Helkats - 700628 { 029-25792091/25497490

Email
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ENVIROCHECK

wh:mﬂ!ﬁmnﬂmlamym

1509001 2015 & 150 45001 ; 2008 Corsifien

Lab: 1GR3 Houste Celomy, Obwnbed, Pl - 826001, Sty - Prarkhand { 1930067044 / | 9304517737

Yare of e Ui

Dhanbad, Sharkhand

ddress ‘| JSPCB, Regional Office,

SmplingPank | | ENVISOPRI Devisin

Procedure
“TRear Phusro Bridge | Sampie 1D No.| :
a—— ] Result e
.30 Parameter Unkt Test Pro 35 MPN/100 mL
T | Feol Coliform ogh |  922DAPHA ?;:dm 12 MPN/L00 wL
2 - 622:
2| Focal Streplococei mg/L e
Authorised Signatory ¢
Reviewed by : wsseEad of Report**** @ '
§Z”t : ; et}
Burman Roy, Dy. Quality Mansge?) (Baan D, Dy Techmical He
(Sasviata 0¥ ;

n’;ﬁ‘l"‘.'

g Avenuse, KolEsts - 00018 1 633-2978%
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Wy
[ == HARky - ‘
[ o Telenhone: 05, air O BUILDING, HEC COMPLEX, DR B0ARD
2400850 (Fuyiy 2000851/2400882/2401847 A, RANCHI m
RelNo. ..., | ——
- :L ....... ——
To, Mh-‘:ﬁ‘ w
The
STUG, A

“-g‘! "eposal for Strengthening of Laboratories of Jharkband State Polfution Control Board™-

Sir,
With reference 1o the wbove mentioned subject, this s to inform you that for effectiva implementation of

objectives of National Mission for Clean Gangs (NMCG), which s to reduce the poliution and ensure refurvenation
of Ganga River and its tributaries, funds sanctioned under Natiosal Gangs River Basin Authority (NGRBA) Scheme
for implecentation of the projoct like monitoring of River Ganga and i tributaries, recruitment of Maspower to
carry out sampling & analysis of the water quality and purchase of instruments of Ra. 9.827 crores sanctioned date
06.0£.2013 for § years,

In connection to the sbove, & revised “Project Proposal for Strengthening of Laboratories of Jharkhand
Stase Pollution Control Board", for next Five Years L, from 2024-25 10 2028-2029 has beea prepared. The copy of

AU the saic proposa ks been enciosed herewit for your kind informasion sad approval

It is to inform that the revised proposal has included 2 more fsbaratories which are engaged in moaioring
ﬂmmdmm:amammuwmmg
ﬂWhMumw.mmwm.m“
estimated fund required for the next five years is of Rs. 18.679 erores for strengtheniog of 4 labors
Jharkhand State Pollution Control Board. )

It is requesied to: consider the sbove said proposal for effective implementtion of the “"':::
IMMMMA)MMhm«WﬂMWﬁM -

L for utilization of the funds.
il This fssues with the spproval of competent authority.

Thanking you.
Yours siacerely

Ench A/s e
(Rajeev Lochan Bakshi)

Member Secretary
P ‘ Ranchi, Dated:- sQ ﬂ/ 2_‘1‘?
Mxﬂ&mWMMMMMDAJWwM

mgummmmuwm )

]
(Rajeev %nﬁ)
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’ JHARKHAND STATE POLLUTION CONTROL BOARD
:
REGIONAL OFFICE - CUM - LABORATORY, HIG-1, HOUSING COLONY, BARTAND, DHANBAD - 828001

| '“‘mi—“—"%”—%m
T nme Temp |00 | oM 2 ] O [CO0] T |caes | Mgee | 705 T

ASW I 4G mpfi m-dnmmmmmuuﬁ%‘“
. i 2w | sof7s |02 W 30 | 280 | ves |4sco011712] 302 | 482
- : i M?Amam sve lap|7e| oo |72 |2 | 8| % «s70] 1260 | 400 | 478
Sl |esconcms| ssan SAROVAR TALAB. ey o0y 7R 00 00 0 B R el Lo 350 | 428
L o N 0 TALAB, SHARIA, OIST-DHANBAD | 22119 | 8 | 78 1 20 s | 34 | 84 | 10 | 304 |20486} 408 4%0
3174 | 2583 | 2500220251 11:30 AM ot |7 jrelze e 2 | &8 sa80]| MWas | e j 02
e s bt Pl 4 75 | 74 | 24 % | @ & 122 (30.00] 9.272 238 | 412 |
3478 {2991 j28n00028] 330 PM AT PANCHEY DAM e |70 |78 ]2e | T4 | *® 2 | 122 loseo]| ve |04 jaz}
3177 12390 [2s020009s | 520 P [BARAKAR AT MAITHAN DASH 28 | 70 | 78 | 24 78 | 24 | 48 | 12a (3500 78 | 304 70| 88
3178 | 2304 |27002028 | 845 Al [TOP CHANGH! LAKE e | 74| 73|28 |0 | B |82 ] 124 |W80)] TP wz |40} = |
3 mmmmwnmmm e 781781 28 | 88 0 | 52 | 12¢ }20m0] 78 324 | 408 r_
3180 3857 | 2202 | 1140 AM 'mm“w s |1s|ala|w|m]je] @ asenl sava | 220 ja0e | 84
181 | 9888 | 27RE008 [ 1245 PM m sz (721828 || 7| N 6ol o272 | 40 |52 | 72
3182 2981 |Z10072025] LO5PM AT ZARANGDE BRIDGE 821 | 74| 70| 28 | 0§ %0 an | 124 |3280f 7B } 422 86
a88 [3550 | 270212025 ] 125 PI DAMODAR RIVER NEAR ZARANGOIH oz lislisjas e8| w2 12z lasso] szrz | 43 | 208
164 | 0854 27022036 ] 240 P 262 |7Aafr2]20 (74| 4 40 | 418 j2400)1a952] #10 482
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o Ly N ™,
Laimal [ JSPCB RANCHI <ranchijspcb@gmail.com>

Fwd: Regarding compliance with the decisions taken in the meeting held on
02.09.2025 under the chairmanship of the Chief Secretary, Jharkhand, in the
matter of Hon'ble NGT Case O.A. No. 200/2014 - M.C. Mehta Vs Union of India&
Others.

1 message

FOREST DEPARTMENT <forestjnr@gmail.com> Mon, Aug 18, 2025 at 11:18 AM
To: ranchijspcb <ranchijspcb@gmail.com>

Sir, .
Please find the attached file for necessary action.

Regards,

Forest, Environment & Climate Change Department,
Government of Jharkhand.

------em-- FOrwarded message ---------

From: Prabal Garg <dfo-sahebganj@gov.in>

Date: Wed, Aug 13, 2025 at 7:24 PM

Subject: Fwd: Regarding compliance with the decisions taken in the meeting held on 02.09.2025 under the

chairmanship of the Chief Secretary, Jharkhand, in the matter of Hon'ble NGT Case O.A. No. 200/2014 - M.C. Mehta
Vs Union of India& Others.

To: forestjhr <forestihr@gmail.com>, prsecyfdjharkhand2013 <prsecyfdjharkhand2013@rediffmail.com>

Dear Sir,

Please find the scanned copy of this office Memo no.- 2304 dated-
08.08.2025 of the following subject for kind information and necessary action.

Subject :- Regarding compliance with the decisions taken in the meeting held on
02.09.2025 under the chairmanship of the Chief Secretary, Jharkhand, in the matter of
Hon'ble NGT Case O.A. No. 200/2014 - M.C. Mehta Vs Union of India& Others.

With best regards,

Prabal Garg, IFS
Divisional Forest Officer
Sahibganj Forest Division, Sahibganj

============ Fgrwarded message ====s========

From: Prabal Garg <dfo-sahebganj@gov.in>

To: "Ashok Kumar"<pccf-ihk@gov.in>

Date: Mon, 11 Aug 2025 12:56:37 +0530

Subject: Regarding compliance with the decisions taken in the meeting held on 02.09.2025 under the chairmanship

of the Chief Secretary, Jharkhand, in the matter of Hon'ble NGT Case O.A. No. 200/2014 - M.C. Mehta Vs Union of
India& Others.

Dear Sir,



Please find the scanned copy of this office Memo no.- 2304 dzﬁ;gﬁfnﬁ
08.08.2025 of the following subject for kind information and necessary action.

Subject :- Regarding compliance with the decisions taken in the meeting held on
02.09.2025 under the chairmanship of the Chief Secretary, Jharkhand, in the matter of
Hon'ble NGT Case O.A. No. 200/2014 - M.C. Mehta Vs Union of India& Others.

-

With best regards,

Prabal Garg, IFS
Divisional Forest Officer
Sahibganj Forest Division, Sahibganj

iy 2304 - 08.08.2025.pdf
— 2862K
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Office of the District Ganga Committee, Sahibganj

(Namami Gange)
LetterNo:QgO‘q Dated: 08-66-%1(

sl A T

To

The Joint Secretary

Department of Forest, Environment & Climate Change
Government of Jharkhand

Subject: Regarding compliance with the decisions takenin the meeting held on 02.06.2025
under the chairmanship of the Chief Secretary, Jharkhand, in the matter of Hon’ble NGT
Case O.A. No. 200/2014 - M.C. Mehta vs. Union of India & Others.

Reference: Letter No. 2640 dated 25.07.2025

Madam,

In compliance with the decisions taken during the meeting held on 02.06.2025 under the
chairmanship of the Chief Secretary, Jharkhand, in the matter of Hon’ble NGT Case 0O.A. No.
200/2014 (M.C. Mehta vs. Union of India & Others), and with reference to Letter No. 2640 dated
25.07.2025, the required data is hereby submitted.

The enclosed statement provides comprehensive details, including the names, locations, and
nature of drains/canals/khals; water quality analysis with respect to heavy metals; status of
tapping; quantity of sewage discharged; proposed STP connections; compliance status of STPs
as per NGT/MoEF norms; status of land allotment and fund allocation for STPs; and thetimelines
for making the STPs functional as well as completing household connectivity.

You are kindly requested to take this data on record and initiate further necessary action as
deemed appropriate.

Enclosure:

1. Compiled Data of Sahibgan] District
Attachments:

1. Data of Nagar Parishad, Sahibgan]

2. Data of Nagar Panchayat, Rajmahal, District Sahibgan]

Yoyrs fait v, /
n"a\w

ov
Deputy Commissioner

-cum-
Chairman, DGC, Sahibganj

18 pe anes
L P



42409

184

. STP to which
Nature Wat i .
Name of ?r Quantity of the drainis Gemplianes Status of ; . Timeline for
; 7 of Quality If tapped Sewage of STP Timeline for 3
Drains/ District/ ; : : proposed to Status of land funds ; completing
Drains/ | Analysis- or discharged (Norms ) making the
Canals/ Town be . alloted for STP | provided for . the household
Khals Canals/ Heavy Untapped | fromthe copRadin given by the STP STP functional connectivity
Khals Metals drain onnected | \GT/ MoEF)
after tapping
Phaselis ' Phase lis
erational; operational;
Land has been Funds for o . P :
Phase Il will Phase Il will
allotted for Phase | Phaselwere finish finish
| of the STP. The allotted and ) :
land for Phase Il have been atatvely RteY
3 ; Surface | NoHea TP 2- ithinin th within in three
Jharna Nala | Sahibganj ; W | Tapped 15MLD | 272 MoEF has been fallymlged, | TN IBANES Ll
Drainage | Metals Chanan . 5 ; . years. Until years. Until
identified and is Phase llis . ;
. y then, sewage is | then, sewage IS
included in the currently at . )
treated in treated in
DPR for the DPR ) :
allotment - septic tanks, septic tanks,
' ge. avoiding Ganga | avoiding Ganga
discharge. discharge.
Phase | is Phase |is
erational; operational;
Land has been Funds for operatio i P .
Phase Il will Phase Il will
allotted for Phase | Phase|were finish finish
| of the STP. The allotted and : .
land for Phase |l have been i s e el
Gopalpul Satibasni Surface | No Heawy STP1- . withinin three | withininthree
Nal ahibganj ) Tapped 1.2mld MoEF has been fully utilised. 2 ;
ala Drainage | Metals Chanan _ L . : years. Until years. Until
identified and is Phase Il is . .
; : then, sewage is | then, sewage 1S
included in the currently at d )
treated in treated in
DPR for the DPR - .
septic tanks, septic tanks,
allotment. stage. S -
avoiding Ganga | avoiding Ganga
discharge. discharge.
N
70

s |
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STP to which / —\
Nature Wati'ar Quantity of | thedrainis | Compliance Status of Timeline for Timetine fof
Name of G 5 of Quality If tapped Sewage proposed to of STP . :
: District/ . . . Status of land funds making the completing
Drains/ Canals/ Drains/ | Analysis- or discharged be (Norms -
Town g alloted for STP | provided for STP the household
Khals Canals/ Heavy Untapped | fromthe connected given by the STP functional T T
Khals Metals drain after NGT/ MoEF) X
tapping
Phaselis
1. Mahajan ; ;
- operational;
Toli )
Drai Phasellis
% AR ol
‘ DI o Rajmahal Land was Funds were sonsiaeianon,
rain ajmaha . .
; = rface H STP - STPis Until then,
3. Kasim (District: Su ) ac hio Heawy Tapped 0.9MLD _TP MoEF allotted for the allotted for : .
Bazar sahinanly | O o nage Metals Rajmahal o o operational sewage is
Dazh ibganj) i . treated in
" Fraln septic tanks,
’ G(;n?t’ avoiding
a Ganga
discharge.

Drain
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NAGAR PARISHAD, SAHIBGANJ

Lottar No.,. !8(";}‘/ Nj:%

e
Doputy Commilaslonar
SIS

Chalrman, DREC, Sahibgan)
pecte - 8-08 209K

old on 02.08.2026

Subjoct: Rogarding compliance with the declslons taken In tho meeting b
g & complionco with n’ble NGT Casa

under tho chalrmanehlp of tho Chlof Socratary, Janrkhinnd, In tho matter of Ho
Q.A. No. 200/2014 - M.C, Mohta vs. Unlon of Indla & Othore.

Slr,

Pursunnt to the docislons mado In the meating convened on 02,06.2025 under the chalrmanship
of tha Chiof Secrotary, Jharkhand, rolating to Hon’blo NGT Case O.A. No. 200/2014 (M.C. Mehta vs.
Unlon of Indla & Others), the rolovant data Is submitted herewith for your review and further

noecessary stops,

Youre falthfully,
D '
WA NS
Ma Executlve Offlcse
‘12_,,._ Nagar Parishad, Sehlbgan]

D%’ og. fw&-g—‘-
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STP to which
Name of Na:;'m Wat;e i d Q;:nt::v of the dralnis co"}";ﬁf ce Status of Timeline for Timeline for
Dralns/ Distrlets ey ppe YRS proposed to o Status of land funds - completing
Dralns! | Analysis- or discharged (Norms making the
Canals/ Town be alloted for STP | provided for the household
Khals Canals! Heavy Uatapped | from the —— given by the STP STP functional connectivity
Khals Metals drain NGT/ MoEF)
after tapping
Phaselis Phaselis
Land has been Funds for operational; operational;
allotted for Phase | Phaseiwere ;
[ of the STP. Th otted and Phase fwill Phase i will
oftheSTP.The | allotedand | go:.q in three 4riafinish in three febetive. |
P : Surface | NoHeaw STP2- landforPhasell | havebeen | .y | years. Until
. _—_— »
hamaNala | Sahibgan) | oo | Metats Tapped LMD | oo MoEF hasbeen | fullyutilsed. | o o; couageis | then, sewageis
identified and is Phasellis redin treated in
included in the currently at septic tanks, ———.
DPR for the DPR ; P
lotment. stage. avoiding Ganga | avoiding Ganga
u discharge. discharge.
Phaselis Phaselis
Land has been Funds for 5 ional: operational;
allotted for Phase | Phaselwere s N
Phase i will Phase ifwaill
| of the STP. The allotied and P o
finish in threete finish in three &
Gopalpul Sahibgan] Surface | NoHeaw |. . 1omg | STP1- | MoEEF :andtf:r:hase . ?ualryet;.:e i - I years. Until years. Until
Mala Drainage | Metals PP ’ Talbana e N then, sewage s | then, sewageis
identified and is Phasellis wsatedin treated i
included in the currently at . :
DPR for the DFR septictanks, | seplic tanks,
allotment stage avoiding Ganga | avoiding Ganga
; & discharge. | discharge.
W ﬁ
% ) r’lz@ ?/g

p@Q Y
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NAGAR PANCHAYAT, RAIMAHAL
Near Interstate Bus Stand, Matiyal,__l'-’.ajmahal, Sahibgan], 816108

Letter No.

To

Deputy Commissioner
-cum-
Chairman, DGC, Sahibganj

Subject: Regarding compliance with the decisions taken in the meeting held on 02.06.2025
under the chairmanship of the Chief Secretary, Jharkhand, in the matter cf Hon'ble NGT Case
O.A. No. 200/2014 - M.C. Mehta vs. Union of India & Others.

Sir,

In compliance with the decisions taken during the meeting held on 02.06.2025 under the
chairmanship of the Chief Secretary, Jharkhand, in the matter of Hon’ble NGT Case O.A. No.
200/2014 (M.C. Mehta vs. Union of India & Others), the required data is hereby enclosed for your kind
perusal and necessary action.

Yours faithfully,

o T

Executive Officer
Nagar Panchayat, Rajmahal
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STP to which
Kaisie st Nact):re gvat[?: It l Q:a?tlty of i ﬂ‘]e drau:i rts Cumfp;?;:ce Status of Timeline for Timeline for
: District/ . e {.y i . EEgS HSReER e N Status of land funds making the completing
Drains/ Canals/ Drains/ | Analysis- or discharged be (Norms = :
Khal . G i H Unt from th v iven b alloted for STP | provided for STP the househaold
als f anals/ eavy ntapped rom_t e connecie given by the STP tunctional connectivity
Il Khals Metals drain after NGT/ MoEF)
| tapping
1., Mahaj Phaselis
a1 | af‘tajan operationat,
Toli ;
; | Phasellis
Drain =
. . . under
2. Nilkothi i -
Drai Rajmahal ! Land Funds wer pRrEisIaRan,
n ajmahal ! and was -unds were ) ;
: 7 | Surface | NoHe STP - STPis Until then,
3. Kasim (District: , } s Tapped 0.9 MLD ) MoEF allotted forthe | allotted for ; .
) - | Drainage Metals Rajmahal operational sewage Is
Bazai Sahibganj) ' STP. the STP. 3
i treated in
Drain i 3
) septic tanks,
A Fetty avoiding
Ghat Ganda
Drain ) nee
J discharge.




